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LOK SABHA
Tuesday, July 11, 1867/Asadha 20,
1889 (Saka)

The Lok Sabha met at Eleven of the
Clock

[Mr SepEakER in the Chair]
ORAL ANSWERS TO QUESTIONS

fagre & dimrelt oot & v W@
T

+
*1051. 5t fengfir fong
stwo Ao fomrdt :
AT o AT :
ot T AR :
stow feg woamw
WTaw yew am
w1 e awr g T gz q
't ¥ w3 fa
(%) w1 ag 7w § f6 Ao
o & g fag & dmmee oa &
@ AW w3 ag ¥y
wir & Ty ¥ fafww ey ax
st % e g,

(w) af g, & war dedte qfear
o 3 x@ s & w1€ o §w
¥ §; W

(7) @ mw& & FONT F .-
st § ?

mmusmhmmm

10736
Anpasahib Shinde): (a) No such in-
formation has been received by Gov-

ernment.
(b) and (c) Do not arise

st fegfr sy : o o wTgar
g ol wR ¥ ag e fedt
fraft &, & oar g i fagre Ak
< & ¥ gn fage & NRwewA
fodt & ardx gv W off, 30 W
T AT AET WY AT ...

Shri D. N Tiwary: This {2 not seek-
ing information, this 13 giving informa-

tion

Mr. Speaker: That 1s what 1s happen-
g unfortunately in this House.

st fegfee fwr g &Y &ffom
T St At e § | § o Erd
FTHTT I & e W &0 AT TORAY
g &1 AT ¥ 39 &7 Aw § 7K A
TR 7 ¥ Jra WK AT {7 STy
AT I, ARGy
30 gm@ ¥ g ¥ faw &

vaw wgww gy fedr W
ww g arg | 5% fede ¥ ag &9 vy
Ll

ot fingfr e g% fme &
WSy WEIRY, W9 §v &7 fewmw
femr &% § Afewr et w1 st ot
27 @ & s g g i o
T & €7 ¥ wrw qwaTE wCW K AW
v W@ g?

Shri Annasahib Shinde: We have
referred this matter to the Bihar
Government. The Bihar Governmnent
have written to us that they have no
information on this point. Then we
it to the Home Ministry,
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They also say they have no such mfor-
mation I am really unable to say
anything more than this

ot fegfe fewr et feafy @
T w1 WX T T XY A 247 Oy
uedY WP F FALC | WT AT 5T
#z7 rifgaw fedile @1 oo
X @O ¥ & w9 T @A
aferey fpar § 7

Shri Annasahib Shisde: We have
checkposts which are functioming at
Galgaha, Jogbam1 and Jamagar and
one mobile squad at Raxaul to check
smuggling of foodgrains from Bihar to
Nepal As I said, we referred this
matter to the Bihar Government and
they have said they have no such 1n
formation

sitwo Ao faamlt w1 THER
wt 7w ¢ 5 oF off Wt &1 oW
forer Agrer atd & Y YT gfemm 300
# ot § 91T A et AT g AR
FT & T AT T@Ar § W 9T A
Tar § W gfar & warfaw suv &
TR I A qEIF@T T R ?
s ag fafa § 1 s W F gay
% #1§ ardargr # &7 fawre w7
20
Shri Annasatub Shuinde If the hon
member gives me spectfic information,
I will pass 1t on to the Bihar Govern-
ment as well as to the Home Ministry
We will pass on to them even this

question which the hon member has
put

ot AW AW WTW I AW FT
wg fige @ e & forer o @
¥ aga s wfre 7 F e oy
WEIFTTFT ST WA T
W AR § A v ¥ fag e
wfew Y i o)X o awe ¥ 3O
= fasmw 7+ FYfurdwre g oo ar
o ? oAl @ oy ?
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Shri Annasahib Shinde: This ques-
tion is about Bihar and Nepal border,
For any other question, I require
notice

Air-India, Bombay

+
*1052. Shri §. M. Banerjee:
Shri Madhu Limaye:
Dr. Ram Manohar Lohia:
Shri George Fernandes:

Will the Minuster of Tourism and
Civil Aviation be pleased to state

(a) whether Government have com-
pleted investigafion into the viclations
of the Foreign Exchange Regulations
Act and other laws by the Air-India 1n
Bombay,

(b) the departmental action taken
agamnst the various Officers concerned,

(¢) whether any lega] proceedings
have been taken by the Air-India or
by any other Central Government De-
partments and Agencies or by the State
Government m this regard, and

(d) uf so the stage reached in these
proceedings?

The Deputy Minister in the Ministry
of Tourism and Civil Aviation (Shri-
mati Jahamara Jaipal Singh)* (a), (c)
and (d) The adjudication proceedings
initiated by the Mimstry of Finance
(Enforcement Directorate) against Air-
India and 8 officers of the Corporation
in connection with irregular issue of
tickets without P' form clearance are
still 1n progress

(b) Aiwr-India 1mitiated Departmental
action as a result of which one officer
was removed from service Cases
against three other officers have not
been finalised pending completion of
adjudication proceedings initiated by
the Enforcement Directorate against
them on the same charges

Shri 8§ M. Banerjee: According to
the information given by the Deputy
Minister, one officer was removed from
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going on have been suspended or are
still in service?

The Minister of Tourlam and Civil
Aviation (Dr. Karsn Sinkh): Ome of
these officers has One has
been dismissed and the others are still
in service,

Shri S. M. Banerjee: May 1 know
whether the resignation of the officer
exonerates him or whether charges
have been framed against him and pro-
per action will be taken after his
resignation?

Dr. Karan Singh: The resignation
does not exonerate um. Charges have
been framed and action will be taken
1f he 1s found gulty.

&Y Wk SAW  WEE AErey,
fom arer & IR T AR wEAE
9 WY & w7 97 79 § B 37 weexd
Yo gfemr S Iy Wil g e &
FIC WY 7g w9 wan § e & o
Wrwrrz ¥ g ¥ ?

“o“fﬂg:@mﬂﬁ
| T

Shri Hem Barua: When thig question
of certain officers of Air India allowing
passengers to travel without P forms
was brought on the floor of the House
about a year ago, Government gave an
assurance that there would be a probe
into their conduct and action will be
taken We are now confronted with
the same answer that the probe is pro-
gressing and all that. May I know how
long Government propose to take to
complete the enquiry and take the
necessary action?

Dr. Earan Singh: This matter 1s
being handled by the Director of En-
forcement. He has left for Bombay
and within the next week, there is
going to be one hearng. We are also
very anxious that they should be
brought to book as early as possible.

Shri Hem Barua: You have been
anxious for one year.
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Dr, Raran Singh: We are still very
anxibus that they should be brought to
book.

o TW WANT wifgar : wwrer
wgew, aat stear &1 0% A wawr
a1 wifgo fadv gar gom arw fz04-
@ faddt aew SR g
Iq gark wgror ¥ WA’ aeEr § #d
# 4% B ] gafer 4 ferr
w78 fads, aga awm sfe oo
AT A A AT FI @G T A a0
qret gy | @ # wat wgRE ¥ W
wrgn § 5 et and =t @i
va & fadeft gm0 &0 feaar qwara
g g’

Mo dﬁz : ﬁ‘(’lﬁiﬂréﬁ?
Tg I 5¥ & g I50 | fpet s
g TEGA AT § A" g

o TR gAY wifgar ;. munr
wgra, ag fadeit gz &1 A § o
uF garé sgr ¥ faelY g0 &7 qwarT
g e az sz
RN § URT At AT qF K g6
tfFfag T0 TAg TT €@ FT IAI D
&

wo & fug : @ T ¥ fadvit
qpraraag @ g az o wiw
¥ daw & 997 § 1 afs WaER Tt
AT WA A F IH FT AR T

Mr. Speaker: Apart from that, every
day so many planes go and I do not
think the munister can say how many
seats were vacant on each plane,

Mo TW wANT wifgar : a7 ar
AT wHX & 1 9qT AMFT IAT R qFA

g

Mr. Speaker: That 158 why I say you
can give notice of a separate question
about that.
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To T wige Wifigar : ww W
e § fr warw age qfess & 0@
AXE 1 o € T 7g wAver vy g
s wdt wgew & wfygq fv ag v
sy o frrare 2 €

Mr. Speaker: On every question, if
a separate question i1s put and the
munister 15 asked to reply, perhaps it

may be delicate and difficult.

ot o wm: 7y O gue e
FT WIAAT § T TF WETATC FT &L
H g M wqeT IR g fr ¢
aFAT  wwdr @17 I7 A AN Al
g T & wi ag A€ qro wrd W
N g IRIH WY W
AN FaE NS AR Iw*
AT THo Ho T AT HWEAT § I
faur
“You are guwlty of masconduct
under the Corporation’s rules and
of serious breach of Government’s
rules of foreign exchange In
view of the reasons explained
to you in the meeting m Decem-
ber, 1981, we are taking a lement
view of your guilt and we have
decided to give you one more
chance "

AR T UF ST AAAC
fraar ¥ oY % weft @Ry & ST
wrat g fr ¥ qaw ¥ 0¥ qrfearagy
F4Er ot wfge o oy FT wifE
wae gfet ¥ aga Wt 9w W
¢ o weft wime Ay ury § gW Wy
# fF 5% qaw ¥ ag oy sdardy #3)

o wh fog : & mraiw aTww
%1 amer § fr et forawt fie S
fox fomr o7 @ ofew oht frw
far etk 31 s ® AwOY
e far mar ¢

=t ot v : IIR g UTe Fo
Fror gga 7 Fagdt foralt ot et ga

bw @ ifdz sg 1 wre welt ot Wi
u‘r#’aviqwmimq‘n
Towvf oy : agew st ara § 7
oft throw: 20 wiw 1061 W
forarr a1
Cowdfog: war o @t «3
s gfigrer #F wrer gt
dvoa: 7 v & wHAT
wt § ar wft | wrer aTgw el s
¢ a1 7§ Wik SAF T § g SAT
& fr 317 ar fawy a1 a1 ol ?
To W wIgT wifgar : aav
sty ST §rrrrd Y AT § P
oft Tindwe qiew ;a7 &4 E T
W‘Tﬁ’lﬁq’el‘e‘o ﬁ’#ﬁiﬂﬂei
WX famr dlo ©'F & 03 §, W< gar
g A gur & ?
o wof fag : Qe 1 arwrdt
Roaw A

Shri §. Kundu: The question was
whether the Government have investi-
gated the violation of the Foreign Ex-
change Regulation Act But the hon
Deputy Minister gave only one instance
of wviolation of the P form, though a
regular racket goes on 1in collabora-
tion with the travel agents, crew and
some of the passport officers and the
provisions of this Act are wviolated
Has the Deputy Mimster investigated
all such violations” If not, will she
promise to do 1t now?

Dr. Karan Singh: In the course of
these investigations i1t came to our
notice that there was, unfortunately, a
racket of the type which has been re-
ferred to, and on further inquiri~s 317
suspected cases were investigated So
far 55 cases have been established

Mr. Speaker: A list was placed on
the Table of the House, I remember

Shri 8. KEundu: The answer is not
specific

Dr. Earan Singh: In that connection,
8 officers have been held responsible
and the Directorate of Enforcement,
which is an organ of the Ministry of



severe action against those found
guilty. But I do not think it would be
<correct to say that the whole of Air
India 18 a pool of corruption. Of
<ourse, there has been this unfortunate
incident. I am personally very anxious
to see that wherever corruption is
found it is rooted out.

All-India Roads and Rural Transport
Development Programme

+

“1054. Shri 8, C, Samanta;

Shri Yashpal Singh:

Shri A, K. Kiskn:

Shri 8. N. Maiti:

Shri Tridib Kumar Chaudhuri:

Shri Benl Shenkar Sharma:

Shri Onkar Lal Berwa:

Shri M. B. Krishna:

Will the Minister of Transport and
Shipping be pleased to state:

(a) whether Government have any
proposal under consideration for under-
taking an all-India programme for the
development of roads and rural trans-
port to the tune of about Rs. 500 crores;
and

(b) 1f so, the salient features there-
of?

The Deputy Minister in the Ministry
of Transport and Shipping (Shri Bhakt
Darshan): (a) No Sir. Development
of rural roads and rural transport are
primarily the responsibility of the
‘State Governments concerned.

(b) Does not arise.

Shri 8, C. Samanta: Is it not a fact
that the Working Group set up by the
Ministry recommended Rs. 740 crores
to be spent on development of roads
all over India and, if so, whether Rs.
370 crores will be spent by the Centre
and Rs. 370 crores by the States?

8hri Bhakt Darshan: Sir, I have not
got any exact information with me just
mow. But the position is that all the

Skri 8. C. Samania: May
whether the Nagpur Plan that was
vogue is still continuing? If
kind of plan has been
what amount of money
sary for what amount of

Shri Bhaki Darshan: Sir, the
Plan has now been replaced
other 20 year plan prepared
Chief Engineers of wvarious States.
That is now in operation. From Plan
to Plan and from year to year the allo-
cations are finalised.

Shri S. C. Samanta: What is the
amount?

Shri Bhakt Darshan: Sir, I have not
vot that information just mow.

R st doiwiet st : uvfy woft sl
wey ¥ w fw wew
Rt afcagT w1 A €T weiwe
£ WX ag ueet o arad € i wrowe
=t ot aifew fegfa wset @ §
wawE W & wf U @ Aw @
¢ forgd mame wax N W avat
s ¥gnht ofcaga & fawrg a1 sy
WX gt § & O ¥l g ow
Lol i

Shri M. R.

provision of 20 per cent out of the Flan
budget of the State Governments for
linking the rural roads and, if so, which
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are the States which have accepted this
suggestion of the Planning Commis-
sion?

The Minister of ‘Transport and Ship-
ping (Dr. V. K. R. V. Rao): Not yet.

Shri 8. Kandappan: Along with rural
roads I think this question pertains
also to the all India roads, I would like
to know whether the Government have
finalised the plan for the muech-pro-
mised east-coast road comnnecting
Andhra, Madras and some other States
on the eastern side.

Shri Bhakt Darshan: Sir, the Rast-
Coast road has got its own importance,
but it is not one of the rural roads.

Shri S. Kandappan: But it will con-
nect the much-neglected rural areas, I
would say,

Shri Bhakt Darshan: Sir, if the hon.
Member tables a separate question, I
will answer it.

Shri Chintamani Panigrahi: The
hon, Minister just now referred io the
Fourth Plan in ‘which 20 per cent of
the allocations would be borne by the
State Governments. Which Fourth
Plan is ‘he referring to, because, no
such Plan has come before the House
and we do not know even the outlay
of that Plan?

Dr. V. K. R. V. Rao: What my
colleague said was that the Planning
Commission has suggested that in the
Fourth Plan allocations for roads in
the State Plans 20 per cent should be
reserved for rural roads. If they do,
the recommendation of the Planning
Commission is that 40 per cent of this
20 per cent will be available as Central
grant from the Central allocations.

S STEEET e T T
FTC F ITF 34T TS T9 THIT B} (orprag
+t arg & fiF Tt & s 4 T oA
a-ﬁi'ﬂ'o a0 o F fafaex o
for ¥ 3 & 39 ¥ we% 39 9fus
T arft § aY ' e Rfaa
T STGT & A1 91 99 & 919 qa}
=y FY fwfaar ¥ av =i awr
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O AT FAT AT BT HY T IAATHT
FY Fgr woT wT IT 9T wfaw faorr
et & Pt SR ?

ot wFw WA AT T q™AN)
q FT 9w T T @l w
GEHdl; ATHT WAL QAT GIET A9
AT #T 3% fRar § agww & ot
GFRa: GHAAl (qe adr g |

Y IEAT A ;0 ZH AT A
afgsre 37 ¥ war ¢ ? fafaee ar
ar A g |

ot Sy 72 aat ;. fmraw sRw,
faeet T wehre oz gfa 300w
g | Y@ A& FET 6T ¥ qIH(
F [N T a1 S0 Ay feaar
fraareqar 2 & & ?

s wE A AT e el
9% g¥aT «fgw |

st form o s T A AE-
TF FauTy A FAT &G R A Aerar
# gt 7 fradt a3 aw 1 S
frr feeme & 3 o = @l &
qaT AT § 98 99 Al A SRl
9% @ EWT § AT 9g weR & fawra F
@« grar g 7 & »ff wrwec ately FY
TG FT FHGT FIA gL FAT Srgar
g fr sux w3w & ;Ewfes  famir
Wt qaast A e & @9 § qgw F1
famior fFrar & amst arw aera foar
AW &|qT 9_T §

WY W T s, & araee
A Y AEATHT FT AL FL@T § |
T g feafa ag & & Qo & oY oy
9 TG A § 37 H § F09 o fagrd
T ¥ § S argmEr  gEAl
¥ 9T gu & | ™ for agT a=r S
A 91 g1 } AR Afe aw e faw
YIS FL a1 Tg a1 F qwHoar
ot st €10
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Y fira T : AR AT A &
NI WL AW T TSR $1 3% fFar ar |
ATST T2 A E F M ARA waqe 7§
Fifeaae & 1| oo 4fF qEIC T 20
TR F A FGr § o ok F ww oy
g awa a7 g faarn wwar g
f& navear ¥ de e A1) fage

mmwwﬁmawﬁm
wE..

weawt wgvaa :  fafeex wmwa
ar gfear & o ¥ @ aw@ ¥ W=
TIAAT TR

ot fim Aromw ;. HET wERT
waSaT T8 A W F¥ 3T ¥ gw FaET
ar fr g wew a9t fawetfirar aTw
R AR & amar § F mawie 9w #
A3 FT & I FT A1 |

oY WA T : HAT TR A
T fow & W99 @) gw 99 W
oY T & a1 Aor & |

Shri E. K. Nayanar: Even before
undertaking the consideration of the
Fourth Five-Year Plan the present
miin road from Mangalore to Madras
requires repairs. May I know whether
Government has any plan to repair the
. main road and the only railroad bridge
at Beliapattam in Cannanore District
or to give aid to the Kerala Govern-
ment for this?

Mr. Speaker: This has nothing to do
with this question,

Shri E, K. Nayanar: It is about re-
pairing the main West Coast Road from
Mangalore to Madras.

ot wgraw fag wieet ¢ wey
el & faaasr § oF o wy ¥
¥ | €t 5 oF foerd wwar @
T F for a7 v ¥
fagré Uvw TR ¥ ok oF forrd
¥ ¥ arey fow qifes 2T @) gmar
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feam 3 =T fael & O W
e A F fad 19w § gw A &
gar gar € fF framl § o q9ar 8 R
g 99 ¥ fgmma & 7 v =7 a@r
T far T Rw T ¥ vk T
frer i & faar 1 & Wt = @
1T =1EaT g o oY wwn e faat-
fafFmg ssf s S s ww
& A W ANAT ¥ HTAGT AqTS S
arelt e WY mfwwr & ? afg of, @
7 & fa@r are & favaar swar o fear
g7

ot wrr T 2 AW, TR gewT
FoEy A GG T I aq@ T =
w@F A9l Aew @ 2 1 fawer awt
H HHETT & EI AT Y Ay W
qHET qeF Al 9 9T IF qT qATA
Q% | @ o vawew ¥ g favey
fear ¢ f5 o frow % Frafr
S W W F A F nor oo [
fe few s wowl a1 fmfor fear
a1 #R fFa e ¥ 97 T EE
fear a7 | ST TR & W oTER
AR F qod fear wm s @
At § f& w@ foge oMy sned

7 W W ASSr q@ ¥ 15 Gpar
ST |

ot feda fow ¥y s ¥
fagrR AT T Zo o NI FY
oF g T 47 fow # foarar e ow
faerd ¥y we WM ow fagrd
T TT AW I AR uw faerd
G framit #R forer arfst & sweer
F ¥ foar s ) o 39 9 & anfer
@*Waﬁlmwfﬂﬁt
qar TFEST w3 foar war AfFT T AT
famr wifet A fear = fagre e
¥ fear A 7 3T g ¥ fear
T F AR A wgRT I e
wrar =gy
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Mr, Speaker: You glso have learnt
this art There 13 absolutely no point
of order Will you kindly sit down?
You are a senior Member of the House

“There 1s no point of order.

oy fueaf forsr : 3 amgz wTw
smic ag § fv afe fafrex ag@
g ware ¥ A w@ % GATET QT
| ¥T FoRTe ¥ ¥R A

7% o  few & IR ey wis Ow
fagr gw &4, uF fagrd fagre awre
| feamet & o ST ENESI W
famr war, dfeT aod W aF A
AR 1wk NS wTOAE 9% g W
FATAT STAT WY |

Dr. V. K. R. V., R20 rose—

Mr Speaker: No, please The pomnt
of order is addressed to the Chair and
not to the Minister This 1s where I
come into trouble I have to answer
it, not the Mimster

Shri R, Barua: May I know whether
(Government has made any assessment
of the rural requrements of different
States, 1f so, how much of the require
ment Government 1s going to complete
within the next Fourth Five-Year
Plan?

Shri Bhakt Darshan: Sir, 1t 1s exactly
from this point of view that a one-man
committee is gomng to be appomnted to
look into the matter

Shri D, N. Patodia: Both the Central
and the State Governments put to-
gether collect about Rs 400 crores n
the form of taxation from the road
transport industry Will the Govern=
ment i consultation with the State
Governments examine the possibility
of earmarking a specific percentage of
¢his tax collection for the development
of roads 1n rural areas’

Shri Bhakt Darsban: Sir, I thiok,
this very question was put to the
Deputy Prime Mimster and Finance
Minister at Bombay recently and he
has rejected it outright, as it is not
practicable

JULY 11, 1967
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ot dm ¥ : & oren W B
fr Frw gl w1 o0 Qv A e
arImATew o frar wror wor
ol

ot wew webw : sty WY e
e w19 &7 W 91, 9% a7 1941
¥ £C 1961 &% 4T | IF ¥ AT
quR e T w7 W W

Shri Gadilingana Gowd: May I know
if it 1s a fact that the Central Govern-
ment has agreed to bear all the ex-
penditure on the construction of inter-
State bridges, if so, have Mysore and
Andhra Governments asked for the
construction of a bridge on Tungbhadrs
River near Madhavaram Mantrayalam?

Shri Bhakt Darshan: Sir, about the
second part of the guestion I want
notice About the first part of the
question, there 15 a scheme, but, under
that scheme, all roads or bridges can-
not be undertaken, only a few selected
ones can be undertaken

i gre A0 fAardt : R qaadin
T d &t o @ & W
g1 & f& 20 qw ¥ 40 T@
T v ¥ | & grav qrgav 7 fx
€T &Y 3T ¥ w19 A 3N frqqr vqEA
vt wY faar § Wiz fe frr sy
FY feqen foqar ?

o wwr wviw o A
wae F1 WA g fr @ Q) ant Fow
ot §ar 7% wraly & Fory g Fear mam )
g fod ag wv T 95T )

st wlo Wo T : VT 4g €Y A
¢t fr adwra eI oY @86 T
@ & 37% N2 wiies gfeze qem
¢ W &z 1yAgE W T B s
¥ ¥ qo a7 oy K-
Tt ¥ 3t wga & g & wgt Wil
gferwior ¥ wod TvETAT  ATVATE
ot 1 afer wromd ¥ oo
afeara § ogt o fe wifandt o
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¥ 37 sret ¥ wfewte & W ¥ Re-opening of Sues Canal
fargrh st & i ft el &, 2w A ahw .
Fodr o fer 8 @x RaF ‘IM::C‘C.D.:I:SM.

wreard o Wy waar & e fraa
¥ faY wqr Szw naditc wgt oo Ty
¥ =it frity sqva 3 W fawTe W
we?

ot e aeix : oft v Afewr
¥ Afan sfaar ¥ gg dem o
T 1 337k qaafig draar w1 ufars
WU o7 7T, §T WY I WA
¥ ¥ wafer g q¥fr

st wrW g orEy aga oY
g T ATy aga NS g wt
za T Wt § N fr amgeAaqage
writ a3 wk & 1 & oA aeh g fe
A N F WAaRgwT 773 & oy
o faenfy 2€z@ € ¥ =7 & o o
aw FTéaTs §F qrfr g 7

o wer wetA . i et A
"2 ¥ &1 & § TG FTHTL ARG
i @ Wi art 7w 7€ § | 7fFT 37 Y
8 arv &1 5 v R @,
N 1S g 7€ §, I waw i T
&7 Faeq fwar andam |

=Y WAW WYY WA ATAAIG FAY
w45 7 o a1 e qwer 9% fraar
FoqT @< g A wfae Ia & & 20
AT TAT T AR § FIC WqN
sANTATETE § | w1l R
W TE R gge wW § 5 unhe
sesi e EY ¥ ¥ fdagaga ww
Tar @ WX K7 ¥ fad v s ey
¢ fs waray Soar w¥ g fgy ?

ot we Tebv s ag ot 20 5fa-
wa thafreifa ok, g & gran
£ 1 ofy x7 & wfew oW gt @
ST Ty O g IT §T @O w3 |

Will the Minister of Transpert and
Shipping be pleased to state:

(a) whether normal crossing of the
Suez Canal has been resumed and, if
not, what 1s the obstacle;

(b) when will such an obstacle be
removed,

(¢) whether the ships carrying cargo
for India are héld up or are makmg
the journey round the Cape of Good
Hope, and

(d) if so, what will be the additional
cost to India, by the adoption of this
lengthy route?

The Minister of Transport and Ship-
ping (Dr. V. K. R. V. Rao): (a) and (b).
The Suez Canal remains closed Lecause
of the sunken ships and the aftermath
of hostilities The UAR Government
are not willing to remove the sunken
ships as long as the Israel troops conti-
nue to occupy the east bank of the
Canal

(¢) The US  tanker 'Observer
carrying 27400 tons of Milo for India
15 held up in the Suez Canal Ships
carrymg cargo for India are now using
the route via the Cape of Good Hope

(d) On prelimunary estimates the
total additional freight bill on account
of the diversion vig the Cace of Good
Hope 15 likely to be of the order of
Rs 3505 crores per annum, assuming
that imports and exports continue to
remain as at present

Mr. Speaker: Question No 1084 can
also be linked up with thus

Dr. V. K. R. V, Rao: That 1s addressed
to the Minister of Food and Agricul-
ture

Mr. Speaker: That 1s also about Suez
Canal Anyway, 1t 15 all nght

i) wriwwe Yoy : s Wl agen

& agr & W€ A A W gEQ wfe
@ fc & wor §, 9 agt 7T a1 we
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frdraror w7 o% fe ¥ | S &
wZF g wgrst gy ¥ fiew w2
a1 T W o Te R w2 ¥ ag
fode P @ 5 g o ogr o7
wrerd At < @r e, W fag Iq wovw
N g § fawd fowr o ?

Dr. V. K. R. V. Rao: I think, the hon
Member 1s aware that the Egyptian
Government knows our great interests
in the early freeing of the Suez Canal
for traffic, the Egyptian Government
are very much aware of i1t But, as
the House 15 also aware, their policy
regarding opeming of the Suez Canal
depends upon other factors which I
have already indicated

dfwawe fag 47 @a w
& TR &1 v fran § R & Amwar
g 5 ot et qgw g &
fag 27 g9 & wAT W1 @,
AT ¥ faew gFa oy
v Qe STA-am %7 39 AN
R AF WY afs =g W
T 9T g% | YT g WERA A W AR 7
&k wegw faar g 7

Dr. V. K. R. V. Rao: That 1s not my
information

Shri Piloo Mody: My information 18
that the ship, ‘Observer’, 1s on the
south-end of the Suez Canal and the
sunken ships are further north of it
1 would like to know whether the
Minister has any personal knowledge
on this particular pomnt

The second pomnt 1s that 1 am also
informed that 1t 1s possible for ships
to bypass the sunken ships This ques-
tion was asked of the Defence Mimster,
but no satisfactory reply was given

I would like to know whether the
Minister for Transport 1s making any
specific enquiries on these two parti-
cular allegations

Dr. V K. R. V. R2o: Regarding the
first question, obviously I have no per-
sonal knowledge because I have not
been there
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Regirding thé second polht, I do not
have the mformation whith the hon.
'-ﬂm‘:lmuﬂIqm sdiys ¥y} Jof
2[qwesod 51 3} 38y ‘A[aweu ‘sey 1
shipgs I am eeﬁunly prepm
make a note of these two points men-
tioned by the hon Member and get
answers to those questions

Shri Sradhakar Supakar: [t 1s
reported m today's paper that a daily
loss of Rs 3 crores 1s involved on
account of the closure of the Suez
Canal May I know how far 1s that
report correct and what 1s the time by
which 1t 13 expected that the Suez
Canal will be cleared and our goods
may be allowed to be passed through
1t?

Dr V. K. R. V. Rao: I think, the
hon Member has mgde a shght
mistake The figure referred to 18
Rs 3 crores per month As to when
the Suez Canal will be reopened for
traffic I have already answered this
question

ot wry qviw S fo e

AT 7 T B, A WD TG AA
¥ qTTa K AR w7 wEATE § WY
2 Wk gara wer ot g e gt
§ ¥ g S T8 % v 2
wye e § @, oy g W

s & B FW e &% | 9w

;r% ?

Dr V. K. R. V, Rao: The hon Mem-
ber 15 aware that all the ships are now
belng diverted via the Cape of Good
Hope

Regarding permanent replacement
of the Suez Canal, the Government of
India have giwven no consideration to
such a matter

Shri Hem Baruz: The closure of the
Suez Canal has affected not only our
food ships but also our defence cargo
ships With one food ship from
America immobilised at the Suez
Canal and the other food ships having
to come en route the Cape of Good
Hope, there 18 an increased freight rite
and it 1s a pressure on the coumtry's
excheguer In fiew of all these de-
velopments, besides drawing the atten~
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tion of the UAR authorities, may I
mow whether the Government nave

drawn the atiention of the
UNO to our difficulties and distresses

#t the pregent momant?
Dr. V. K. R V. Rao: I want notice
for this

Shxl Hem Barua; You have to pro-
2ct us, Sir May I humbly submit
this? This 1s the situation there There
1s food scarcity in the country and
there are also defence problems in the
country This problem has been there
for the last two months

Mr Speaker: I think, the Transport
Minister would take it up

Shri Hem Barua: The Shipping
Muuster should have taken it up with
the Foreign Affairs Minister or with
the Prime Minister He should have
done 1t, he has failed in his duty

oft qoare fog  foe o el

FA W AwArAriAvT g, I9 TR
w & s fggme & Qo @o WX
7Y guare A ff  dfew arfeem ®
a9 g gard werk g€, N 9w T ot
IR wEm R M WR s W
FRE & Jga ™ MRE
v oft Arfee & g g ¥ wfew
i frag SN T
T, W e A AR R
Hogs waa g’

) A s e s
fr st M T @ sgr ® Twr
§ | a7 a7 et Y wew § i g
TFT FT FOT Fo To WKe A
e 7@ § afew agr o ot ofdfeafa
Gy Y 7 , 99 & w0 A FY 6T
e | I TF To To WIo HIFT
FaEEE 98 & wT W §
fs sz fow a@ ol %
s ardT | T aw oF walw
N PR AT IS A e Wk
JAAFAPR WO §, T Tw
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78 Wy feegwr wamess § fie oft mfire
w0 A wgw W fe WG

oft wwrmwr g @ rfeE B E
@WEew W R g W
R

ot ool T - o 7, 9
TR G W TG |

™ W OgR OF §A qg 99T T
fegmanidon g T ¥
frere & fog war woor e 81 &
qaT I g g R g A W e
# w9 g wa o § Wi fenfa
HEr WA T g N ag
T e mesm R igw A W@
Wixaw e 5 gn 98 g &
AT A FAKF D W ¥ Ao
aifFag aca A8 arg dfew 9w &
ot oot a5 wwar A fosir &1
Shri Piloo Mody: Gen Nasser has
offered to buy also

ot wnimr T AT 1 I
® WTEEr AT owrawwar aft {4
A AT A § 1 7@ fag T W
agr A A o€ IgCa AN Y

oft T ¥ aew T TTEANA
L

o Wit T g w9 IS

feman foar mar &)
g ot 9 foar mr @ fo x@
oo O N Jo THo ste

| A SR | SR A §
& 4o THo WYo & gATT WG WWE
aff & fF agr o Wy afcfeafa dar
gt § W & gue § WK qg W
m(mhﬁr)ﬁ‘wﬁ
a® | .

o waoA® T TR Bw @
FA T ®7 A TEIE Par § IR
g wTw AW HAw F af@d § qur v
Xmgoammrager g fo ot
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A ORI A W, 1w ¥ fag apere
¥ wER I3 § W v R A
T & Qe Y gz ¥ gt R o
e e o @7

Dr. V. K. B. V. Rao: So far, we have
no specific information as to how the
exports have been affected Obviously
the freight charges on exports have
gone up, but whether 1t has any effect
of either cancellation of contracts or
reduction in the quantity exported, it
1s too early to say anything

Shri Temneti Viswanatham: With

reference to the hon Food Mimster's
answer that 1t 1s not the Egyptian
Government that has stopped our ships,
I would like to ask whether he 1s
aware that Gen Nasser has said that
as long as the Israeli troops are there,
he 18 not going to release these ships;
he has not advanced any mechameal
difficulties

Shri Jagjiwan Ram: I have my-
self said that so long as the Israeh
forces are on the banks of the Suez

Canal 1t 13 not free from danger to

pass any ship

fear ot ey § Wy ot finan

+
*1056 it TwTHATC Ty :
it farer wwr wvedt
oft Terire e wvesy
it s AT
it ey g ey

7 fulw o oz a9 & g0
w fe .

(%) s 3@ 5w ¢ fr g@ W
fiarr awrat F Hedrw aIwTC & ST
wr § 5 foar &t wxfy § 7o
frmraR frwfe 7@ g,

(w) wr arrfos, afs aar
ok e gearst W et s
o W g,

(w) afs wr, oY wver =0 -
§ oo w E R v w wew
% ¥ g i # vz wiesr § fryw
getat ¥ W g, o
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(v) afx g, ot wr Wi afec o,

ST AwTA BT wTor § 7

The Deputy Minister in the
;‘lrl.lw (Shri D, B, Chavan): (a), No,
(b) Yes, Sir

(c) and (d) In the open session of
the 15th All India Akali Conference
held at Karnal on 8th December, 1583
a resolution was passed (copy of
which was forwarded to the Govern-
ment by the BSecretary, Shiromani
Akali Dal, Amnitsar) urging the
Government to amend the Hindu
Succession Act, 1956 1n such a way as
to provide a right of succession to the
daughters-in-laws along with sons of
the deceased intestate The ground
given theremn 1s this that the present
provision m the Hindu Succession Act
will result in the greatest fragmenta-
tion of agricultural property and create
ll-will and family feuds between
brothers and sisters

The President, All India Agricul-
turists Federation, New Delhi, All India
Janta Sewak Samaj), Rohiak, Bharatya
Jan Sangh, Punjab, Jullundur and
Tenants of village Chachrari, Distuict
Ludhiana have also represented that
daughters should inherit from the pro-
perty of thewr (fathers-in-lawsjhus-
bands and not from the property of
thewr fathers and have suggested the
amendment of the Hindu Succession
Act, 1956 on the ground that the Act
does not swt the agricultural and rural
economy of the country

The Government do not propose to
make any amendment in the law (the
Hindu Succession Act, 1958) for this
purpose, because in the first place,
except the representations referred to
ahove received from Punjab and
Declhi no representation has been re-
ceived from any other part or region
of the country, from any organization
or association In the second place,
this shows that the people of the
country to whom the Act applies have
accepted the provisions of the Act. In
the third place, the daughter's right
was recognised by Parllament after
very carefid comsiderstion of
matter for years. The Government
not think it proper to reverse this

fef
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clsion after so many years: that will,

in the opinion of the Government, be

oft e Nrewwedt @ Wefiv oy
wgreT ¥ qg  wrer wnger e
T T e ¥ yw AW § g9
quy A wT frec e @ e o
o wyet ity §f o o frar
oY sfer § 9@ W ofiee @
dfer feafpr @ @ ooy ofer ot
wrafer & 9w w1 wfierc g atfx foarg
¥ qeary Y R o wnfe F wfawrc
78 e wgr e wi € gawt 7
T FEAT A Y, AY q@ A F Ay
faelt o damx & oy @ A=
HOTL R ory A § ot a@ Ao
o T ¥frag TR A G
foed fe o wfew wrcdhe Aifs
soufes ® wiqa & ddw ¥ fwi-
fa st &% ?
Shri D. R, Chavan: No, Sir.

St SwT Qe e ;. FE oA
# ag amaar =g g e ag 9 W
i feg  swafgec s SR
fem, wa W g a7 wedr 2 fw
wIad § at ed wAd avag
s fegwl & ey i oy fear
WTT §, WAT AHTT FT {49 §F FTAT
w! ot auf 9T T e & an e
w27
Shri D. R, Chavan: The matter is
under consideration to have a common
code for all the communities. But
there are certain difficulties coming in

the way, and, therefore, it has not
been possible to have it.

Further, the question why it has not

been made applicable to other com-

munities does not arise out of the
main question.

ot frw gwre et ¢ T wORTT

& 7y Tor weran § fir xwaerT 8w

® awx st ol ety et

opinion,
Hour,

107€0"

woln { fd faare qrae fisd g

o 7 w1 W ofiomy @ ?

Shri D. R, Chavam: That informa-
tion has not been collected, nor is it
available,

st opie fag wref ¢ sfiee
Wt agwy ® womar ¥ s wmp
e & fis o § & gerafeeT s
wY e w3 forar § wo o e g
f weft agew w1 7@ FnAT A ¥
fregwaz ¢ " fagag ik
utw gty fasr e qor =w
fe foad 38 g gu § i@
femn woufawre a=fet w1 o«
o frar & |/ weft oft & wgwr fis
R § @Y 7 Awf ur 2 fv da
O fr fag & 7wt s soafesr
fret g 1 vafeg & ag w7 s
o & s #1 e =&
fomr § o w faomsr fads
WA R |
Mr. Speaker: He has only made

some statement; he has not put any
question,

oY o wutw R R ARy
Awgrfe oo oA % §d9 7 33
AMeET faw S S el & e
gur g avear I gw Hew § el
7Y NIl § AP AT WA A
wifoer #Y § fv w7 et & = AT
feafa w& same o7 3 ? wx mi
®Y o e A A AR s
nrary g worft At ;T g 1 wAew
ug Fot oz fe 1@t st Qw7
2 ? wr ag areafawar A @ e ww
T F ST A wTw 71 wifenfor
free § 7 fomrfoen g1 ¢ Wi
g1 wi§ w1 o qftw geaw W
W % wmx g frowe W

Mr, Speaker: He is expressing his
But this is the Questionr
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st woow s W afe xw
gy &t aw foqr o fie faamg
Tar wWireras wErReTF ¥
Fiegear forel oY S & oY amreger o7 @ qUr
<1 fis &t oYy w t weafa & wo o
o T g0 E argm o W g
W gt A 9¢ a%E wrET ag
Y g g arqur ?
The Minister of Food and Agricul-
ture (SBhri Jagjivan Ram): The hon

Member 1s only arguing the case and
not putting any question

St woTw ReW ;AT N A
# wefr wgmw ® fawre &30 oy ==
T ES TFTT AT 7

Shri D. R. Chavan: No, Sir

Shrimati Lakshmikanthamma: Fol-
lowing the same line of argument,
why should the son not get the right
to the property of his father-in-law”
I would like to know from the hon
Minister whether there has been a lot
of intriguing and because the women
are still uneducated and ignorant the
brothers exploiwt them and do not give
equal share of property to their si.ters,
and 1f so, what steps Government pro-
pose to take to see that justice 15 done
to the women and whether any com-
mittee 1s going to be set up for this
purpose?

! TW ¥Mw orET  ASOW AERY,
gfaar # @ =waear & wd e oy
et & fav qume fofew ompm
&R 208 A ufus g T F e
agwg fe w faowm & "o
4 wf-wlT ¥ s3I0 IS HET ¥
wat qfcomy fawer @ YT R wEw
a8t 9EE A1 ¥ | ewAr o
quft # fis oy araw § 99 T w@T Wl
TERT QAT I 7
Shri D. B. Chavan: So far as a ccm-

mon code applicable to all the com-
mumties 18 concerned, a number of
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steps have been taken But there are
eer;amdxﬁaﬂﬂuu!hlujmm
sal N

Shri Bal Raj Madlhok: We want to
know what those difficulties are?

S8hri D. R, Chavan: He may table a
separate question on that, because that
does not arise out of the mamn gues-
tion

Shri Bal Raj Madhok: He says that
there are certain difficulties He must
tell us what those difficulties are

Shri D, B. Chavan: There are a num-
ber of difficulties which are commg in
the way Opposition 15 coming

Shr 3. B. Kripalani* Why should he

not be frank and say that some com-
munities stand against such a thing?

Shri D. R. Chavan: The difficulties
are that certain communities to whom
the common code has to be made apph-
cable

Shri Bal Raj Madhok: They are not
doing 1t because they want to have the
Mushm votes

8hri Kanwar Lal Gupta. Is this their
secularism?

Shri Bal Baj Madhok That 15 their
secularism?

Shr D. B. Chavan: I may be allowed
to complete my reply

For a common code, the mmtialive
has got to come from the communty
concerned After all, it 15 a demo-
crary and we cannot force upon ome-
body what you and I hike

St T W TTEE : UET RERA,
faxer frdw & e & Y wwr o fis
T FER FI AT § 7 20 f faww
A g & M adft gl ®
fory garw wmre aATk @ fog v wmw
farar T, ag | ATTAT wNgAT §, 99
W o aow oy ot

Mr. Speaker: He has already re-
plied to the question.
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Shri D, B. Chavan: I have already
replied to the question.

oY TR Jew qEN . W A gar
Tt g

8Shri J. B. Eripalani: The system of
polygamy was bad for the Hindus
Ale not the Musiim ladies also our
siwters” Would they also not hke to
have monogamy” Why not leave this
question not to Mushm men but to
Mushm women to decde”

Mr, Speaker: Is it a suggestion for
action

The Minister of Law (Shri Govinda
Menan): That 15 a good suggestion.

BShti J. B. Kripalani: Why do they
not leave it to the Mushm women?

Mr. Speaker: It 15 a suggestion for
action

8hri J. B Kripalani* Why should
they not take the opmwon of the
‘Mushm ladies” After all, polygamy 1s
8 handicap to our sisters It 1s mot a
handicap to the man, 1t 15 a handicap
to the woman

An hon. Member: According to him

Shn J. B Krnpalani: Unless a man
tas an educated wife, he cannot afford
to have a few more wives Why do
Government not take any steps to
ascertain the opimion of the Mushm
ladies in this respect?

Shri Govinda Menon: That 15 a Food
suggestion to be kept in mund
Y T ¥ow AW sfiw AT
HT FAL T WTAT |

ot S wy i . o ¥ 77 aufeay
w137 & foa f araee & fgear
7 arer FMT 7T § o ¥ Fwe urw
oF ¥ RN WY & At F oy
N § iy gard wfiy -9 v
T ¥ W0 EHET O LA qEC 7
t Wi wit & o vt o
=g ..

1274 (A))LSD—2

roz6q

Mr. Speaker: He 15 argung the case.
There 18 no guestion,

et s wg ;v fafw
weft g vl fie g wforee, arfiem,
arfe fafeer § & gaemmr ooy
wY foremT % feam mar § oo g ¥R
¥ AR W oA W W IIT wngw

t ?

Shri Goviada Memeon: As regards
the enactment of a common code re-
garding succession, marriage etc for
all the communities 1n India as eon-
templated 1n the Constitutien, some
steps and inquries were made one or
two years ago and the matter has not
been closed Opinion was sought to
be taken from the communities who
will be affected, the opinion invariably
even from members of Parliament be-
longing to the concerned communities
was agamnst the introduction of a
common code for all the communities
in India

8hri J. B. Knpalani: Are Muslim
women a commumnty or not?

Shri Govinda Menon: Acharya
Kripalan1 suggested that so far as
polygamy s concerned, 1t 135 the
opmnion of the women that should be
taken

Shri Hem Barma: Why this
partiahity”

Mr, Speaker: That s Acharya
Kripalani's suggestion, not the Law

Minister's

Shri Govimda Menon. No such
attempt has been made to ascertamn the
opiuon of the ladies only

Shri J B. Eripalani: Will he make
an attempt?

Shri Govinda Mensn: Regard bemng
had to the interest the House 1s show-
mg 1n the matter, further attempts
will be made

it sy freemedt:On @ pomnt or order.
R sreeqran ¥ ag § e e sifedi o
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Ry W% X e W iy wer i e
o e v F faraT o s w1 g
ot et v F ot | e} wr wed
a & g1 Qe fie sfrereft oramier wmg
¥ ow et g 9 o fe gfae,
e & gfeswr afgamst #) forrft
gfra s & st gfaer sar wra o
# oy fedft ? v #1 3w wAT Afag
o7 &feT welt AT ¥ e &1 S
TR @A # o Y
AT W(EAT § 5 q@ qraew §
& whaat ® frdw faem arar £7

Mr. Speaker: That 15 a good 1dea
What Pakistan and Egypt has done,
are we prepared to do?

Shri Govinda Memon: That will be
considered

Allotment of Foodgrains to States
following the West Asiam Crisis

+
*1057 Shri P. C. Adichan:
Shri Vasudevan Nair;
Shri C. Janardhanan,
Shri Onkar Lal Berwa:
Shri R. Barua:
Shri D. N. Patodia:
Shri §. Kundu:
Shn J. Ahmed:
Dr. Surya Prakash Puri:

Shn M. C. Majhi:

Shri Sradhakar Supalkar:
Shri M. L. Sondhi:

Shri Rabl Ray:

Shri Kameshwar Singh:
Shri D. C. Sharma:

Shri K. P. Singh Deo:
Shri Nihal Singh:

Shrl D. N. Deb:

Shri Sheopujan Shastri:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government have con-
sulted the State Governments and

JULY 11, 1087
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coma to a final decision about the allot-
ment of foodgraina to States foliowing
the West Aman crisis; and

(b) if so, the allotments for the
various States?

The Minister of State in the Minis-

(2) The Chiet
Mimisters of the States were duly
apprised that due to the closure of
the Suez Canal, arrivals of foodgrains
will be considerably delayed and sup-
plies will be smaller There was no
time to formally consult all the State
Governments before deciding the
quantities that could be supphed to
the various States during the month,

(b) The allotments that wera ori-
ginallh made and the revisions that
became necessary after the closure of
the Suez Canal during the month of
June are indicated 1n the statement
laxd on the Table of the llouse,
[Placed m Ltbrary, See No Lt-ﬂTﬁ;
67]

o afgam s wdl w@ry 7
@A B IO oww (3 @ anfgy
& fav a7 st & faar staw @
AR J@rE & wgA W G mar ?

Shri Kanwar Lal Gupta: He should
reply to the question 1n Hind:

Mr. Speaker: I cannot compel any
Member It 15 the choice of the indi-
vidual Member,

Shri Kanwar Lal Gupta: It 15 g re-
quest through you to him

ot wmfgw fo A A
62,000 TV 1A WaAT 4T |

Shri R. Barua: Assam’'s quota of
wheat was reduced from 30,000 tonnes
per month to 5,000 tonnes ppr month.
Out of that also, in May and june the
full quota was not gives What is the
position at the present moment?

Shri Annasshib Shisde: Now, we
have allotted 15,000 tonnes to Assam.
Of course, there are floods and other



10767

difficulties, but our intention is to see
that the allotted quantity is made
available to the State,

Shri D. N. Patodia: The hon. Mins-
ter has given us figures for June. How
much 1s the total t assessed
for July and how much is likely to
be available for that month?

Shr1 Annasahib Shinde: According
to present arrangements, we expect
that about 792,000 tonnes of foodgrains
would be avallable to the State Gov-
ernments

Shri Ranga: What 1s the total re-
quirement?

Shri Annasahib Shinde: That 15 very
difficult to say because many of tke
States, most of the deficit States, want
more and more quantity

Shri Ranga: That 1s not the yues-
tion They must have had a budpct
made here as to how much taey have
to supply He 1s only saymng how
much they have allotted They should
be able to know what 1s the total re-
quirement from the budget they mu.t
have prepared

Shri Annasahib Shinde: In the s ate-
ment laid on the Table, figures are
given of the quantity actually allotted
and dclivered

Shn S. Kundu: When the food pro-
blem is so acute and we are living on
a ship-to-mouth basis and when the
Orissa Government are prepared to
give more paddy in lieu of wheat, why
was the original allotment of 10,900
tonnes of wheat to the State rcduced
to 10,800 tonnes?

Shri Amnasahib Shinde: Last month,
we had considerable difficulty in mak-
ing the allotted quantities avallable
to the State Governments But our
effort has been to see that whatever
the understanding between the State
Governments and the Centre, those
commitments are fulfilled it factors
beyond our control do not intervene

Shri S, Kundu: He does not under-
stand my queshon. When Orissa 1s
prepared to give more paddy in leu
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of wheat, why should they instead of
increasing the quota of wheat to the
State decrease it?

Shrl Jagjivan Ram: I take it from
the hon Member that the Orissa
Government are prepared to give an
unlimited quantity of paddy in lLeu
of wheat, I welcome that suggestion.
But in June, as the House 1s aware,
a special situation arose and we had
to reduce the gquota.

Shri S. Kundu; What was the special
situation?

Shri J. Ahmed: Assam does r.ot re-
quire much rice, they want some more
wheat May I know from the Minister
how much wheat has been allotted to
Assam?

Shri Annasalib Shinde: I have al-
1eady replied We are trymng to make
available 15,000 tons of wnpeal to
Assam

SHORT NOTICE QUESTION
Expansion of Durgapur Stee]l Plant

+

S.N.Q. 27. Shri Chintamani Pamgrahi:
Shri N K Sanghi:
Shri Shambhy Nath;
Shri Onkar Lal Bohra:

Will the Minister of Steel, Miues and
Metals be pleased to state whether any
final decision has been reached in re-
gard to the third stage expansion of
the Durgapur Steel Flant?

The Minister of Steel, Mines and
Metals (Dr. Cheana Reddy): It has
been decided, for the present, to poust-
pone the expansion of Durgapur from
16 to 34 mullion tonnes. This de-
cision has been taken mn view of a
slower growth than earlier an‘icipaled
in the demand for steel and, in parti-
cular, for flat products; the estimated
cost of the Project and 1its foreign
exchange component being in excess
of the available resources; and the
prior need of attaining normal pro-
duction at the 1 million tonne plant
ang the 1.6 million tonne expansion.
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Shrl Chintamani Pamigrahl: May 1
know whether the British consortium
which gave extension of time for this
third stage expansion of the Durgapur
steel plant have withdrawn their
tender Whether the Government has
asked the British Government not to
tie the British credit of £60 million to
this expansion programme®

Dr., Chenma Reddy: The tender
offered by the consortium organsation
of the British firms was valid #111 30tn
June of this year The gquestion of
their withdrawal did not arise The
team led by Sir Henry Hartman on
behalf of the British Government came
here and discussed, and m view of the
situation as explamned above, Govern-
ment decided to postpone the expan

<ion

Shrl Chintamani Panigrahi: May 1
know whether the Minister 1s aware
that the capaeity created in the Heavy
Engineering Plant at Ranchi for meet-
ing the requirements of other ex-
pansion programmes of the steel plants
15 going to remain 1dle because all tic
€Xpansion programmes are Jowng to be
stopped, and what 1s that capacity”

Dr Chenna Reddy The capacities
of the Heavy Engineering Corporation
are bemg examined with a view to
mobilise them for the use of different
programmes that we are undertaking
As far as the Durgapur expansion 1s
concerned 1t does not immediately
v 1 directly affect the capacities of
th Heavy Engmeering Corparstion

Shri N. K. Sanghi: By dropping the
e* ransion of the Durgapur steel plant
will the country not have to deperd
on 1ncreased imports m future years?
Also by dropping this, will not tle
steel plant capacity remain more idle
in future than 1t 15 now, and thus in-
crease the production cost of steel m
the country?

Dr Chenna Reddy: The question of
capacity bemng idle would not arise
because already the expansion has
gone up to 16 mulhon tonnes, and that
13 how we are trying to streamline the
entire production capacity Regarding
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requirements of steel, the estimates
have been recantly entrusted to the
National Counml of Applisd Economic
Research, and their findings are that
as agawnst our original estimate of 10
million tonmes, it will be 84 million
tonnes Therefore, the entire picture
has been taken into conmderation, and
there would not be much of disloca-
tion

Shri Umanath: May I know whether
1t 1s a fact that the team of British ex-
perts visited this plant some time back,
and they expressed the opmion (a)
that the present strength of workers
must be reduced from 14,000 to 8,000,
(b) that the consultants or the British
representatives whoever 1t 18, must
be permitted to have some share m
the management, and (c) that they
doubted the feasihility of the expan-
sion programme I would like to
know whether this obstructive sttitude
and pressure by this British team of
experts has been responsible for the
Government’s postponing ihis expan-
s1on

Dr Chenna Reddy. The question of
obsiructive tactics or pressures brought
by the British Government 1is not
correct, because they did not show
any reluctance The only ‘hing is that
in view of our present econamic €itua-
tion and our commitments to various
plants particularly Bokaro the Gov-
ernment thought this year they could
not provide the necessary funds

Shri Umanath I do not mean the
British Government 1 mean the Bn-
tish experts whether they have
expressed these opinions

Dr Chenna Reddy: They did not
exprcss specifiically these opinions
They did vasit the plant and n our
discussions some of these paints about
overstafing ete, were certawnly made,
and we are also conscious and wWe are
at 1t The expansion has been poat-
poned only for the reasons I have
mentioned

Shrl Eartlk Oraon: I would Like to
know from the Minister whether the
rated capacity of production has bean
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reached for the- second stage of cons-
truction; if so, what was the target,
and what is the achievement?

Dr. Chenna Reddy: I can say straight-
way that the rated capacity for
the second stage, which is 1.8 million
tonnes, has not been reached. The
exact production that has Leen achi-
eved, I am sorry at the moment I do
not have.

Shri V. Krishnamoorthi: The cost
of transport of steel from Lhese areas
to the South is about Rs. 50 to Es. 60
per tonne. Before allowing expan-
sion, and in order to meet the aspira-
tions of the Southern States, will the
Government consider the starting of
three plants at Salem, Vizag and Hos-
pet, before expanding all these steel
mills?

Dr. Chenna Reddy: I am afraid this
question would not arise out of trus.
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Shri D, N, Patodia: The considera-
tions that the hon, Minister has ap-
plied for postponement of expansion
of the Durgapur steel plant more or
less generally apply to all the stcel
plants. Will the Government consi-
der postponing all further expansions
in respesct of all the steel plants in
India until the economy umproves and
consumption goes up?

Dr. Chenna Reddy: Within li:auts it
is posaible to provide the necessary
funds Bokaro has been tuken up
and it 15 being pursued. After that
Government feels we are not able to
provide the necessary funds, und
therefore the other expansion has
been postponed

Shri Bal Raj Madhok: In view of the
fact that the installed capacity in
Durgapur 1s not being fully utilised
and in view of the fact that the
Forge Foundry plant there whith has
a capacity of 2,000 tonnes a month
produces only 200 tonnes a inonth,
may I know whether the Government
will first concentrate on making full
use of the installed capacity before
starting any other plant or taking any
step to expand any stee] plant.
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Shri Ranga: Already Mr. Rama-

murthi has made a very useful sug-
gestion.

An hon,
moorthi,
Mr, Speaker: It is the same avatar.

Member: Mr. Krishna-
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Shri Ranga: Anyway, the WMmster
was pleased to say that it did not
anse out of this question Whether
1t arises or not I do not wish to dis-
cuss, 1t 15 for you, Mr. Speaker, to be
good enough to say that it 15 a sug-
gestion for action, it 1s for the Gov-
ernment to consider 1t I would like
the Government to consider that sug-
gestion as well as the other sugges-
tien, 1nstead of bemng stuck uo with
the Bakaro plant just because they
were good enough to take a deciston

Shri Sradhakar Supakar: The Pande
Committee made a suggestion 1n re-
gard to the shortfalls and idle capa-
city, what steps have the Government
taken in the meantime to improve the
position regarding the shortfalls to
which the Pande Committee maode a
pointed reference?

Dr. Chenna Redday: The Pande
Commuittee’ mamn stress has been on
the neglect 1n the maintenance of the
Durgapur plant, and they have been
trying to fix the responsibihty for 't
at different levels The Ministry, m
consultation with the HSL, has (xa-
mined the details and 1s trying to
take the necessary action 1 {lus
regard
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Shri S. Kandappan: There have been

reports in the newspapers to the
effect that there have been enquries
from certan quarters for Indian
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steel 1 would hike to know 'whether
the Government has enguired into
the posmhility of export of Indian
steel to foreign countries

Dr. Chenna Reddy: As the hon.
House 15 aware, we have been trying
to do our best, and that has been one
of our mam, priority items m the
steel industry Last year, the cxpoils
reached over Rs 28 crores and this
year, in the target, we have fixed
about Rs 50 crores

Shrimati Lakshmikanthamma: What
percentage of steel, that 15 requred,
are you able to meet from within the
country, and when do you expect us
to be self-suffiment in steel, and may
I know whether the Government have
considered this aspect of the i.aatter,
namely once they go on increasing
the desires of the people, rouse them
to such a pitch and then pull them
down, and having done that in Andhra
Pradesh will the Government along
with the Bokaro plant take up now
the fifth steel plant at Visakhapatnam?

Mr. Speaker: That had been raised
already

Shrimati Lakshmikanthamma: I
wani a reply, Sir

Dr Chenna Reddy; The question of
self-sufficiency in steel 1s a general
item, because in most of the catego-
ries of steel, even today we are self-
sufficient In certain other categorles,
such as special steel and alloy steel,
etc, we cannot say, and 1t takes somne
time to get really self-sufficient in
them and perhaps for ever the main
items may have to be imported by us.

WRITTEN ANSWERS TO
QUESTIONS

Foodgrains Supply to States

*1053. Shri Sidheshwar Prasad: Will
the Minister of Feod and Agriculture
be pleased to state:

(a) whether it is a fact that the

per capita quantity of foodgrains sup-
plied to each State is not umform;
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(b) it so, the reasons therefor; and

(c) the steps being taken to remove
the sald disparity?

Annasahib Shinde): (a) to (e). Cen-
tral supply of foodgrains to different
States cannot be based on the dopula-
tion of each State and a uniform stan-
dard of gquantity to be supplied per
person For a particular year, some
‘States rroduce more than the quantity
that is required for consumption with-
in the State and the others produce
a part of the requirements. The part
again varies frogp State to State. Cen-
tral allotment foodgraing to the
different States is based on the over-
all availability with the Centre and
the relative needs of each State taking
material factors into consideration.

Production of Jute In Assam

*1058. Shri R. Barua: Will the
Minister of Feod and Agricultuie be
pleased to state:

(a) whether there has been a granual
fall in the production of jute in A.zam:

(b) if so, how does it affect our jute
industry in regard tc availabllily of
fine varieties of jute,

(c) whether any steps have oced
taken to increase the jute produclion
in Assam and, if so, the details there-
of; and

(d) whether @ny sieps have been
taken to check fall in jute prices Delow
the Assam bottom price in Calcutta?

The Minister of State in the Min'stry
of Food, Agriculture, Community Deve-
lopment and Co-operation (Shri Anua-
sahib Shinde): (a) No. The yield inm
1986-67 was better than in the previou:
year So far the crop is good.

(b) Does not arise,

(¢) Yes. A statement giving the
details is laid on the Table of the
House. [Placed in Library. See No.
LT-977/67.] This will indicate the
«fforts t0 push up production,

(d) The current price is ubcve the
minimum support prico fixed by he
Government for Assam Bottom at
Caleutta.

Construction of New Acrodromes

*1059. Shri Baburso Pailel: Wil Lhe
Minister of Tourism and Civil Avia‘ion
be pleased to state:

(a) whether it is a fact that Govern-
ment have planned to rebuild several
new aerodromes, and if so, where, at
what cost and within what period;

(b) the amount of forelgn exchanie
required for constructional fittings and
providing other modern amenities;

(¢) whether this hugle expendilurer
is considered essential when the exist-
ing aerodromes can meet all (he re-
quirements; and

(d) if not, the reasons for taking up
construction of the new aerodromes?

The Minister of Tourism and Civil
Aviation (Dr, Earan Singh): (a) to (d).
The question presumably refers to the
plans for improving the existing air-
ports and for taking up comstructior.
of new airports. As regards the for-
mer, a ~-powered Commitiee 1s being
set up to work out the detaifls of the
requirements of the four international
airports, keeping 1n view the introduc-
tion of very large subsonic and super-
sonic aircrafts in the 70s It 15 not
correct to say that the existlug awr-
ports can meet all the reguirements.
In fact, the terminal facilities available
at the inlernational airports are proviug
inadequate even at present. It is,
therefore, necessary to go in for plau-
ned and large scale programme of im-
provement of these airports to mest
the vastly increased requiremenis of
air traffic in the next decade. This will
necessarily involve some foreign ex-
change liability, but it is not possible
at this stage to give any detall urtil
the report of the Committee is reccived

As regards other existing airports,
and also construction of new airpurts.
these are undertaken as a continuous
process as and when necessary to mect
the traMc requirements of the Indian
Alrlines Corporation.



¥0777 Written Answers
Distribution of Foodgrains in Droaght-
Hit Areas

%1060 Shri D N Patodia -
Shri R Buarua.

Will the Minister of Food and Agri
culture be pleased to state

(a) whether theie have been incrcas-
g complaints about the discriminatory
distrmibution of foodgramns 1n  the
drought-bit areas

(b) f so, whether anv kind of supei-
vision hds been deviscd by the Cer'-al
Government to st-eamline the (st
bution pattern there and

(c) whether any spe~al directicns
have been 1ssued by the Central Gev-
einment to State Governments ..n
cerned 1n this regard”

The Minister of State wn the Mimstry
of Food, Agriculture, Cummunity Deve.
lopment and Co-operation (Shri Anna
saheb Shinde) (a) The Governments
of the scarcity affected States of Bihar
Gujarat Madhya Pradesh, Rajastnan
Uttar Pradesh and West Bengal we.c
addressed in the matter The wovetn
ments of "Bubar Guwarat, Rajasthan
Uttar Pradesh and West Bengal have
stated that no specific complaints re-
garding discriminalory d stribunion of
foodgrains have been received A
reply from Madhya Pradesh 15 awaited

(b) and (c) The distribution of
foodgrains 1s entirely the responsibihty
of the State Governments and no super-
vision 1s exercised by the Centiral
Government However any defects in
the public distrnibution system co.mu€
to the notice of the Central Goveinment
are brought to the notice of the State
Governments

Tradle on Ganga and Brahmapuira

*1081 Shri Eswara Reddy. Will the
Minister of Transpori and Shippng
be pleased to state

(a) whether the Transport Research
Directorate has made anv study of ine
potemtial of riverine traflic cn fa
Gangs and Brahmaputra,

(b) if so, the findings of the study,

(c) whether Inland Water Transport
Directorate has amy scheme to handle
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the projectsd Inland Water Transport
Traffic, and

(d) whether the scheme would cover
the full utibsation of Push Tugs and
barges (and not barrages as appeariug
ir the Question) of the Ganga Brahma-
putra Water Transport Boatd

The Mimister of Transport and 3hip
ping (Dr V X R V Rao) (a) to (d)
A statement 1s laid on the Table of
the House |[Placed in Library. See
No LT 978/871

Sugar Industry in UP

*1062 Shri Marandl
Shri KamesWwar Singh

‘Will the Minister of Food and Agri-
culture be pleased lo state

(a) whether 1t 15 a fu t that in Uttar
Pradesh sugarcane areds are likely 0
be brought under foodgrains proauct.on
from the khanf season,

(b) if so the reasons therefor and
the total land to be sc brought unuer
cultivation

(c) whether 1t 15 alsc a fact taat the
experts have pomted out that this will
greatly affect the sugar productiun In
Uttar Pradesh and

(d) if so, the steps being taken 1n
this regard”

The Minister of State in the Ministry
of Food, Agriculiure, Community Deve.
lopment and Co-operation (Shri Amnf-
sshib Shinde): (a) and (b) The in-
formation 1s not available with us

(c) Ng such repori from any expert
hag been received su far

(d) Does not arise

Alleeation of Fertillser t0 Madras

*1063 Shri S Kapdappan . Will the
Minister of Food and Agriculinie be
pleased to state*

(a) whether it is a fact that the
fertiliser allocated to Madras for 1967-
68 is only half of what the State (jow
ernment have asked for;

-
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(b) whether Goverhment are aware
of the herculean efforts being made
in Madras to substantially boost the
output of foodgralns within a short
span of one year, and

(c) 1f so, whether the promised quota
of fertiliser will be made available to
them at the right time?

The Minister of State in the Minlsiry
of Food, Agriculture, Commumty Deve-
lopment and Co operation (Shri Anna-
sakib Shinde): (a) No, Sir

(b) Yes, Sir An additional alict
ment of 10000 tonnes of Nitrogen has
been made to Madras State for the
period July to September, 1967 to meet
the needs of additional areas orought
under the High-Yielding Vareties
Programme in that State

(c) Yes, Sir

Re-Routing of Suex Bound Ships

*1064 Shri Eameshwar Singh.
Shri Sequeira:

Will the Minster of Food and Agri-
culture be pleased to state

(a) whether any steps have wveen
taken by Government to see that the
re-routing of Suez bound ships does
not disrupt unloading due to congestion
n our ports, with special reference to
food shupments, and

(b) 1f so, the week-wise arrivals of
food shipments expected at each of the
major ports in the next eight weeks
and the steps taken to ensure speedy
and regular unloading?

The Minister of State in the Ministry
of Food, Agriculture, Community Deve-
lopment and Co-operation (Shri Amna-
sahib Shinde): (a) and (b) Because
of the closure of the Suez Canal and
delay in the arrival of vessels rn the
high seas which had to be re routed
v the Cape of Good Hope, bunching
of vessels at the various ports is ex-
pected particularly during the secohid
week of July 1967 Ths was ub-
avoldable The total Handling capacity
at our different ports even during the
monsoont months bethg between 8 lakhs
angd § lakhg tomnes of foodgrains, a
few vessels may experience delays in

berthing. No insurmountable difficul-
tles 1n handling the major portion of
these arrlvals are, however, anticipated
Steps will be taken to secure more
berths for foodgrains vessels at the
major ports and also to take up over-
side and mid-stream discharge of .ome
of the foodgrains vessels in order ‘o
step up the handling capacity at the
ports Almost all the ports in the
country, where foodgrains vesseis can
be handled even during the monsools,
will be fully utilised A statement ‘s
laid on the table of the House showing
the expected week-wise arrivals of food
shipments at each of the ports luring
the month of July 1987 [Placed m
Library See No LT-979/67] Such
information about the arrivals during
the month of August 1967 1s not fully
available a1 yot

Purchase of Wheat from Austrah

#1065 Shri Shiva Chandra Jha:
ShriY S Kushwah:
Shri Y. A, Prasad :
Shri D C Sharma:
Shri Prakash Vir Shastri.
Shri1 Shiv Eumar Shasiri:
Shri Ram Aviar Sharma:
Shri Hukam Chand Kaehwal:
Shri Atam Das:
Shri Raghuvir Singh Shastrf:
Shri Arjun Singh Bhadoria:
Shri Ramji Ram:

Will the Minister of Food and Agri-
culture be pleased to state

(a) whether it 15 a fact that Govern
ment have decided to purchase wheat
from Australia,

(b) if so the quantity thereof and
the terms of the purchase, and

(c) when the wheat will arrive m
India® *

The Minister of State in the Ministry

sahib Shinde): (a) to (c)
ment have purchased during this year
so far 183 tHousand tons of wheat
commercially from Australia on snort
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Stravation Death in Gwallor (M.P.)

*1067. Dr. Ram Manohar Lohla:
Shri Kameshwar Singh:
Shri Molabu Prasad :

Will the Minister of Food and Agri-
culture be pleased to state

(a) whether Government are aware
of the fact that at 2 pm on the 18th
June, 1967, an old woman named
Gomati Bal died in Gwalior due to
starvation,

{b) whether the dead body was sent
for post-portem examination,

(e) if so, the result thereof,

(d) whether Central Government
have taken any steps to collect correct
and detailed infermation in this regard;
and

(e) the permanent steps being taxen
by Government to prevent starvation

deaths?

The Minister of State in the Ministry
of Food  Agriculture, Community Deve-
lopment and Co-operation (Shri Annma.
sahib Shinde): (a) to (c¢) It 15 a fact
that a woman named Gomati Bai, aged
seventy years, died on the afternocon
of 16th June 1867 near Bada Market,
Gwalior As starvation death was
alleged, her body was sent for oost
morterm examination which revealed
that death was due to Tuberculosis

(d) Yes, the information 1 as given
in reply to parts (a) to (c)

(e) Government are engaged on deve-
lopment programmes through various
Five Year Plans to increase agricultural
production and in general to improve
the economic well-being of the people.
It is Government's hope that these will
eliminate the widespread malnutrition
which is no doubt prevailing amongst
large sections of the Indian peopls.
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Less of Forelpn Exchange to Alr-India
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Will the Minister ocof Tourism and
Civil Aviation be pleased to state

(a) whether the Air-India is suffering
tremendous loss of foreign exchange
day-by-day owwng to the strike by the
Air India Pilots,

(b) if so, the total foreign exchange
lext on this account so far,

(¢) the number and details of the
Air.India Services cancelled and de-
layed, and

(d) how the emoluments of the Air-
India Pilots compare with those cf
other International Airlines category-
wise?

The Minister of Tourism ang Civil
Aviation (Dr Karam Singh) *© (a) The
Air-India suffered a net loss of approxi-
mately Rs 500 lakhs in foreign ex
<hange per day on account of “he strike
of its pilots

(b) The estimated forelgn exchange
loss during the 4 days of the strike 15
Rs 2000 lakhs

(c) A statement ig laid on the Table
of the House [Placed in Library
See No LT-980/67)

(d) Information regarding the emolu-
ments of pilots of other Airlines is not
readily available

Modernisation of Agriculture
*1869, Shri D. C. Sharma:
Shri Yashpal Singh:
Will the Mimster of Food and Agri-
culture be pleased to state

(a) whether any comprehenmve plan
hag been drawn up to modernise agil-
culture in the country on a national
basis;
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(b) it not, the reasons therefor,

(¢) whether the need for the same
has been examined and

(d) if so, with what results?

The Minister of State in the Minisiry
of Food, Agriculture, Community Deye.
lopment and Co-operation (Shri Anma-
saheb Shinde): (a) A statement 1s
laad on the Table of the House
[Placed 1 Library See So LT-881/
67]

(b) to (¢) Do not arise

Purchase of Wheat from U.S.A

*1070 Shri M. L. Sondhi -
Shri Marandi

Will the Minister of Food and Agri-
culture be pleased to state

(a) whether 1t 1s a fact that Goverrn.-
ment have postponed major purchases
of wheat from USA on account of
increase in freight as a result of th»
closure of the Suez Canal and

(b) 1if so the quantity involved and
how the requirements of food are to
be met as a result of the above post
ponement

The Minister of State in the Ministry
of Food, Agriculture, Community Deve-
lopment and Co-operation (Shri Anua-
saheb Shinde) * (a) No Sir

(b} Does not arise
Crash Food Programme in Jammu and
Kashmir

‘1071 Shri Madhu Limaye *
Shri S M. Banerjee
Shri George Fernandes:
Dr Ram Manohar Lola.

Will the Minister of Food amd Agri.
culture be pleased to state

(a) whether the Kashmir Gover
ment have asked for an annual subsié
of Rs B8 crores for its ‘Crash Foo:
Production Programme”,

(b) whether Government have acce-
ded to this request, and

(¢) whether Government have given
priority to such a request over the
requests of the famine-stricken areas
of UP and Bibar?
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The Minister of State in the Ministry
of Food, Agriculture, Community Deve-
lopment and Co-operation (Shri Anna-
sahib Shinde): (a) No Sir

(b) and (c) Do not arise
Indian Airlines Corporation

*1072. Shri Baburaoc Patel: Will the
Minister of Tourism and Civil Aviation
be pleased to state

(a) whether Government are awdre
that the TWA, Altalia BOAC,
Lufthansa Air India airlines show
consistent profits every yea: even
though they face severe competition
and are run on commercial lines, anu

(b) if so, why the Indlan Alrlines
Corporation does not muhe any profits
in spite of the fact that it carries over
100 per cent load regularly and i1uns
as a monopoly concern without com
petition?

The Minister of Tourism and Civil
Aviation (Dr Karan Singh) (a) Y+s,
Sir

(b) The Indian Airlines Corporation
had made profits during the years 19~8-
60 to 1965-66 However, they incurred
a loss during the year 1966-67 which
was due largely to the effect of de-
valuation and increased wage bill

Ration System in Drought-Hit States

*1073 Shri D N Patodia.
Shri R Barua
Shri Maramil -
Will the Minister of Food and Agri.
culture be pleased to state
(a) whether Governments attenlion
has been drawn to the press repurts
that the ration system in foodgrains in
the drought-lut States 1s on the verge
of break down due to the non-avall-
ability of the requisite quantity ot the
commodities there, and
(b) the steps takem by Government
to supply to those States the minin.um
quantity of the foodgrains tu maln*ain
the minumurn ration supply there?

The Minister of State In the Ministry
of Food, Agriculiure, Community Deve-
lopment and Co-operation (Shri Anna-
sahib Shinde): (a) Yes, Sir Govern-
ment have seen the press reports re
lating to Bihar.
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(b) The Central Government are
arranging supplies of foodgrains to the
drought.lut States tg the maximum
extent possible within the limited avatl-
ability, keeping in view the .ninin um
needi of others

Directive to Drought-affected States
to Write off Loans Out-Standing
against Farmers

*1074 Shri R Barua:
Shri D N Patodia .

Will the Minister of Food and Agri-
culture be pleased to state

(a) whether the Central Government
have asked the State Governments ic
write off loans outstanding against the
farmers for purchasing seeds and
fertilisers 1n the areas where severe
drought conditions are prevaiung, and

(b) if so the reaction of the State
Governments thereto?

The Minister of State in the Munistiy
of Food, Agriculture, Community Deve-
lopment and Co-operation (Shri Anna
sahib Shinde): (a) No such direction
has been given by the Central Gov-
ernment to the drought-affected States
The question of writing off of the out
standing loans against the farmers is
primarily a matter for considers!ion of
the respective State Governments

(b) Does not arlse

Panjab Government's Offer of Surplus
Wheat for Scarcity Areas

*1075 Shri Marandl -
Shri Kameshwar Singh :
Shri Prakash Vir Shasiel*
Skri Shiv Kumar Shastri-
Shl Rumt Aviar Sharms:
Shri ¥ S§. Kushwah :
Shri Hukam Chand Kachwal-
Shri Atam Das:
Shri Ragiuvir Singh Shastri‘
Shri Arjun Slogh Bhadoria:
Shri Ramji Ram :
Shrl J. Sundar Lal:
Dr. Surya Prakash Pael:
wmmmmmmmm
culture be pleased to state.

(a) whether Government’s atiention
has been drawn to the fact that Punfab
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Government have offered to supply
surplus food stocks to the scarcity
areas of Bihar, Himachal Pradesh and
‘West Bengal,

(b) it so, the quantity therecf and
whether the Centre has agreed and
asked the Punjab Government to ‘o 7o,
and

{c) if not, the reasons therefor?

The Minister of State in the Ministry
of Feod, Agriculiure, Community Deve-
lopment and Co-eperation (Shri Anna-
sahib Shinde): (a) and (b) Punab
Government have promised to supply 6
lakh tonnes of foodgraing fo- deficit
States during the current year fis and
when quantities of different foodgrains
become actually available and are
offered for Iimmediate export, alio-
cations are issued Allocations made
so far to Bihar Himachal Pradesh and
West Bengal are as follows

(Figures in tonnes)

Bihar Hima-  West
Pradeh "

Ruce (whole) 3,000 9,200

Broken rice 1,100 10,000

Wheat 10,000 20,000

Barley 10 000 2,500
Gram & Gram

dhal 100 2§ 1,050

(Y Does not arue
Monthly Quota of Foodgrains for UP

*1076 Shri Yashpal Singh-
Shri Marandi :
Shri Sarjoo Pandey:

‘Wall the Minister of Food and Agri-
<ulture be pleased to state

(a) whether the Food Mumister of
Uttar Pradesh has met him for an in
crease in its monthly quota of imported
grain from 120,000 tonnes at present
40 200,000 tonnes, and
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(b) it so, the action proposed +o oe
tpken on the request?

“'l'ln Minister of State in the Minister
Foed, Agriculture, Community Deve.
lopment and Co-operation (Shri Amna-
sahib Shinde): (a) The Food Miruster
of Uttar Pradesh did meet the Union
Minuster for Food and Agriculiure and
asked for an increase in the munthly
quota of imported foodgrains

(b) Some increase in the quots on-
ginally allotted for July Is being made

Diversion of Food Carrying Ships

*1077 Shri Eameshwar Siagh.
Shri Sequeira *
Shri D € Bharma:

Will the Minuster of Food and Agri-
culture be pleased to state

(a) whether Government have re-
quested the supplying countnes to
divert to India from other buyeis, fcod-
carrying ships on the high seas to
bridge the supply gap arsing out of
the West Asla situation, and

(b) the names of the countries to
whom such requests were made with
the date of each request and their re-
action thereto”

The Minister of State in the Ministry
of Food, Agriculture, Community Deve-
lopment and Co.operation (Shri Anna-
sahib Shinde)* (a) and (b) A request
was made to Australia on the 9th June,
1967 for diversion to India of two
wheat ships on the high seas ano two
ships which were loading wheat for
other destinations The Government
were subsequently informed that the
proposed diversions were not possible

Artificial Rain Making

*1078. Shri Shiva Chandra Jha - Will
the Mimster of Tourism and Civil
Aviation be pleased to state

(a) whether 1t is a fact that tne 8x-
periments conducted by the National
Physical Laboratory in artificial rain
making have shown ‘“encouraging
results”,

(b) 1f so, the results achieved,
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(¢) whether Governmen{ are aware
that Australia has made very successtul
experiments 1n “seeding’ clouds by
which rainfall inereased 24 pe: cent
higher than the adjoining “unseeded”
wheat growing region in Victoria; and

(d) whether Government are plann-
ing to come to an agreement with
Australia for having technical know-
how on this score

The Minister of Tourism and Clvil
Aviation (Dr. Karan Singh) : (a) Yes,
Sir.

(b) The esperiments indicated an
increase of 20 per cent of rain or
“geeded” days

(¢) The Austiahan experiments
showed v.rying results at different
places

(d) No, Sir The Australian tech-
nique of cloud seeding is not con-
tidered suitable for the Indian recions.

Improveq Variety of Quick-Yieldiug
Wheat Seeds

*1079 Shri Madha Limaye :
Shri 8. M. Banerjee :
Dr. Ram Manohar Lohia ;
Shrl George Fernandes

Will the Minister of Food and Agri-
culture be pleased to state:

{a) whether 1t is a fact that the
Indian Agricultural Research Institute
has produced an improved variety of
quick-ylelding wheat seeds,

(b) whether the new seeds will be
made available to the farme+s Zor
sowing in the next rabi season,

(c) if so the total targeted drea
under the new seeds, and

(d) the prir¢ at which the new seeds
will be sold to the farmers?

The Minister of State in the Ministry
of Feod, Agriculture, Community Deve.
topment and Co-operation (Shri Anna-
sahib Shinde): (a) Yes The Indian
Agricultural Research Institute, New
Delhi, has selected a high and quick-
yielding wheat variety ramed Sonora
64 from gamong the dwarf material
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recelved drom Mexico. This variety
matures in §0—120 days depending
upon the locations and time of -aving.
The red colour of the Sonora 64 has
now been changed through the tech-
nique of algeny (transmutation of genes
through radiations). This new variety
has been named as Sharbati S nora.
It has bold amber grains and 2a per
cent more protein than the Parent
variety

(b) Small quantities of seeds of
Sharbat: Sonora will be avallable for
distribution among farmers during rabi
this year Adequate quantities of
seeds of Sonora 64 are available,

(¢) Seeds may be available for
planting over 200,000 acres with Sonura
64 and about 1000 acres with Sharbati
Sonora,

(d) The price of seeds is fixed LY
the different State Departments of
Agriculture 1n the respective territories.

International Tourist Year

1080. Shri Marandi: Wili the Minisier
of Tourism and Civil Aviation be
pleased tp state

(a) whether Governments attention
hag been drawn to the Press Reports
that the well meaning plans drawn for
the International Tourist Year have
come to an end before the half-vear is
out,

(b) 1f so, Government's reaction

thereto,

(¢) whether the forelgn tourists have
shown dissatisfaction about the aresange-
ments made by Government, and

(d) if so, the steps taken to :mviove
the facilities to the tourists?

The Minister of Tourism ang Civil
Aviation (Dr. Karan Singh): (a) and
(b) A Press Report of this nature has
come to the notice of Government, but
Government do not accept the Report
as correct.

(¢) No, Sir- Generally speaking,
foreign tourists have expressed no dis-
satisfaction with International Tourlst
Year arrangements.



10701 Written Answers ASADHA 20, 1889 (SAKA) Written Answers
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the Department of Tourism to review
and to improve the facilitles available
to tourists,

Allotment of Foodgrains to M.P.

5147. Shri Niltiraj Singh Chaudhary:
Shri G. 8. Mishra :

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the quantity of wheat, jowar,
bajra, milo ang sugar demanded each
month during this year by the Madhya
Pradesh Government from the Centre;

(b) the quantity of the above allotted
each month to Madhya Pradesh and
the quantity actually lifted and the
quantity that lapsed each month;

(c) whether sugar quota had been
lifted by trucks because of late allot-
ments;

(d) whether some part of the above
quota lapsed in spite of the arcange-
ment referred to in part (c) abe

(e) whether hfting of sugar by
trucks causes increase of rates; and

10792

(f) i1 so, the steps proposed to be
taken to avold lapses of quotas, lifting
thereof by trucks and consequential
rise in prices?

The Minister of State in the Ministry
of Food, Agriculture Community Deve-
lopment and Co-operation (Shri Aana-
sabib Shinde): (a) The Government
of Madhya Pradesh have not placed
any demand for jowar and bajra, they
have also not reported their demand
for sugar monthwise. On the basi» of
communications recelved at various
times the monthwise demand of wheat
and milo works out as follows ‘—

onth Figures in "o00 tonnes)
M Isnponed wheat and milo
January '67 75 0
Jbruary '67 75 ©
March 'A7 750
Apnil '67 81.0
May '67 510
June 67 530

(b) The quantities of wheat, milo and
sugar allotted each month to Madhya
Pradesh and the quantities actually
despatched/delivered are given below:

Qty. allotted . despatched ! Quantity lapsed
Month . delivered
Wheat &  Sugar
Milo Wheat &  Sugar Wheat &  Sugar
Milo Milo

uary 1967 . . 40°0 14.6 41'8 13°2 *) 414 tonnes

ruary 1967 = 40'0 146 297 14'S *) 23 "
March 1967 . . 350 11-0 24'3 1%-1 (*) 11 »
Apnl 1967 31+§ 110 27 2 ‘9 *) 57 »
May 1967 305 9°2 30°1 Not *)
June 1967 31z 92 284 Do. *

(*) Undespatched/undclivered quantiues of wheat and milo do not lapse.

(c) and (d). No information s avail-
able with regard to the guantity of
sugar lifted by trucks Lapsing of
quantity, if any, was not due g late
alloiments. The allotmenf orders sti-
pulated that the nominees of the State
Government could lift the allotted
sugar ex-factory or could ask the fac-
tory to despaich the allotted sugar by
rall. There was no delay in making
allotments, The allotments were made
well before the date of commencement

of delivery specified in the allotment
orders and the delivery could be taken
within 45 days from such date of com-
mencement.

(e) Despatch of sugar by wucks is
generally more costly than despatch by
rail but no definite information 1s avail-
able In this regard.

(f) It is for the State Governments
to take steps to avold lapeing of quotas
or to decide whether the quotas should
be lifted by rail or by trucks-
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Rirs apd Drilling Equipment in M.P.

5148 Shri Nitiraj Singh Chaudhacy:
Shri G. § Mishra :

Will the Mimister of Food and Agrl-
culture be pleased to state

(a) the number of 11gs and driidng
equipment operating or available for
use at present 1n Madhya Pradesh and
the rates charged for their use

(b) whether these have
idle for want of demand,

1emaimned

(¢) if =0, the reasons therefor, and

(d) whether Government propose to
consider the desirability of prowiding
rigs and driliing equipment for use in
Madhya Pradesh at subsidized rates
specially because of acute water shorl-
age there?

The Mipister of State in the Mnistry
of Food, Agriculture, Community Devi-
lopment and Co-operation (Shri Anna-
sahib Shinde) (a) to (d) The re-
quired information 1s being colleted
from Madhya Pradesh Government a'd
will be placed on the Table of the
Sabha as soon as 1t 15 received

Minor Irrigation Works in Goa Daman
and Diu

5149 Bhri Shinkre Will the Mi nster
of Food and Agricultare be pleas J to
state -

(a) Whether thc Government of the
Union Ternitory of Goa, Daman and
Diwu have finalised any scheme readtu-
ing mmnor Irngation works and have
approached the Central Government for
sanchon, and

(b) o so, the details thereof?
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The Minisier of State in the Ministry
of Foed, Agritullure, Cesmtuaily
Deveiopment and Cooperation (Shel
Annasshib Shinde): (a) Yes

(b) During 1066-67, minor rrigation
schemes amounting to Rs 3'39 lakhs
were approved A S8tatement giving
the details of these schemes is olaced
on the Table of the House [Placed in
Library See No LT-982/87) For
1967-68, the plan outlay is Rs 12 lakhs.

Indian Ceniral Ootton Commitiee

5150 Shri B R Blagh Deo.
Shri D N Deb

Will the Minister of Food and Agri-
culture be pleased to state

(a) whether 1t 1s fact that the .ndian
Central Cotton Commtiee was abo-
lished on the advice of two USA
experts

(b) if s0 the nature of the advice,
and

(e) if reply to part (a) above be in
the negative the reasons for its aboll
tion ?

The Minister of State in the Ministxy
of Food, Agriculture, Community
Development and Cooperation (Sl
Annasahib Shinde)* (a) to (¢) A
statement giving the required I
formation 1s laid on the Table of the
House [Placed in Library See No.
1T 987/6G7)

Contest in the Last Elections by
Scheduled Caste Candidates

5151 Shri D R Parmar:
Shri B, K. Amin:

Will the Minuster of Law be pleased
to state

(a) the number of scheduled cates
candidates who coptested ibe dasb
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General Electiong on general with
mmmmﬁmm
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(b} the number out ef them who won
the elections with details State-wise
together with their political afiliations ?

The Deputy Minister in the Ministry
of Law (Shri D. R. Chavan): (a)
and (b). The information is being
collected and will be laid on the Table
»f the House as soon as possible,

New Agricultural Proposal In Gajarat

5152 Shri Narendra Singh Mahida:
Will the Minister of Food and Agrical-
ture be pleased to state:

(a) the schernes which will be imple-
mented in Gujarat under the new
agricultural stategy fomulateq bv ihe
Central Government

(b) the amount allotted to u rat

‘or this purpose in 1967-88,

{c) the allocations made, acheme-

wise, and

(d) the agricultural target fixed for
Gujarat under this new agrieultural
~trategy”

(8hri
Annzsahib Shinde): (3) to (d). A
statement is laid on the Table of
the House [Placed in Library. See. No.
LY 1984767
1274 (Af)LSD—3.

Caltivable Laad tn Gujarst

Whm
of Food and Agrieyl-
ture be pleased 10 state- e

(a) the total of land which is
;:‘ gumt under cultivation in Gujarat

(b) the tota] cultivable land which is
lying uncultivate for the last several
vears in Gujarat; and

(c) whether the matter of bringing
this uncultivated land under cultivation
has been taken up with the Government
of Gujarat in the context of the food
@eficit in the eountry?

The Minister of State in the Minielry
of Food, ,  Communitly
Developmeni and Cooperation (Shri
Anpasahih Ehinde): (a) An area of 250
lakh acres is under cultivation in
Gujarat State.

(b) An area of approximately 25
lakh acres of cultivable land is reported
to be lylng unutilized

(c) The question of bringing the un-
cyjtivated land under cultivation has
been constantly engaging the attentiom

of Government and suitpble schames
uwbeanincludodlnthcstnh'lm

However, the whole of the cultivible
waste-land cannot be brought under
cultivation due to lack of irrigation
tacilities and other problems such as
salinity and inundation from sea, as in
case of large plrtlotthehnno!
Kutch and the coastal belt.
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Assistance for Agricultural Develop-
ment in Gujarat.

5154. SBhri Narendra Singh Mahida:
Will the Minister of Food and Agricul-
tare be pleased to state:

(a) whether any assistance is pro-
posed to be given to Gujarat during
1067-68 for the development of (i) hor-
ticulture; (ii) animal husbandry:; (iii)
dairy farming; (iv) grow more food
campaign; and (v) fisheries;

(b) if so, the extent, thereof, sepa-
rately, for each category; and

(c) if not, the reasons therefor ?

The Minister of State in the Ministry
of Food, Agriculture, Community
Development and Cooperation  (Shri
Annasahib Shinde): (a) to (c). The
following plan outlay for the Agricul-
tural Programme in Gujarat for 1967-68
has been approved by the Planning
Commission :

Head of Development Outlay
(RE k)
1. Agricultural production . 247
2. Minor Irrigation : . 480
3. Soil Conservation 5 . 156
4. Ayacut Devebpmmt Pro-

gramme g . i 4
5. Apimal Husbandry . - 73
6. Dairying & Milk Supply . 110
7. Forests . - . . 56
§. Fisheries . . . . 70
0. Warehousing & Marketing . 20
1223

- Anasahib Shinde):
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The schemes for Horticulture. are
rovered under the Development Head
Agricultural Production, and the
schemes for Grow More Food Campaign
are covered by the Heads Agriculturat
Production and Minor Irrigation.

The quantum of central assistance to
the State Governemnt against the Plan
outlays indicated above has not been
finalised so far.

Sc_;a.wlty of Gram in Gujarat

5155. Shri Narendra Singh Mahida :
Will the Minister of Food and Agricul-
ture be pleased to stats:

(a) whether Government are aware
of the serious scarcity of gram in
Gujarat;

(b) if so, the steps taken to-meet the
State’s requirements in this respect;

(c) the total requirements of gram in
Gujarat;

(d) the wvarieties of gram 1equired
by the State Government: and

(e) the total quantity of each variety
of gram sent to that State in 1967-68
so far?

The Minister of State in the Ministry
of Food, Agriculture, Communiiy
Development and Cooperation (Shri
(a) and (b . The
inter-State movement of gram being
banned, Gujarat, which used to import
gram from other States, is feeling 2
shortage. Government of India have
asked the gram surplus States Lo
declare maximum surpluses %o the
Central Pool and whatever quantities
are being so declared are being allotted
to the gram deficit States on as equita-
ble a basis as possible:

(e) and (d). Gujarat Government
have asked for an allotment of 150,000
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© (e) Gujatat has been allotted so far
5,500 tonnes of gram.

Subsidy Amount borne by Goverament

5156. Shri Beshiyan: 'Will the Minie-

Development
Annaszhib Shinde): A statement show-
ing the amounts of subsidy borme by
the Government of India in the pur-
chase and sale of wheat and rice
during the past ten years is laid on the
Table of the House. { Placed 1n Library.
See No. LT-985/87] No wheat pro-
ducts were imported and purchased/
sold by the Government at subsidized
rates during the period

Air Hostesses

5157. Shri Baburao Patel: Will the
Minister of Tourism and Civil Aviation
be pleased to state:

(a) the number of Air Hostesses
employed by the Air India as on the
31st March, 1967,

(b) their salaries and grades;

(¢) the total amount spent annually
on them;

(d) the basis on which Air Hostesses
are selected for their jobs:

" (s) whether the Alir-Hostesses are

10800

mﬂuﬁmmm
employed; —

(f) whether Government gre aware
that several forelgn operators now
permit their Air Hostesses to marry;

an~

(g) if so, the names of thesc opura-
tors ?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) 158

(b) Rs. 4B5—25—660—40—720 -50~
770 plus allowances.

(c) Rs. 20,40,924.

(d) The posts are advertised indicat-
ing the qualifications prescribed which
inter glia Include minimum educational
qualification, viz.,, matriculation of
equivalent age between 19 and 25
Yyears, attractive persnality, and :ingle
unmarried stutus  Selection is made by
a Committes

(e) Air Hostesses gre not permitted
to marry while in service

(f) and (g)- Some foreign airways
are permitting Air Hostesses to murry.
They are Alitalia, Sabena, Malaysian
and Singapore Airways, British Euro-
pean Ailrways, Lufthanza, Pan Ameri-
can and Trans World Airlines. B.O.A.C
sometimes take married air bhostesses
who were previously in their employ
for flying duties during summer season.
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Promotion of Aviation

5159. Shri R. E. Singh Deo:
Shri D. N. Deb:
Shri D. Amat;

Will the Mimister of Tourism
Civil Aviation be pleased to state

and

(a) the steps taken by the Gcvern
ment for the tralming of commerciul
pilots and for encouraging hobby fiiers
with a view to promote aviation in
India;

(b) the rate of subsidy per fiying
hour given to the flymg clubs in India
and

»

(c) whether Government have
allowsd any increass inr the subsidy
per fiying hour during the last 10 years

Written Answers SULY 11, 1087  Written ‘Ancwers

——

as the retes of oil, fwel and spares huve
gone up consiflersdly ?

The Ministtr of Towriem ana Civll
Avistion (Dr. Karan Singh): (a) Untll
1963, a Clvil Aviation Training Schioo
functioned at Allashabad, With the
closure of this School on account of
Emergency two ad-hoc schemes were
organized for training pilots upto Com.
mercial Pllots Licence standard. Prc-
posals are under considerstion for &
regular training school for training
Commercial Pllots.

Hobby fliers can avail themseives of
the facilities provided by the Flying
Clubs of which there are 21 at present
in the country. These Flying Club-
are subsidised by the Government of
India

(b) The existing rates ot fixed sub-
sidy and flying subvention given to the
Flying Clubs in India are given n
Appendix ‘A’ [Placed in Library. See
No LT-986/67] These rates were
introduced with effect from the 1et
March, 1963

(¢) The rales of fixed subsidy and
flying subvention which were in force
prior to 1st Morch, 1963 are given in
Appendix ‘B’ from which it will br
seen that Government have increased
the financial aid in the form ot suh-
sidy and subvention from 1st March
1963 [Placed in Library. See No LT-
986/87] Further, an additional sub
vention of Rs 4-25 per hour has al.»
been sanctioned from the same date.
to compensate for increased cost of
petrol, oil, etc

Cambay Fort

5160. Shri R. K. Amin: Wul the
Minister of Transport and Shipping be
pleased to state*

(a) the total expenditure sn far
incurred by the State as well a3 the
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Ceutral Governemats for the develop-
ment of pert of Cambay (Gujurat
State); and

(b) whether there is any prupesal
with the State or Centiral Governme:t
to allow private enterprise to develup
the port

The Minister of Transport and
Shipping (Dr. V. K. R. V. Rao): (a)
Ports other than major ports figure in
the Concurrent List of the Constitu-
tion. The executive responsibility for
their development vests im e State
Governments concerned. The Govern-
ment of Gujarat have report that no
expenditure was Incurred on the
development of Cambay Port during
the Third Plan. During the Second
Plan the undermentioned works were
executed by the State Government.—

(i) Special repairs
to jetty Rs. 80,088/-

(i) Improvement
of lanwling facj-
lities. Rs. $,03,530'-

(b) There is no such proposal pend-
ing with the Central Governemnt. It
is understood from the State Govern-
ment that a private irm had appria-
ched them for permission to Jevelop
the port. There has been heavy silting
in the Gult of Cambay, and indeed
the traffic at the Port has been reduced
to zero in 1966-67 The Sta‘e Govern-
ment therefore informed the firm that
the question of giving such permission
could be considered only after the
possibility of developing the port was
established on the basis of the resuits
of an unto date hydrographic .urvey.
It has not so far been possible to
undertake this re-survey.

Cambay Port

$161. Shrl B. K. Amin: Will the
Minister of Transport and Shipping
be pleased to state:

¥a) whether Government sre ‘ware
of the necessity of early devel \.ny the

port of Cambay as an intermediafe
port in view of the large-scale develor
ment of petrochemical industrie
conternplated in the area between
Baroda and Cambay;

(b) if so, the details of the Plan for
the development of the port; and

(¢) it not, the reasons the.efor ”

The Minister of Transport and Shiv-
ping (Dr. V. K. R, V. Rao): (a) to (c)
The executive responsibility for the
development of Cambay port, which i1s
not a major port, vests in the Starc
Government. The State Government
have reported that there is no proposs!
under consideration for the develo):-
ment of Cambay as an Intermediat~
port- The development of port facili-
ties at Cambay will be conventent to
the petro-chemical plants andjacent to
the Baroda Refinery. But the possibi-
lity and scope of development of the
pl‘t can be determined m!y after
ascertiining the existing marine con-
ditions of the Gulf of Cambay bv
carrying out a fresh hydrographc
survey. This is considersd aecessary
as the Gulf has silted heavily. Oniy
a resurvey of the approaches to Bhav-
nagar and Dahej Ports in the Gulf of
Cambay has so far been carried oul
The approaches to Cambay Port have
yet to be re-surveyed.

Agricuitural University for North
Gujarat

5162. Shri R. K. Amin: Wil the
Minister of Food and Agriculture b=
pleased to state:

(a) whether any proposal for estah-
lishing an Agricultural University i
North Gujarat has been received by th:
Central Government; and

(b) if so, the Government's reactivn
thereto ?

The Minister of State in the Mimstry
of Food, Agriculture, Commumity
Development and Cooperation (Sh::
Annasahib Shinde): (a) A commumita-
ton With regard an Enquiry vroposed
to be set up for an Agricultural Uni-
versity in North Gujarat has recently
been received from the North Gujarat
Educational Soclety.
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(b) The Government would welcome
the establishment of an Agncultural
University In the State of Guyarat and
will take pecessary action on the

Government of Gujarat having taken
a final view n the matter

Cooperative Socleties inp Goa

5163 Shri Shinkre: Will the Minster
of Food and Agriculture be pleased 10
wtate

(a) the category-wise number of Co-
operative Socleties 1n Goa, thelr cap1-
tal and total membership,

(b) the number of societies which
have made profits and the amount of
profits;

(c) the total amount paid to societ-
members on account of dividends on
their shares,

() whether Government are aware
of the fact that some of the societie.
have incurred heavy losse And in sunie
of them a number of cases ot mus
appropriation, fraud and other mal
practices were detected

(e) whether Government are satis
fied on the whole with the working of
socleties in Goa, and

(f) it the answer to part (e) be
the negative whether Government nave
any scheme under consideration to
help local Government to enable them
to make progress in the fleld of Co-
operative movement ?

The Minister of Btate in the Ministry
of Food, Agricultare, Community
Development znd Cooperation (Shri
M, 8. Garnpadaswamy): (a) to (f)
Information 1s being coliected and will
be placed on the Table of the House

Cultivation of ‘Khar' Lands in Goa

5164. Shri Shinkre Wll the Minisier
of Food and Agricaltare be pleased to
state:

{a) whether Government are aware
that in Goa there are extensive “Khar"

JULY 11, 1967
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with necessary schemes to bring under
cultivation these “Khar” lands in view
of the limited resources at their dis-
posal; and

(c) whether Government propose to
provide substantial funds and technical
know-how to the local Government so
that they can do the needful in the
matter ?

The Minister of Btate in the Minisiry
ol Food A
Development and Cooperation (Shri
Annasabib Shinde): (a) Yes, Large
areas of khar lands are already put
under paddy cultivation These lands
are being progressively reclaimed for

cultivation

{(b) No such reference 15 received
irom the Administration

(¢) In the Third Plan over Rs 32
lakh. were utllised for protecting an
area of about 16 500 acres of khar and
khazan lands for paddy cultivation.
The programme for the Fourth Plan
15 expected to be substantially larger
than that in the Third Plan

Cultivation of ‘Khazan’' Lapds in Gos

5165 Shri Bhinkre: Will the Minls-
ter of Food and Agriculture be pleased
to state

(a) whether Government are aware
ot the fact that ‘Khazan' lands in Goa
are very fertile in view ot their allu-
vial sell,

(b) whether Government are alsc
aware of the fact that the Local
Government have finallsed plans to
get two crops from these lands but
have not been successful in view of
limited funds at their disposal; and

(c) whether Government propose to
provide funds to the Local Government
so0 that they can bring those ‘Khazan'
lands under cultivation ?

The Minister of State in the Ministry
'sod, Agricultare,
Development and Cooperations (Shrl
Annssabib Shinde): (a) Yes.
(b) No such plan 1s received from
the Administration,
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(c) In the Third Plan over Ra. 32
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Foreign Tourists

5167. Shri Yashpal Singh: WL the
Minister of Tourism and Civil A

be pleased to state: .
(a) whether Government's attention
has been drawn to the “three steps”
suggested by the USA., Ambassador
to attract “well heeled” tourists, which
were published in the Amencan
Reporter sometime in April, 1967, and
(b) it so0, Government's reaction
thereon ?

The Minister of Toarimmn and Civil
Aviation (Dr. Karan Singh): (a) Yes,
Sir.

(b) Government have been aware
of the need to take steps on the lines
suggested, and have in fact been tak-
ing such steps to the extent possible.
Over the last few Years there have
been conserted efforts to create ab
interest in tourlsm abroad throush gur
offices located there, and to develop and
promote tourlsm in this country. These
measures are reflected in the Fourth
Five Year Plan on Tourism, which
will go a long way towards creating
the conditions required for a rapid
increase in our foreign exchange
earnings through tourism

Bhubneswar Airfield

5168. Bhri Chintamani Panigrabi:
Wil the Minister of Tourlsm and
Civil Aviation be pleased to state:

(a) whether there is any schemas for
the expansion or improvement of
Bhubaneswar airfleld in the Fourth
Plan;

(b) if so_ the broad features there-
of;

(c) the estimate for the same; and

(d) the amount spent during 1068-67
for such expansion/improvement.
The Minlster of Tourism and Civid
Avistion (Dr. Karan Singh: 'a) o (¢).

A proposal for widening and strenk-
thening the apron and taxi-track at
Bhubneswar aerodrome at an estimated
cost of Rs 1322 lakhs during the
Fourth Plan period is under examing-
tion



state:

(a) whether it is a fact that the
Calcutta Port Commissioners have
objected to the Calcutta Cotporation's
Scheme far desilting operations at the
Palta Water Works;

(b) if s0, the ressons put forward;

(c) whether it js also a fact that
some Duich firm §s interested In
supplying a dreédger free of charge by
desilting operations; and

(d) i so, whether the firm wasf
approached for the purpose and, if not,
what are the interests of the firm?

The Minister of Tramsport and
Shipplng (Dr. V. K. K. V. Rao): (a)
and (b). The Calcutta Corporation’s
Water Works at Palta, situated about
20 miles up stream of Caleutia, take
water from the River Hooghly {for
supply of fltered water to Calcutta.
The water is taken in from the River
into presettling tanks where alt 15
mostly settied. About 30 million cubic
feet of silt has accumulated in the
pre-settling tanks. The Corporation
proposed fo engage a contractor for
removing 15 million cubic feet of silt
in one year, through a hydraulic dred-
ger which would discharge a mxture
containing 15 to 209 silt Inside che
river. The Calcutta Port Commis-
sioners objected to it as it was leared
that heavy silting would occur in the
river which already requires extensve
dredging to keep it navigable, This
objection was upheld by a Technical
Advisory Committee consisting of the
Director, Calcutta Metropolitan Water
Supplv Authority, the Chief Engineer,
Calrutta Port Commissioners. the Chief
Pr'neer, Calcutta Corporation and he
Chiet Engineer, Irrigation Waterways
Directorate, Government of West
Bengal.
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(c) and {d): A Duich firm made an
offet to the Corporation in March, 1047,
t0 supply & dredger wilh ancillary
equipmimt free of charge fer
puse;, provided the
arranged for supply of
of charge, but withdrew
May. 1987. The interests
1n making the oifer are not kn

the per-

{

the
of

¥
's!

Food Requirements of the Coantry

5170. Dr. Kami Singh:
Sbrimati Nirlep Kaar:

Will the Minister of Feod and Agri-
culture be pleased to state:

(a) whether it is a fact that the
National Sample Survey figures Indi-
cate that about 24 million pecple in
the country were subsisting on just one
meal a day, that another about 12
million had to go without a meal every
alternate day and that about 35 per
cent of the population was ander-
nourished; and

(b) if s0 the steps Government pro-
pose to take tor providing a 3quare
meal to every citizen in the country”

The Minister of State in the Minisiry
of Food, Agriculture. Community
Development and Cooptration (Hhri
Anacgahib Shinde): (a) The National
Sample Survey only Kives fiRures of
expenditure of the different 'ncome
groups of persons on cereals and other
items of food as also on non-food
tems The deductions suggested in
the question from these figures must
be based on certain assumptions of
which the Goverrment are not iware.

(b) Government Is taking all steps
to mncrease the internal production of
food within the country and to supple-
ment the internal production ¥
importing as large quantities from
abroad as possible.

oo ¥ oyt & Fedt o ot ek
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Distribution of Suji and Maldg in
Delhi

5192, Shri Kanwar Lal Gupta:
Shri Hardayal Devgun:

Will the Minister of Feed and Agri-
culture be pleased to state:

{a) whether it is a fact *hat suji
and maida are distributed in Delhi by
the Food Corporation of India;

{b) whether it is also a fact that
hundreds of persons from all corners
of Delhi have to go to its office situat-
ed at Hardinge Bridge, New Delhi to
take the permits for Maida and Suji
for the marriages etc.;

(¢) the reasons for taking over their
distribution from the Delhi Adminis-
tration: and

(d) whether Government have receiv-
ed any representation in this connec-
tion?

The Minister of State in the Minls-
trv ol Food, Agriculture, Community
Development and Cooperation
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(Shri Ansasshlh Shinde): {a) aud
(b). Yes, Sir. But fromi 12th July 1967
Maida and Buji are being brought on

g
!
:
E
]
g
;

rationed distribution came to un end
The Food Corporation took over the

work of supply of imported wsheat to
roller flour mills in Delhi from Ist
July, 1068 for production of wheat
products by these mills on the pay-
ment of milling charges.

(d) No, Sir.

Supply of Wheat to Haryana

5173. Shri Ram Kishan Gupta: Will
the Minister of Food and Agriculture
te pleased to state:

(a) the quantity of imported whest
supplied to the Haryana Government
during 1968-87; and

(b) the quantity of wheat to be
supplied during 1967-687

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Coaperation (Shn

Annasabib Shinde): (a) About 30,000
tonnes.

(b) It is not possible at this stage to
give any indi~ation about the quantity
of imported wheat that will be supph-
ed to Haryana during 1767-88.

the « ¢ qw
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Bombay Sallors

5178, Shri Ram Singh Ayarwal:
8hri Hokam Chand Eachwai:

Will the Minister of Tramsport and
Shipping be pleased to state:

(a) whether it is a fact that the
salors 1n Bombay Port demonstrated
before the office of the Director Gene-
ral of Shipping on Sth April, 1967 in
support of their demands;

(b) if so, the details of their de-
mands; and

(c) the action taken by Government
in this regard?

The Minister of Transport and Ship-
ping (Dr. V. K. R. V. B0): (a) to (c).
demonstration

National Union of Seafarers of India
are;

(1) The present Government
medical examination should
be discontinued.

(2) Only new entrants to the
foreign-going sector should
be sent to the Meadical Officer,
Seamen’s Medical Examina-
tion Organisation, for medi-
cal examination. But once
the new entrants have been
examined and declared fit
they should not be subjecied
to periodic examination by
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There should be medical exa-
mination only by Company’s
medical officer. In case there
is any grievance agamst the
opinion of the Company's
medical officer, the Union will
take up the matter with the
Company for immediate
settlement, and if 30 desired
by the Union the seamen will
be examuned by a doctor ac-
ceptable to the Company as
well as the Union whouse deci-
slon wall be binding on both
the parties.

The system of medical exa-
rmunation and check up should
be centralised and operated
in such a maenner that all the
investigations arc over 1 2
days tume wunless and other-
wise the nvestigation ‘*tself
requires more time,

There should be Health lnsu
rance Scheme on the lines of
the Employees 3tate Insu-
rance Scheme under which
free medical treatment should
be made available both to the
members of a seaman's family
and also the seaman himself
when he 1s unemployed.

Free medical treatment and
half the wage should be avail-
able to the seamen during the
period of temporary unfitness
as well as the period of inves-
tigation and check.up,

If a seaman is declared unfit
permanently for seafaring
profession, he should be given
adequate lumpsum payment
depending on the serwvice
under the Health Insnance
Scheme reefrred to above.

For rehabilitating ssamen
who have been declared per
manently unfit for seafaring
profession, the Government
should wundertake measures
such as providing emplovment
in shore establishments, faci-
.“:chl for vocatignal tramine
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Certain have Ueen for-
mulated as a result of discussiohs bet-
ween representatives of the National
Union of Seafarers of India, the offi-
cers of the Directorate General of
Shipping and the Seamen's Medical
Examination Organisation. Theee pro-
posals have been referred to the
various organisations of shipowners
and seafarers for consideration. After
their views have been ascertained, it
will be posuble to take a view of the
matter in all its aspects.

Anti-Bigamy Law

5177. Shri Baburao Patel: Will the
Minister of Law 1 rlrased 1» state:

(a) whether Government ar: awawe
of the fact that owing to the anti-
bigamy law which applies only to the
Hindus, more and more Hindus are
converting themselves to Islam ro take
advantage of the polygamy pcrmitted
by Islam; and

(b) of so,
thereto?

Government'~ rea.fion

The Deputy Minister in the Minisiry
of Law (Shri D. K. Chavan): (a) No,
Sir.

(b) Does not arise

Import of Foodgrains usder PL 80

5178. Shri Prakash Vir Shastri: Will
the Minister of Food and Agricuimre
be pleased to state:

(a) whether some part of foodgrains
imported under P.L. 480 from U.S.A.
1s also given to Voluntary Christian
Organisations;

(b) whether there is any provinon
for this in the terms of P.L. 480;

(c) whether it is also a fact that

(d) if so0, the arrangements proposed
to be made to prevent it?

The Minister of SBtate In the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Rhri
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Annsshib Shinde): (a) and (b). No
foodgrains imported by the Govern-
ment of India under PL-480 Agree-
ment are given to any voluntary
Christian organisation. Some such
organisations are, however, themselves
importing foodgrains under PL-480 for
their feeding programmes,

(c) and (d). Attentlon ia iavited to
the answer given in the Sabha on the
14th June, 1987, by the Minister in
the Ministry of Home Affewrs, to
Starred Question No. 481,

Wastage ¢l Fruit duc to Faulty
Storage

Will the Minister of Feod and Agri-
culture be pleased to state:

a) whether one million tonncs of
fruit is wasted away every year due
to the faulty storage arrangements,
and

(b) the steps taken to avoid thi
wastage?

The Minister of SBtate in the Minfs-
try of Food, Agriculture, Community
Development and Cooperation (Nhri
Anassahibh Shinde): (a) It is estimat-
ed that about 15—25 per coo of
Fruits produced in the country . re not*
available for consumption due to
spoilage and other causes—Accurate
information is however not available.

(b) The steps being taken by Gov-
ernment in this regard include:—

(i) Development of ‘-oll s*orages
in cooperative as well as
public sector dumng the
Fourth Five Year Plan penod;

Establishment of fruit pre-
servation and community cah-
ning centres with a view to
promoting the preservation oi
perishable fruits and vege-
tables and also spreading the
consumption of such process
ed and preserved foods;

(if)
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(il) Matroduction of prepackug-
ing and other treNtments to
reduce spoilage during trans-
port and handling;

(iv) Use of wax-amulsion treef-
ment to fruits to prolong their
storage life;

(v) promation of preservation of
fruits by processing and dr-
hydration;

Fruit Products Order, 1955 ha. beon
introduced to enforce quality control
in processing and dehydration of
fruits and vegetables. Cold Storage
Order, 1¢64 has also been introducesd
to regulate storage conditions of pern-
shable foodstuffs..

Motels

5180. Shri Ram Kiskan Gupta:
Shri R, K. Sinba:

Will the Minister of Tourlsm and
Civil Avistion be pleased to state

(a) whether the scheme to set up
motels during the Fourth Plan period
has been finalised; and

(b) if so, the detsils .hereof?

The Minister of Tourism and Civil
Aviation (Dr. Karan Bingh): (a) anit
(b). The India Tourlsm Development
Corporation Ltd., a public scctur un-
dertaking, has plans to coustruct
motels along the National Highway:.
The first to be taken up will be the
Delhi-Bombay route. The detalls have
yet to be worked out.

New High-ylelding Varlety of Rice

5181, shel C. K. Bhattacharyya.
Will the Minister of Food and Agri-
calture be pleased to state:

(a) whether his attention has been
drawn to the production of a new
strain of rice noted fur its lugh yield-
ing quality by the International Rice
Revearch Institute in Los Banos, Phib-
ppines, s-ientifically known as IR8-
298.3; and

(b) whether it is proposed to intre-
duce it in India?
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The Ministsr of Stade in the Minis-
Amw
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Hon'ble Member is préesumably refer-
ring to paddy variety IR-8-288-3 bred
at the Intermational Rice Reseurch
ingtifute in the Philippines. This
varisty has already been approved by
the Cemtral Variety Relsase Com-
miites at its meeting hald in Decem-~
her, 1068 and given the name ‘IR-8'
The areas in which it has been recom-
‘nended for cultivation are as under:—

iry of Food,

(I' Swmngle crop areas where water
2upply is agsured:
(1) Punjab and Western U.P.
(2) Eastern U.P. and Blhar,
(3) Assam.
(¢4) West Bengal and Orissa,
(3) Madhya Pradesh

(1) Multiple Crop Areas
(1) Frist crop in Coastil Andhrd
Pradesh.
(2) Second crop in the Thanjavin
deltas in Madras State.
(3) First crop 1n
Kerala

Mvsore and

This variety was grown 1 certain
parts of the country during last Rab.-
«-ummer, A large area 1» expected o
ne under this variety in several Status
uring the current Kharit.

Export of Sugar

3182. Shri Vishwa Nath Pandey:
Shri D. C. Sharma:

Shri 8. A. Agadi:
gShri Bedabrata Barua:

Wil the Minister of Food nnd Agri-
culture be pleased to state:

(a) whether Government have en-
tered 1nto agreements with the foreign
countries for the export of sugar; and

(b) f so, their broad details and
the total amount of foreign exchange
10 be eatned thereby?

ﬁ'!no.t Foed, Q:imhgl:-lﬂr
Development and Cespernilon (Gl
Apnasshih Bhinde): (a) The Iadian
Sugar Milly Asociation, Calcutta, on
authorisation by the Central Govern-
mant, have entered into contracts for
export of 218 lakh tonnes of sugar
during 1967 as uader.—

Country Quantity
(lakh tonnes)
USA. 9.68
UK 78
Canada 0,71
Total: 218

(b) Export to U.S.A, will be on the
basis of the average of th: contract
No. 10 spot quotations of New Yerk
Coffee and Sugar Exchang. Tne, dur-
g a specified period. Export of 035
lakh tonnes fo UK. will be at the
negotiated price under the Common-
wealth Sugar Agreement, which 15
£ 47.50 per long ton. The balance
exports to UK will be on weghted
average of the London Dady Price on
call basis and preference. Export to
Canada is on price fixing baswss linked
to the average of London Daily Price
during a specified period and pre-
ference, Foreign exchange earuing
will depend on the level of interna-
tional price of sugar during the pric-
inf periods

Central Amisianee to Pant Nagar
Agricultura]l University in U.P.

5183. Shri Vishwanath Paadey; Will
the Minister of Food and Agriculture
be pleased to state:

(a) the nature and extent nf the
central assistance given to the Agri-
cultural University, Pant Nagar, Naini-
tal (Uttar Pradesh) during 1068-67;

and
(b) whether the amount was ‘fully

spent by that University during the
above period? '



nature viz. Girls hostel, staff quarters
for academic staff, Health Centre,
cquipment and books. Besides the
above grant, a sum of Rs. §,787
(Rupees nine thousands, seven hun-
dred and fifty seven only) was paid
to the Government of U.P. as Centre's
share towards the actual additivnal
expenditure incurved an. goeount af
adoption of the UGC's Third Plan
scales of pay for the teaching staff in
the U.P. Agricultural University, Pant-
nagar for the period from lst January,
1985 to 31st March, 1988.

(b) The information is still awaited
from the U.P. Agricultural niversity,
Pant-Nagar

Insecticides

5184. Bhri Vishwg Nath Pandey: will
the Minister of Food and Agriculture
bhe pleased to state:

{a) the percentage of total acreage
ot land under plough in different
States covered by spraying insectir .le.
for plant protection for different crops
during last year; and

(bY the quantity of insecticides im-
vorted during the above period?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (8hri
Annasahib Shinde): (a) The coverage
under plant protection measures 15
estimated at 50 million acres during
1968-87. The figures for cultivated
area in 1968-87 are not yet avallable
but groes cropped area in 1964-65 was
estimated at 350 million acres,

(b) During the year nearly 4,400
metric tonnes of various pesticides in
technical grades and ready-to.use
forms were imported.
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LAL. Serviow

5185, Shri Onkar Lal Berwa:
Shri Onkar Bingh:

Will the Minister of Towrisma and
Civil Aviatioa be pleased to state:
¢a) whether the Indian Alrlines
Corporation Services were delayed at
Calcutta on the 18th May, 1987 owing
to 8 strike by the employees of the
Corporation; and

(b) if so, the demands of the Indian
Airlines Corporation Employees and
action taken to fulfil them?

The Minister of Tourism and Chiil
Aviation (Dr. Karan Siagh): (a) and
(b): A meeting, which was convened
by the Chief Engineer at Calcutta
with the representatives of Air Cor-
poration Employees Union on -he 16th
May., 1967 to discuss certain jocal
problems, had to be postponed due to
unruly behaviour of certain members
This postponment was misunderstood
by the Union, who advised some of
their members to go on strike. As .
result of this stoppage of work zome
of the services ex-Calcutta were de-
layed on the 17th mormng. The strike
was called off on the 1Tth after the
Chief Engineer had given an assurance
to hold the postponed meeting on the
18th May, 1867.

Co-operative Sugar Mills, Bataia

5186. Shri K. Anirndham:
Shri Umanath:

Wwill the Minister of Food anad Agri-
cultare be pleased to state:

(a) whether the attention of Govern-
mept has been drawn to certain cases
of corruption in the Co-operative
Sugar Mills, Batala, Punjab State;

(p) i so, whether the matter was
investigated by the authorities:

(¢) the findings thereof:

(d) whether the Omntral Vigilance
Comrmission has recommendsd trans-
fer of the Genera] Manager; and
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(e) the steps taken by the Govc:o-
ment in the matter?

The Minister of State in the Mink-

M. 8, Gurapadaswamy): (a) and (b)
A complaint making allegations abuut
the mis-management of Batala Co-
operative Sugar Mills Ltd, and cor-
ruption agmnst the General Manager
of the Mills was received and was for
warded to the erstwhile Government
of Punjab for necessarv actcn m
January, 1968,

(c) Information awaited from the
State Government

(d) The Central Vigilance Comumis-
sion has not investigated in the mat-
ter, hencc the question of their racom.
mending the transfer of the Geners!
Manager does not arise

(e) Question does not ari.e
Food and Fertilizer Subsidies

5187 Shri Sradbakar Supakar Wil'
the Miruster of Food and Agriculutre
be pleased to state

(a) the amount of fertilizer subsidy
given to each State in the vear ending
the 30th June, 1967 and

(b) whether any assessmunt of the
effect of subsidies of food and fert
lizers on the prices and production of
foodgrains has been made”

The Minister of State in the Mmis-

Annasahib Shinde). (a) Devaluation
of Rupee resulted in an increase In
the CIF cost of imported fertilizers
and fertiliser raw materials by 575
per cent However prices of pool
fertilisers were maintained a* pre-
devaluation levels, in 188667 by a
suitable subsidy Subsidies were also
paid directly by the Central Govern-
ment to
ypng mported raw materlals to
moderate the increase In prices of
fertitisesrs produced within the country
The cost of these subsidies is reflect-
ed entirely in the Central Budget and

the question of any payments to the
Stales did not arise,

The following susbidy schemes were
operated through the State Covern-
mentg
(i) Subsidy on phosphatic fertilisers

A subsidy not exceedung 25 per cer!
of the sale price of phosphatic fert.h
sers, the cost of subsidy to be .hared
equally by the Central and State
Governments was admissible upto
31st March, 1967 The option to allow
this subsidy or not was left to the
State Governments who had to share
the cost This subsidy has been arth
drawn from 1st April, 1987

(i) Special subsidy 1n Backward Union
Territories

A subsidy of 25 per cent cf 11
retall price of nitrogenbus fertiliseis
and 50 per cent of the retai price vt
phosphatic fertilisers was m forre in
the Uuon Territories of Manipur
Tripura, Andaman and Nicobar Is'und.
and Laccadive and Minicoy Islands
which were considered to be back
ward areas The rate of «ubady har
been reduced to 20 per cent and 40
per cent recpectively from Ist Apnil
1067

(lif) Subsidy on cost of transport of
fertilisers . hilly ang macecendlc
areas

The extra cost (over .nd above
normal tiansport cost mn uther areas)
of transporting fertilisers from the
nearest rail head to the consuming
centres {s met by Government and the
cost is shared by the Central ond
State Governments on a 50 50 bass

These are centrally aided Plan
schemes and the Central as-st 1nce for
these 15 included in the overall Jump
sun grants to States form Plan
Schemes and no separate scheine-wise
account 15 maintained Therefore, the
figures of amounts paid to the State
Governments on account of fertiliser
subsidies alone are not available No
formal assessment has been made re-
garding the effect of subsidies on
prices and Production of Food-graina.
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(b) Hitherto subsidies helped in
promoting iheremsed use of fertilisars
in those areas where its use was not
very popular. Ferfiliser wee bas had
substantial impact on increasing Food
. With the devaluation and

ltkely that an incresse in prices
vy the actual users would have
narticular inhibitary effect on
hser use. Js long as the order of

4

materially affect ihe level of applica-
tion of fertilisers and the programme
of augmenting agnecultural production
The commission, therefore, favoured
the withdrawsl of subsidies n stages
All increases in costs of production
neluding those due to fertilisers are
taken Into account by the Commissicn
while making recommendations on
prices of agricultural produce.

The purpase of iseuing foodgraine at
subsidised rates is to have a stabilis-
g effect on the market prices of
toodgrains and to cater to the needs
of vulnerable sections of the popula-
tlon
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Construction of Alrports

5190, Shri Yashpal Singh:
Shri Ram Gopal Bhalwale

Will the Minister of Toursm and
Civil Aviation be pleased to state

(a) whether India 1s still dependent
on the foreign know-how whenever
airports have to be designed, cons-
iructed and renovated, and

(b) if so, the step, taken to train
our own architects for the purpose”

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) and
(b) While we are not dependent, 1t
ts true that Indian architects have
not had many opportunities for design-
ing alrport terminals It may therefore
pe necessary to send some 1rchitects
abroad so that they can take advant-
age of latest international develop-
nents m this fleld
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Air Services between Trivandrum and
Colombo

5192, Shri C. K. Chakrapani:
Shri P. Gopalan:
Shri E. K. Nayanar:
Shri Nambiar:

will the Minister of Tourism and
Civil Aviation be pleased to state

(a) whether Government have any
proposal for having airline connection
between Trivandrum and Colombo, and

(b) if not the reasons therefor?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh) (a) Yes,
Sir The Indian Aurlines have plans
to operate from Trivandrum to
Colombo on a weekly frequency from
August, 1967

(b) Does not avise.
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Teivandrum Alrpost

Stri A. K. Gopalan:
Shri C. K. Chakrapaxi:
Shri E. K. Nayanar:
Shri P. Gopalan:

Shri Nambiar:

Will the Minister of Tourisms and

Civil Aviation be pleased to state
(a) whether it 18 a fact that the
Customs Office at Trivandrum airport
15 housed In attached but, and
(b) of so, the steps taken to prowvidc
a building for housing the Tustomns
Checking Office?

The Minister of Tourism and Civil
Aviation (Dr, Karan Shngh) (4) and
(b) Yes, Sir This 15 a tcmporury
arrangement It 15 proposed to under-
take additions and alterations to the
building at Trivandrum aerodrome to
provide accommeodation for Customs
and other facilities

Cechin Airport

5194 Shri Nambsar:
Shr1 C K. Chakrapam:
Shri P Gopalan:
Shrli E, K. Nayanar:

Will the Mimster of Tourism and
Civil Aviatiom be pleased to .tate

(a) whether i1t 15 a fact that the
Kerala Government have requested
the Centre for a separale civil aelo
drome at Cochin;

{b) whether 1t 15 also a fact that
the authorities concerned inspected the
sites 1n 1986 for this purpose,

(c) whether any site had been selec-
ted, and

(d) whether this scheme has heen
included in the Fourth Plan?

Fhe Minister of Tourism anmd Civil
Aviation (Dr, Karan Bimgh): (a) Yes,
Sir The Civil Awviation Department
1s considering such a proposal,

(b) Yes, Sir.
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(c) A site at Edskattuvayal has
pvrovisionally been selected The de-
tails of the survey are under examina-
tion

(d) No Sir
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Loans by R.Bl. to Central Cooperative
Banks

6196. Shri Nitlraj Singh Chaudhary.
Will the Minister of Food and Agri-
cultur be pleased to state

(a) whether it 1» a fact that the
Reserve Bank of Indla does not ad-
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vance money to the Central Coopera
tive Banks for being utilised for dizg-
ing wells and purchase of pumping
equipment,

(b) it so the reasons thercfor,

(c) the reasons for which the Re-
serve Bank insists upon g ratio ¢f 21
between medium and short term loans
and

(d) tnu acuon taken by Gosernment
in the matter?

The Minister of State in the Minis-
try of Food Agriculture Commumiy
Development and Cooperation (Shn M
S Gurupadaswamy) (a) and (b) The
Reserve Bank of India supplements the
resnurces of cooperative banks fn
1 sue of medium term loans to cuhi-
vators tor agricultural purposes whi~h
tan be scrviced through a mo lom
term loan of 3 to § years The finance
from the Reserve Bank of India can be
utilised for 1ssuc of loans for digging
wells and purchase of pumping equ'p
ment in those cases where the cultiva
tors have the necessary capacity to
repay the loans 1n i to 5 years

(¢) No such ratio has been 1ud
down

(d) Does noi arise
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Food for India Foundation, Netherlandy

5198 Shrimatl Susecla (xopalan
Shri Umanath*
Shri P Gopalan
Shr1 C K Chakrapam

Wwill the Mimster of Food and Agri
walture he pleased to state

(a) whether in organisation nimed
Food for India Foundation has “een
timinud in Nelherlands

(hy if so when 1t was [ormed and
wno ate the sponsors of this organisa
tion

(¢) whether the attention ol Govern-
mint has betn diawn to the appeal
fosucd by the argamsation while seek
inz help and

(d) if so the details thereof?

The Minister of State 1n the Ministry
of Food, Agriculture, Community
Development and Cooperation (Shrl
Annasahib Shinde) (a) Yes

(b) It wag formed on Z28th March
1966 The following are the spensors
of this Orgamsation

(1) The Catholic National Found?:
fion for special Needs rnd
Care for Refugees “People in
Distress” Netherlands

(2) The Netherlands
Committee 1n Hague
lands -

(3) The Netherlands Orgamsation
for Interpaiional Assistance,
Novib Hague Netherlands

UNICEF
Nether
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(4) The Committee of Inter-
church Aud and Service to
Refugees, Utrecht, Nether-
lands.
(8) UNESCO Centre 1n the
Netherlands Amsterdam,
Netherlands

(c) and (d) An extract from the
appeal broadcast by Dr W Dress
former Prime Minister of the Nether-
lands while inaugurating the drive for
help 15 laud on the Table of the House
[Placed in Library See No LT-987/
67]

The Orgamsation and 1its sponsors
issued a number of features .n the
Press and over the radio and televi-
sion on the subject and these also

called on the people to contribute
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Border Roads in Barmer Region

5201, Shri 8. K. Tapuria:
8hri Onkar Lal Berwa:
Shri N. 8. Sharma:
Shri Onkar Singh:
Shri Beni Shanker Sharma:

Will the Mimster of Transport and
Shipping be pleased to state:

(a) whether the progress in the
ronstruction of important border roads
in the Barmer region particularly of
the Barmer Bhiv Jaisalmer road 1s
very slow,

{b) the reasons therefor, and

{c) the steps which are being taken
to accelerate the progress?

The Deputy Minister in the Ministry
of Transport and Shipping (Shri
Bhakt Darshan): (a) No, Sir.

(b) Does not arse.

(c) Efforts are being made to get
additional funds to accelerate the pro-
gress further.
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Managing Director of Food Corpora-
tion of India

5203. Bhri George Fermandes:
Shri Rabl Ray:
Shri J, H, Patel:
Shri Madhu Limaye:

Will the Minuster of Food and Agri-
culture be pleased to state:

(a) the terms and conditions »f ser-
vice under which the present Managing
Director of the Food Corporation of
India has been appointed;

(b) special experience in administra-
tion and management he possesses;
and

{c) whether he continues to draw a
large sum of monthly allowance from
his previous employer?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) The terms
and conditions of service of the pre-
sent Managing Director of the Food
Corporation of India who has been
appointed with effect from 17th Octo-
ber, 1966 are —

(1) a salary of Rs. 3,500 per
month 1n  the scale of
Rs 3000—125—3500;

(u) provision of furnished ac-
commodation appropriate to
his status against a deduction
of 10 per cent of hus pay;

(1) other allowances and conces-
sions as admssible under the
rules of the Corporation;

1v) the appointment is for a period
of one year in the first ins-
tance extendable ot the
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option of the Government for
a further period of two years

(b) Prior to his appointment =<
Meanaging Director, Food Corpoiation
ol India, he was the Chanmanot M/s
Vazir Sultan Tobacco Co Hyderabad
and has considerable experience 1n
marketing ami 1n the field ol manage-
ment He was a member of the Board
ol Andhra Pradesh State Road Trans-
poit Corporation since 1864, Vice-
Piesident of Andhra Pradesh Produc-
tivity Council and a mempe: of the
Andhra Pradesh State Export Pronio
tion Board He has attended the
Administrative Stalf Collegt Honley
UK 1in addition to having undcitub n
several trammng progiammes 11 India
He was also a member of the Direct
g Staff of the Staff Admmstiative
College of India Hyderabad and
Honoraiy Faculty Member of 1the
Institute ot Public Enterpriss
Hyderabad

(c) No, Sir

Headquarters of Food Corporation of
Intha in Delha

5204 Shrn George Fernandes
Shri1 Rabi Ray.
Shri Madhu Limaye
Shr1 J. H. Patel:

Will the Minister of Food amd Agn-
cdMure be pleased to state how much
money has been advanced to 1ent the
premises for the Food Coipoiation of
India 1n Delh: and what 1s the annual
rent of these premises?

Fhe Mintister of State in the Minis-
try of Food, Agriculture, Communily
Development and Cooperation (Shn
Awnasaheb Shinde) A total amount ol
rupees two and a half lakhs was
advanced by the Food Corporation of
India 1n two mstalments The first
mstalment of rupees one and a half
lakhs was made towards rent and 15
adjustable over a period of six months
The second instalment of rupees ont
lakh carrying an interest of seven and
a half per cent per annum and rc
fundable in three equal instalments

JUuLy 11, 1967  Wnitten Answers
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was paud towards carrying out altera-
tions and improvenrents to the build-
ing The annual rent of the wremises
1> Rs 5,40,015

Requirements of Fertilisers during
198768

7205 Shri Vasudevan Nair,
Shri C K, Jamardhagan
Shri P. C Adichan

Will the Minister of Food and Agri
tulture be pleased to state

(a) whether Guvernment have made
an asseswment of the total fertilisers
needed for the cultivation of high
viclding cereals in all the States lor
1967-08

(b) if wo the bieak.up for the
v irous States and

(c) whethe: Govecininent have made
arrangements to meet the demnds «f
all the States

The Minister of State in the Mmistry
of lood Agriuliure, Community,
Development and Cooperation (Shn
Anpasaheb Shunde) (a) and (b) Yo
Sir A slitement 1n laid on the Table
of the Huuse [Placed m Library S
No LT 948 7]

(c) Yes
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Transport contract by FC.L

5209. Shri A. Sreedharan-
8hri Mangalathumadom:

Will the Minuster of Food and Agn
culture be pleased to state

(a) whether Government have
received any complaint regarding the
sanctioning of transport contract b.
the Kerala Zonal Branch of the Food
Corporation of India

(b) it so, whether Government have
enguired into the complaint, and

{¢) the findings thereof”

The Minister of State in the Ministry
of Food, Agriculture, Community
Development and Cooperation (Shri
Annasaheb Shinde). (a) Yes, Sir A
complaint was received for non-accep-
tance of tender by the Food Corpora
tion of India 1n respect of clearance
cum-handling work at Calicut

tb) and (c¢) The party has filed a
writ petition, 1n the Kerala High Court
and the matter 1s sub judice

Poultry Farms in the Country

5210. Shri Baburao Patel. Will the
Mimster of Food and Agriculture be
pleased to state the number of Poultiy
Farms 1n the country and the number
of eggs they produce per day’

The Minister of State in the Ministry
of Food, Agriculture, Community
Development and Cooperation (Shri
Annasaheb Shinde): Information in
respect of private Poultry Farms is
not available In 1965-68 the aumber
of Government Poultry Farms imnclud.
ing Extension Centres was 405
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Information of the number of eggs
produced daily is not available

F.C1. Contracts to Private Persons

5211. Shri E. Lakkappa:
Shri A. Sreedharan:

Wil the Minister of Food and Agri-
cultare be pleased to state:

(a) whether Government have laid
down clear guide-lines to be observed
by the Food Corporation n the matter
of granting contracts to private
interests,

(b) 1f so, the details thereof, and

(c) f not, whether Government
would lay down the guide-lines in this
regerd ?

The Minister of State in the Ministry
of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib shinde): (a) to (e) Under
the Food Corporations Act, the general
superintendence and ‘management of
the affairs and business of the Cor-
poration vest in the Board of Directors
and the Central Government can lssue
nstructions to the Corporation only on
questions of policy

Gram Panchayat Elections in Middle
Andaman Islandg

5212. Shri E R. Ganesh: Will the
Minister of Food and Agriculture be
pleased to state.

(a) whether 1t Is a fact that in the
recent Gram Panchayat Elections t0
the Rangat Ward in the Middle Anda-
man Islands, about 100 Tamil-apeaking
voters were deliberately not registered;

(b) whether these voters were regis-
tered as electors in the same ward In
the Parliamentary Elections in
February, 1067;

(¢) whether any representation was
made to the Deputy Commissioner in
this regard; ang

(d) if so, the action taken thereon?
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M. 8. Gurupadaswamy): (a) to (d).
The information is being collected ‘rom
the Andaman and Nicobar Administra-
tion and will be laid on the Table of
the House in due course.

Border Roads Organisation

5213. Shri Yajna Duit Sharma;
Shrl R. B, Vidyarthi:

Will the Minister of Tramsport and
Shipping be pleased to state:

(a) whether 1t is a fact that the
Border Roadsg Organisation purchased
jeeps, trucks, tractors and bull dozers
without inwiting tenders,

(b) whether these wvehicles werr
given to contractors for road building
in the border areas of Rajasthan on
hire-purchase basis,

(c) whether it iz alsc a fact thai
construction has lagged behind and
whether vehicles are being used by
contractors elsewhere for other pur-
poses;

(d) whether Government propose to
entrust this enquiry to the Central
Bureau of investigation; and

(e) if not, the reasons therefor?

The Deputy Minister in the Ministry
of Transport and Shipping (Shri
Bhakt Darshan): (a) The Border
Roads Organisation in Rajasthan pur
chased Jeeps. Trucks and Tractors,
and not Bull Dozers. While Jeeps and
Truckg were purchased by them on
rates fixed by the Directorate General
of Supplies and Disposals, the tractors
were purchased on the rates approved
by the Ministry of Industry.

(b) The Government of Rajasthan
sanctioned loans to the contractorsin
the shape of vehicles out of their
own Departmental Charges under the
terms and conditions approved bv
that Government.

(¢) The progress of the construr-
tion of the roads has been according
to the schedule drawn up from time

to time by the Government of India;
and according to the information
supplied by the Government of
Rajasthan, the wvehicles are being
used on the works, for which they
were purchased.

(d) & (e). As the matters relating
to the purchase and the use of {hose
vehicles, concern the State Govern-
ment of Rajasthan, it is, therefore,
for them to consider, whether any
enquiry is necessary
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Delhi Milk Scheme

5215 Bhrl Ram Charan: Will the
Minister of Food and Agrisulture be
pleased to state;

(a) the total mumber of Officers in
the Delhi Milk Scheme on deputation,
who have been appointed on the
varfous posts with the commencement
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ul this project upto the 31st March,
1967,

(b) the expenditure fincurred on
their Deputation Allowances uptothe
31st March, 1967, and

(c) the reasons ton  appownting
Officers on deputation n the Delhi

Milk Scheme?

The Minister of State in the
Minisiry of Food, Agriculture, Com-
munity Development and Coopera-

tion (Shri Annasaheb Shinde): (a) 30

(b) Rs k6 DIT 55

(c) Delhi Milk Scheme was set up
i November, 1954 Bemng 1@ uw
Organisation it was considered neces
«a v in the publit Interest that Jom
poient ana osperienced officers shoudd
be appointed  without  delav With
the finahisation of the Recruilmont
Rules for a number of posts the wme-
ber of such officcrs has been  eduedcd
to only % at present

Overtime Allowance in
Delhi Milk Scheme

5216 Shnn Ram Charan: Wul the
Mmister of Feod and Agriculture be
picased to state

(a) whether 1t 1~ a fact that the
Detli Milk Scheme has been  incwn
ring expenditure of more than rupees
sixty thousand annuallv on o rertimi
allowance during the last hive years
and

(b) i so the steps adopted to
minimise such a huge expendiiure n
the Deltu Milk Scheme?

The Minister of State in the Minis.
try of Food, Agriculture, Community
Development and Cooperation (Shri
Anpasaheb Shinde): (a) The overtime
allowance paid to the empluyees of
the Delhi Milk Scheme during the last
flve years was Rs 12,30,57643 which
un an  averdape works out 1o Rs
248,115 per ycar

(b) The Delhi Milk Scheme asutho-
rities have been 1irving to minimise
the expenditure on OT.A  Checks
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are carried out on overtime dutles
performed Staff is deputed on over-
time only when this is unavoldable.
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¥
Raids in Delhi to Check Hoarding and

Smuggiing of Foedgralns

5219. Shri D, C Sharma Wil the
Mimsier of Food and Agricnlture be
pleased to state

(a) the number of anti-hoarding and
anti smuggling ralds made in Delhi

10848

during the last three months to check
hoarding and smuggling of icodgia.ns,

(b) the number of arrests made,
and

(t) the steps taken or proposed to
pe taken tp check thigy nenace

The Minister of State in the Mimsiry
of Food, Agriculture Community Deve-
lopment and Co-operation (Shri Anna-
sahib Shinde) (a) 114

(p) 102

(¢) lloarding of foodgrawns bcyond
speciiied Iimits 1~ restricted statutorily
While declaration ol stocks by pto-
ducers 1» obligatory their disposal Ya~
been regulated Movement of food-
grans on private aciount cannot take
place without permits  Chedk  pusts
an boirders have been established to
koeP 21 strict watch  Special squads
are also bung formed for orgamsing
raide aganst hoarding and smuggling

aweE™ ¥ wafag = e g
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Co-eperative Peamanis Maltl-puzpose
Bociety, Delhi

5222, Shri Madhu Limaye:
Shri George Fernandes:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether i is a fact that the
Delhi Administration have decided to
order an mnquiry Into the irregularities
of the Delhi Co-operative Peasants
Multi-purpose Soclety;
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(e} the time-limit for completing
the inquiry?

The Minister of State in the Ministry
of Food, Agriculture, Community Deve.
lopment and Co-operation (Shri M. 8.
Gurupadaswamy) : (a) to (c).An en-
qury has been ordered The detafls
are under finalisation,

Italian Offer of Fertilizsers

5223. Shri #. K. Tapuriah: Will the
Minister of Food ang Agriculture be
pleased to staie

(a) whether it is a fact that Italy
haz offered to India a credit of $ §
million for the import of fertiizers,

(b) if so, whether the offer has been
accepted; and

(c) the terms thereof?

The Minister of State In the Miunistry
of Food, Agriculture, Community
Development and Co-operation (Shri
Annasahib Shinde): (a) and (b). Yes
Sir

(c) The Bupliers’ credit from Italy
is made available on the following main
payment terms —

(a) payment of 5 per cent on
order;

(b) payment of 5 per cent on cum-
pletion of shapment,

(e) the balance, namely 90 per cent
spread over in equal Instal-
ments, annual or half-yearly,
over a period of ten years first
instalment commencing one
year after the completion of
shipment,

(d) the rate of Interest on out
standing balances of the princi-
pal including credit insurance
charges, if any, should not
exceed 6 per cent per annum;
and

(e) the contract should be for the
cif or C & F wvalue of the
supplies to be financed out cf
the credit.
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Survey of Uncultivated Land

5225. Shri Marandi: Will the Minister
of Food and Agriculture be pleased to
state:

(a) whether Government propose ‘o
conduct a survey in regard to the un
cultivated land which can be utilised
for agricultural purposes in the country;
and

(b) it so, how much such land has
so far been utilised for cultivation
during 1967-68?

The Minister of State in the Ministry

sahib Shinde): (a) Detailed surveys

10852
have already been carried out
of the culturable wastelands in
the country with a view to

bringing them under cultivation and
for the resettlement of landless agri-
cultural workers. Originally the Gov-
ernment of India appointed a Waste-
lard Survey Committee in 1858. This
Committee restricted the scope of
survey to large blocks of wastelands
i.e. 250 acres gnd above and recom-
mended reclamation of 12 23 lakh acres
in 13 States. As there were In addition
considerable areas of wastelands in
small scattered blocks, the Government
of India further sponsored a second
survey of wastelands in blocks of less
than 250 acres to supplement the work
done by the Wastelands Survey Com-
mittee. This survey has been com-
pleted in 220 districts and is currently
in progress in the rest of about 105
districts. Under this survey approxi-
mately 40 lakb acres of wastelands
have so far been located as suitable
for reclamation. The survey is likely
to be completed by the end of the
Fourth Five Year Plan. A provision
of Rs 625 lakhs has been made in the
Fourth Plan for the purpose. The
Central subsidy available for the
scheme is upto Rs 50,000 per district.

(b) The statistics about utilisation of
such land so far during 1987-68 are not
yet avallable.

Tourist Ceatre in Kerals

5226. Shrimati Sustela Gopalan :
Shri A. K. Gopalan;

Will the Minister of Tourism and
Civil Aviation be pleased to state:

(a) whether attention of Govern-
ment has been drawn to the fuct that
Kuttanand in Kerala can be developed
as a tourist centre:

(b) whether Government have re-
ceived any scheme for this from the
Kerala Government; and

(c) it =0, Government's
therto?

reaction,
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The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) Yes,
Sir.

(b) A proposal to construet a Tourist
Bungalow at Kuttanad has been
received from the Kerala Government.

(¢) The scheme has been included in
the Fourth Five Year Plan on Tourism.
The 'expenditure will be shared on
50 : 50 basis by the Central and State
Governments.

Agricultural re-Finance Corporation

5227. Shri Eswara Reddy: Will the
Minister of Food and Agriculture be
pleased t- state:

(a) whether the Agricultural %e-
finance Corporation had subscribed
Rs. 3.15 crores to the debentures
floated by the Andhra Pradesh Co-
operative Land Mortgage Bank Ltd.,
Hyderabad;

(b) whether these debentures were
floated by the bank for raising funds
for the reclamation of land in the
Nagarjunasagar Ayacut area;

(¢) whether there had been any com-
plaint that the funds meant, for re-
clamation work were not properly
utilised by the bank;

(d) whether the Corporation had
made any enquiry into the working of
the bank;

(e) if so, the findings thereof; and

(f) the action taken thereon?

The Minister of State in the Ministry
of Food, Agriculture, Community Deve-
lopment and Co-operation (Shri Anna-
sahib Shinde): (a) to (f). A statement
is laid on the Table of the House.
[Placed in Library. See No. LT-989/
87.1
Employees of Ganga Brahmaputra

Water Transport Board

5228. Shri S. M. Banerjee:
Shri Madhu Limaye:

Will the Minister of Transport and
Shipping be pleased to state:

(a) whether it is a fact that a memo-
randum has been submitted on {the 20th
June, 1967 on behalf of the Ganga
Brahamaputra Water Transport Board
Employees Union;
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(b) if so, the action taken by Gov-
ernment thereon; and

(c) the salient features of the memo-
randum?

The Minister of Transport and Ship-
ping Dr. V. K. R. V. Rao): (a) to (c). A
memorandum was submitted on the
20th June, 1967 on behalf of the Ganga
Brahmaputra Water Transport Board
Employees Union urging the o»lanned
development of river transport services
and the provision of same form of job
security for those form¢ employees of
the Ganga Brahamaputra Water Trans-
port Board who had been absorbed 1n
the Inland Water Transport Directorale
and the field organisations under its
administrative control.

The feasibility of operating river
services on a commercial basis on the
Gangla has been examined and - the
study reveals that there is not sufficient
traffic available immediately to aperate
such services on an economic basis. In
view of the development of alternative
means of transportation in this area,
particularly by road and railway, the
possibility of traffic by river developing
to any appreciable extent in the future
would require detailed study. The com-
pletion of the Farakka Barrage will
also have some bearing on this matter
and it is necesary to have the problem
examined on a long term and integ-
rated basis. This will take some time.

The question of conferring quasi-
permanent status on personnel whose
services are required on a long term
basis and who are otherwise suitable
is under consideration.
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Bombay-Indore Bhopal Air Service

35231 Shn Jagannath Rao Joshi
Shri Yajna Datt Sharma

Will the Minister of Tourlsm and
Civil Aviation be pleased to statc

(a) whether there 1s any propo al to
extened the air service from Bombay to
Indore ind then to Bhopt and

(b) 1if so when the same is I'kely lo
omirenc e?

The Mimster of Tourism 4and Cnvil
Aviation (Dr Karan Singh) (1) ind
(1} There 1s no proposal at prewnt 1o
extend the existing Dakota air service
aperating between Bombay and Tndore
to Bhopal Bhopal 1= however con
nected by ur to Delhi and Nagpur

e o A

5232 ¥10 TW wAET Sifgar
H AT ST
=it ffa T
v wry v e mft o aa o
g oTor
(%) 71 goes 7w fafaac oar
dertq o A9TAY Y syt & and &
aTeTT W1 g ¥ fawrA fred @,
10
(w) afz g1 ar 24 awew R
AT X w7 FTATET Y § 7
g, gfe, amofes fesre wer
aEeTC T ¥ Trea a4l (o wwWrnie
) (v) six (w) (fafemd
o qoftr A Ty o fafad o o
w2y 3 @Y qard wr 7R § e fasian
IFTREMT X oM AT E 1 T gAY
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¥ §wvw ¥ waow % yo  fowngl
Freft &1 wpfordwe ereefet firwrer &
/10w firar mar § fr & v Dowraat
*Y rtw X it ot 3 g o e
€Yk § 1 q: wiw ¥ wrarc e § Ifer
s w4

B # yW@wtw @R A watfe
wERTT Siae ¥t srdvafa ¥ X ¥ gy
Fea¥e Firelt oy forr o w4 @ gt s
faar | e Y afr = & oW &
YT T QTR

Development of Chandipur

5232, Shri S, Kundn:

Shri K. P. Singh Deo:
Shri Baidhar Behera :
Shri Srinibas Misra:

Will the Minister of Tourlsm and
Civil Aviation be pleased to state:

(a) whether Government have any
plans under consideration to attract
tourists to Chandipur on the sea coast
in the District of Balasore, Orlssa; and

(b) it so, the nature of the plan and
the amvunt to be spent®

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) No,
Bir.

(b) Does not arise.

Landless Agricultural Families in South
Andaman

5234. Bhri K. R. Ganesh: Will the
Minister of Food and Agriculture be
pleased to state:

{a) the number of agriculturist fami-
lies among the original settlers in the
South Andaman Island who are land
less;

(b) the average agricultural holding
among the original gettlers in the South
Andaman Island;

(e) the number of agricultural fami-
lles who have hilly land for the horti-
cylture purposes; and

(d) whether Government have a.y
scheme to grant paddy land to the land-
less agrieulturists and hilly land to
others?

Written Anqwers  JULY 11, 1087  Written Answers 10848

. The Mirister of Siate in the Ministry
of Food, Agriculture, Community Deve-
lopmeni and Co.operation (Shri Anna-
saheb Shinde) : (a) The term ‘original
settlers’ {s taken to mean ex-convicts
and their descendants. No record to
show the number of ‘Original settlers’
and its further break-up into agrl-
cultural and non-agricultural or land-
less families is available. It is, there-
fore, not posible to furnish information
relating to the number of original agri-
culturist settlers in South Andaman and
the number of agriculturist families
among them who are landless,

(b) Bize of an average agricultural
holding in South Andaman is about
164 hectares or 4 Acres. Government
plantations held under long term
grants have been excluded from the
total area while determining size of an
average holding.

(c) Eleven hundred and four agri-
culturist familles are having hilly jand
for horticultural purposes in South
Andaman

(d) No specific scheme has been for-
mulated, but lands under reclamation
in neighbouring islands after clearance
of commercial timber are likely to be
available for agricultural purposes in
due course

Cultivators without Plough Animals
in the Andaman Islands

5235. Shrl K. R. Ganesh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government are aware
that a large number of cultivators In
the Andaman Islands are without
plough animals and are thus unable
to start their agricultural operations;

(b) if so, the effect of this on agri-
cultural production;

(¢) whether Government have any
proposal to grant them loam; and

(d) whether Government have any
scheme by which the said loan can be
recovered from their crops?

The Minister of State in the Ministry
of Food, Agriculture, Community Deve-
lopment and Co-operatien (Shri Anma-
sahib Shinde): (a) and (b). Most of
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the cultivators get thelr lands culté: the USBA. for special training I

mwm:-mm
basis. These sub-tenants
aauuﬂmﬁthmndpd.hﬁm
plough animals or by hired labour with
borrowed plough animals. As such
cultivation of landg is not affected.

{¢) Takavi and other loan Cacilities
exist for assisting needy cultivators for
purchase of plough animals, subject to
repaying capacity of the borrower—
cultivators.

(d) Government intend to introduce
the crop loan system through the Co-
operative Credit Structure, The An-
damang State Co-operative Bank Ltd.,
Port Blair has been recently establish-
ed and the scope for introducing the
Crop Loan System in the Islands s
veing examined.

Mangiutan-Mayashabr ERoad

5236. Shri M. Amersey :

8hri K. P. Bingh Deo:

Will the Minister of Transport and
dhipping be pleased to state:

(a) the total cost of Manglu.an-
Mayashahr Road bullt for the transport
of logs of Andaman timber industries;

(b) whether the road is bemng used
by publie; and

(c) if not, the reasons for spending
such a heavy amount thereon?

The Deputy Minister in the Minisiry
of Transport and Shipping (Shri Bhakt
Darshan) : (a) This road was sanction.
ed at an estimated cost of Rs 3.36 lakhs
in August, 1938, both for exploiting
forest produce and for providing com-
munication facilities to a large number
of settlers settled In these areas It
was completed in 1862 at a cost of
Rs- 3.73 lakhs,

(b) Yes. Bir
(¢) Does not arise

Bridges and Culverts in Andamans

5237. Shrl M. Amersey :
Shri- K. P. Singh Deo:
. Will the Minister of Tramsport and
Shipping be pleased to state:
(a) whether it iz a fact that Govern-
ment have deputed a Civil Engioeer o
1374 (ai)LSD—b5,

making bridges and culverts over the
fresh water streams of Andamaps; and

(b) if so, when he is coming back
to take up the bridge construction work
at Burma Nala, Nayashahr, Diglipur
streams which are awaiting construc-
tion for over 7 years?

The Deputy Minister in the Minisiry
of Transport and Shipping (Shri Bhakt
Darshan) : (a) No, Sir.

(b) Does not arise.
Shortage of Timber in Andamans
Forest Department

5238. Shri K. P. Singh Deo :
Shri M. Amersey :

Will the Munister of Food and Agrh-
culture be pleased to state:

(a) whether huge shortage in the
stock of timber In the Andamans
Forest Depot has recently been detected,

(b) if so, whether an enquiry in the
matter has been instituted; and

(c) the result of the enguiry and
action taken thereon?

The Minister of State in the Ministry
of Food, Agriculture, Community Deve-
lopment and Co-operation (Shri Anns.
saheb Bhinde): (a) No, Sir.

(b) and (c). Do not arise.

Andamang Forest Department-

5239. Shrl K. P. Singh Deo:
Shri M Ameérsey:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it i{s a fact that the
Andaman Forest Department has con-
tinuously been running at a heavy 1=ss;

(b) it so0, the actual loss incurred n
1964 65, 1965-66 and 1966-67; snd

(c) whether Government propose to
make any enquiry In this matter to fix
responsibility for such losses?

The Minister of State in the Mialstry



(b) and (c). Do not arise.

Allptment from Central Road Fung to
Uttar Pradesh

5240. Shrimati Sushils Rohatgi:
Shri 8. M. Banerjee:
Shri 8arjoo Pandey:

Will the Minister of Transport aad
Shipping be pleased to state:

(a) the amount allotted out of the
Central Road Fund for the years 1£68-
67 and 196768 to Uttar Pradesh; and

(b) the schemes for which the funds
has been utilised during 1088-87 and
proposed to be utillsed during 1967 687

The Deputy Minister in the Ministry
o Tranaport and Shipping (Shri Bhakt
Darghan): (a) A sum of Rs 7677
lakhs was allotted during 1966-67. The
provision in the budget for 1967-68 is
Rs. 33.00 lakhs. This amount will be
placed at the disposal of the State
Government as soon as the budget is
passed by the Parliament.

(#) The information is being collect-
ed and will be laid on the Tablc of
the Sabha, when received.

agetd Wit faw
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Publicatisns Divigien Co-oDtrsiive .
Credit and Thrift Soclety .

5242. Shri Bhogenfra ha: Wil the
Minister of Food and Agriculture be
pleased to state:

(a) whether the Publications Division
Co-operative Credit and Thrift Suciet
was liquidated in March, 1966;

(b) whether this Soclety owed R»
150,000 advanced by the Delhi Stat-
Co-operative Bank ang Rs. 100,000 n<
deposits by the employees and othei
and

(c) if so, the steps taken by Goveru-
ment to bring the culprits to book an
the results thereof?

The Minister of State fn the Ministry
of Food, Agriculture, Communily Deve-
lopment and Co-operatlon (Shri M. .
Gurupadaswamy) : (a) Yes, Sir.

(b) The Society owed Rs. 1.49,138.40
to the Delhl State Co-operative Bank
and Rs, 1,08,737.00 to the depositors.

(¢) A report against the wversons
alleged to be involved in the defai-
cation of funds has been lodged with
the Police for criminal acticn agrinit
them. [t is also contemplated to invoke
civil Habilities against them for resto-
ration of the funds under Section 80.A

5243. Skrl G. 8. Dhiliem; Wil thc
Minister of Fool aaf Agrisiléure be
pleased to sate:

(a) the tofal quantity of whest
procured since the Ist April, 19T
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widwie in Punjub for alveklion and
despatch to other Wtates; and

(b) the total quantity sent to West
Bengal so far out of this procured
wheat?

The Minister of State in the Minis-
fry of Feod, Agriculture, Community
Development and Cooperation (Shri
Annssahedh Shinde): (a) 97,646 tonnes

upto ist July, 1967.
(b) 7,081 tonnes upto 3rd July, 1067

faw Mills in Andaman and Nicobar
Tehnds

5244. SBiri K. B Ganesh: Will the
Minister of Food and Agricmlture be
pleased to state:

(a) whether it is a fact that rmall
saw mills in the Andaman and Shicobar
Islands huve stopped working due to
high price of logs;

(b) whether Government have re-
celved any representatlons from the
small saw millers to reduce the price;
and

{c) if so, the decision taken on thelr
representations?

The Minister of State in the Minisiry
of Food, Agriculture, Commusity De-
velopment and Cooperation (Shrf Anna.-
sbeb Bhinde). (a) No, Sir.

(b) and (c). No representationn
have been received recently.
made in the representations recelved
in the past could not be acceeded to

TATYT w1 gEf wp
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wk, 67 . . 80,0 83.9
o™, 67 70 3 61.7
Ny 513 2 501.8
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Inerease in Food Output

525¢. Shri Marandi: Will the Mins
tar of Food and Agriculture be pleased
to state:

(a) whether it 15 a fact that Agricul
tural Prices Commussion has réfuti '
the official claim that a 1= : term
growth rate of 25 per cent lo i pe
cent a year in food output has alread:
been reached; and

(b} I so, the grounds therefor am
the reaction of Government thereto?

The Minigter of State in the Ministrs
of Food, Agriculture, Community De
velopment and Cooperation (Shri An
nasahib Shinde): (a) and (b) The
Agricultural Prices Commission have
not contested the compourd rate of
growth of 318 per cent per &arnun
achieved in the production of cereals
over the period 1949-50 to 19t4-65
They have pointed out that the rate
of growth comes down, If the percd
over which the rate is to be measured
is reduced from 15 years to smaller
durations ranging from 10 to 14 yvars.
and by successively bringing forwsrd
the base year of estimation from 1948-
50 They have also referred to the
exceptionally poor produetion during
the drought years of 1965-86 and 1666-
67. The Commission have, therctore,
expregsed that “whatever may be the
achievements in Individual Stutes and
with individual crops, no firm aseer-
tions can really be made about the
w::mu:rwthltthemuoaﬂ

High Yielding Crop Programme In
Panjab

5251, Shri V¥Yajna Datt Sharma:
Wil the Minister of Food and Agrl
culture be pleased to state:

(a) the acreage and the credit re-
quirement for the high ylelding varietr
erop programme In Punjab during the
year 1967.88;

(b) whether the entire credit re-
quirement will be made avallable by
the Heserve Bank of Indla; and



10869

(c) if not, the asslstance Geovern-
ment propose to give to ensure that
the high-ylelding varisty cxop program-
me for 1547-68 becomes Successful?

The Minister of Statc in the Ministry

Ammagahih Shinde): (a) It iz plan-
ned to cover an area of 2-50 lakh
acres under the High-Yielding varie-
ties Programme in Punjab during the
kharif season and 10.00 lakh acres
during the rabi/summer season 1967-

68, The cropwise detalls are as
under-—
(Area in lakh acred)
Target Ta
Coop o e
Kbanf  symmes
1967 1967-68
Paddy T. N.-1. . 050 a
Hybpd Maize 100 ..
Hybrid Bujra . " 100 .
Maxican, Wheat 1000
: 2°50 1000

Igloxmation regarding the exact ro
quirements of short-term credit In res-
pect of the abave area is not available

(b) No. The credit requirements of
only the members of cooperative so-
ciettes would be met with the enbave-
ed credit limits to be sancuuned by
the Reserve Bank of India for 1967«
68 programme. The credit needs of
the cultivators, whe are not members
of cooperatives, would be met through

(¢) To supplement the cooperative
eredit to be made available foc the
High Yislding Varietios Programras,
the Government of India graot ‘ways
and means' advances to lbe Btate
Govts for purchase of fertilisers,
speds, pesticides, etc. A sumg of Ba.
105 crares is likely to be eet epart

Written Answers . JULY 11, 1§67 . . Written Aﬂwm

lﬂl‘l’.

for this purpose to meet the require-
ments of the Btates for the viricd
agricultural production prograwmes
during 1967-88. A portlon of this
amount will also be made available to
Punjab Government for the High Yield-
ing Varieties Programme according to
their needs How much of this will
be provided to the Punjab Goverp-
ment is not yet known and will be
worked out on the basis of their specl
fic requirement so that tbe progvammeg
does not suffer for want of funds

Spocial Sugar Quetay

5252. Shri Virendrakmmar Shah:
Will the Minister of Food and Agri-
cultare be pleased to state:

(a) whether any special suga- quutas
independent of the guota allotied to
the States are allotted by the Centre
to sugar products manufacturers whose
products are consumed throughout the
country Hke the Amul Dairy, Alembic
and the like; and

(b) if so, the reasons therefor?

The Minister of State in the Mials-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahid Shinde): (a) und b)
Special quotas are being aliotied to
certain  biscuits and confectinnary
manufacturing umts who sc!l thewr
products not only within the States of
their location but also in other <tates,
to lwcensed fruit products meng.
facturers to enable them o wutilise
fruits ol the season; to manufacturers
of baby food and condensed wulk re-
quired for vulnerable sectians of the
community and to certain pharme-
ceytical units manufacturing Life ssving
drugs.

Development of Places of Tourish
interest in MLP,

5253 BShrl Manibhal J. Fatel:
Shri G. C. Dixit:

Will the Minister of Tourlsm aadi
Civil Aviation ba pleased to stxte:

(a) whether there is anv schamd
under consideration of Goverameut e
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develap seme piaces- io. Madkas Fre-
desie o atheach teuriats .
(BY if ws, the detally therecf: and
(c) it not, the reasons therefor?

The Minister of Tourlsm and Civil
Aviation (Dr. Earan Singh): (a) to
(¢). During the Fourth Five Yeor
Plan period the Government of India
have plans for the integrated dcvelop-
ment of Khaturaho, the airconditien-
ing of rooms in the Tourist Bun alvws
(Class 1) at Sanchl and Khajuraho,
the development of Shivpurl. und the
development of the Kanha-Kish Jabal-
pur complex.

Bhopal Airport

5254. Shri Yajna Da‘t Sharma:
Shri Jagannath Rao Joshi:

Will the Minister of Tourism and
Civil Aviation be pleased to state:

(a) whether the Indlan Alrlines
Corporation has decided to close down
the Bhopal airport; and

(b) if so, the reasons therefor?

The Minister of Tourism and Civil
Avistion (Dr. Karan Singh): (a) Mo,
Sir. Indian Airlines Corporation has
no pians to close down the air service
to Bhopal.

(b) does not arise.

UNALCEF. Coniribution in Famine
Rellef

5255. Shri Shiva Chandra Jha: Wil
the Minister of Food and Agriculture
be pleased to state:

(s) whether any comntribution, dur.
ing the present famine and drought-
affected conditions in India, has been
made by UNICEF; and

(b) if so, the delalls therenf?

Fhe Minister of State in the Ministry
of Food, Agricullure, Community Deve-
fopment and Cooperaslon (Sh.i An-
anssheb Shinde): (a) and (b). Detauls
of the supplies and eguioment made

10872
ayallable by VNIGEF for Swougie selief
are given below:

S. Commodi Quanty Valns im
No. . g Rupees
1, Skima milk powder 4,402°'1  1,37:33,290-
lonnes
3. Com-soyn-Mitk  3.515°6 7475772
toanes
3. Raw Material for
tion 536495
. Dengs and Phat-
¢ maccuticals . r 570350
s. and Di
m.m"‘.?;" 17631 IAINGIS
6. Hand Filing
Machin. . 1 4395
7. Staipless Steel
pumps 4 2,300
8 Vehicles 69 15,371,397
9. (8) Motor Cycles 430 593,433
(b) Sparesfor abo- X
ve . . <.700
10, Drilling equipment :
(s} Haleo Tiger
Rigs . 4 .
(b) Haloo Minor .
() & (b sbove 699,785
(&) Chlocinating
Unts , . 10 66,080
Water Anulysin
@ KRis . . 20 3,604
(f) Hand Pumps ., 133 1,230,337
(g} Spares for Dril-
kug equipment 1,50,000
11, Donations in the
Camn b oA
in
pPowder, efc . . s 58,73,528
12, for Alr
m:-u 300
13. Speres for Na-
tional Engine . . 675
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(a) how far the three Plans have
developed the Indian mercantile fleet;

(b) bow much cargo the ndian mer.
cantile fleet has been able to carry
since the inception of the Pluns; and

(c) the Iimprovements to be n ade
during the Fourth Plan?

The Minister of Transport and Ship.
ping (Dr. V. R, K. V. R20): (a) Inuiny
shipping tonnage was 0.37 million GRT
at the beginning of the First Five Year
It was 048 million GRT at the
beginning of the Second Five Year
Plan and was 1.50 million GR" at the
of the Third Five Year 'lan.

£

g

(b) Indlan shipping carriei 49.84
tonnes of cargo uwn the coastal
uring the period 195 to 1945
overseas trade the cargo ear-
Indian shivs during the
Third Five Yeor Plan wag
million tonnes. The figures ip
cargo cacriel Ly lnding
the First Dlan period are
available.

draft outline of the Fnu~th
Plan envisages the acquisi.
170 million GRT inclusive of

R
Eeg

i
L

54
E

3
i

i
"
:
g
-

obsolete tonnage. It is esti.
that by the end of the Fourth
Flve Year Plan perlod, there will be
3 00 million GRT in operation with 0.59
million GRT under construrtion which
is expetted to materialise in the early
years of the Fifth Five Yea- Play
period. The following boad cbjectivay

k

our
(1) The acquisition of modern bulk
carriers for the transportation
ore for expert.

established Itself by cumpeti-
tive gperations.

(iv) Entry into new liner services
where existing shipping servi-
cea are inadequate or other-
wise capable of improvement
from the point of view of our
export promotion effort.

Wit dwafia dtwen # gdoet o
T W

5257. W} Ayrom ey wred
wr wre ey yie et oy v o g
w6 e

(¥) Wt dewffr e F
G, FERIE AT GRTE A
wafer W foem =va @ g
Wt gfw fawrr 3 & fmr & st

(@) =, ww, wry, s, @,
R wfk ot Wt & ford for ey &
o fra fem st W, wemwenr
g fear amdmy ?

Wiy, !ﬁawﬁ'm oy
wgeTe dxpw ¥ www . W (et
wwrerfre fa): (%) aw (w). @
Tt ¥ fag towi e S fwiw
aw for s § —

(wtwy ffm o= &)
w ) oy 9w
forw  fiw faw

(wr) (#:905)(%. 50)

1966 67
1967-68
1968 68

1.00 0.37 0.20
1.35 0.50 0.30
1.70 0.6% 0,1%
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1989-70
1870-71

2.00 0.80 0.55
2.40 1,00 0,70

Fet? (ol dag grreTaT ¥ STww
) ¥du 2. 24 ¥ wE 9701 ¥
forg T #7 ST o FE WA
afafa (1965) grar AT war ar

1. |
gt & sy
¥ WG Wl
HTET /T
2, ;W
wady w¥w
Wi ¥
wfafom
SEAWEIH 1,00
3 aferge
ow AW
o sieam-
X ITA-
mfra  #w
wiw ¥ fag
ufafom
ST
4. W9TH T
A gast
WO ATTWY
¥t wfafomr
WA
s, faurf ¥
&N i oy
wAA aad
weT ATy
% afdleqd
WAWd 0,18 0.18 =—

0.80 0,25 0,13

0.33

0.36 0,23 0.06

0.07 0,03 0,03

g 2.41 1,02 0.71

zo87,

4 & wow & fewnt &
araarY, goars #Y IrerewaT aar fawrk
¥ gfeamsit wfx & fefaw wrdwat o
fowrfefy 3 ot Iwhy gk & ¥ wqEIT
W wua want ¥ fag el aw
arew g7 o faw g & 1 st 9T
s § wy aelt Idoet o fedt
§—witfrs wedhe, qfcar, dafw
wRifraw aTede, W aehe MGE,
whifaw wTRe, weifar sewe
g rErETE, W SEee WX
qfuE W% e | 5w feer & st
¥ WAy SyweRaT aer wrR ¢ fi
vt § 1 O WO W gfie %
gq feft oF frer & obos w1 T
T w9 arg Gy o el Saw g
S % g £ Frivearad ¥ ofr e &
<t wmar ¥ )

1214 hoe.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPATRIATION OF INDIAN NATIONALS
DETAINED IR PAKISTAN

Shri 8. 8§ Kotharl (Mandsaur): 1
call the attention of ‘*he Mirister of
Exteraal Affairs to the following mat-
ter of urgent public importance and I
request that he may make a statement
thereon .

“Repatriation of Indian nationals
detajned in Pakistan ™

The Minister of External Affairs
(8bri M C. Chagla): On the outbresk
of hostllities between India and Pahis
tan In September, 1983, 1 total of 3 888
Indian nationals lving In Pakistas
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were interned by the Government of
Pakistan on varfous charges. These
persons were detained In & .wge num-
ber of camps—both in West and East
Pakistan. After the cessation of hos-
tilities, the repatriation of these Indian
nationals was arranged Ly air, land
and sea routes and by 16.2 1968, most
of them were repatriated.

As for the Indians still remalning in
Pakistani jails, the Government of
Pakistan were requested by us to give
their complete particulars. such as the
charges levelled against them. the
terms of imprisonment, the places of
detention etc, to enable us to bring
them pack to India. They did not give
us this information. Later on. how-
ever, they gave us on a tumber of
becasions lists of persons who had
completed their terms of 1.nprisonment
and were available for repatnatiun to
Indla. After ascertaining the Indian
nationality of such persons we asked
our High Commission in Pakistan te
make arrangements for their repatrna-
tion In all such cases, officials of
our High Commussion escorted the
repatriates up to the border and the
State Governments concerned made

after they crossed the border.

So far 4 total of 228 persons who
were released from the Pakistani deten-
tion camps have crossed into India in
five different batches. According to
informaticn made available to the Gov
erament of India by the Government
of Pakistan, there are still 77 persons

undergoing detention.

The Government of India hzve been
making persistent efforts to perruade
the Government of Pakistan to release
the persons who are still in detention.
The living conditions in these ceten-
tion camps are reported to be very bad
The Indlan High Commission cffclals
in Pakistan try to visit such defention
camps in order to intervigw the dets.
nuess andt zeep their relatives in Indim
informed of thelr condition Special
effarta are baing made by us to sevire

Indiang detgised JULY 11, 1943
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the release of certain innocent pcysons,
a faw of wham are actually mimors
who Inadvertantly crossed iato Pekis-
tan. Unfortunately. we have not suc-
cesded in our efforts so far.

Skri 8. 8. Kotkarl: Pakistan seems
to be emulating China. In barberism,
and that is evidenced by the recent
savage stteck on the Buddhist, deten-
tion of innocent persons, including
minors, in prisons for more than two
Years, and the fact that there sre bad
living conditions in the jails. What in
formation does the Government possess
regarding certain persons kidnapped
on the Indo-Pakistan border in the
castern region, and what steps does
the Government propose fo tuke, or
are taking, to secure their release?

Shri M C. Chagla: Sir.—

Shrl M. L. Sondhi (New Delhi): A
18 year old student from New Delh is
still  there—he is missing ~and the
Government has done nothing to get
him released.

Bhri M. C. Chagla: Not that nothing
has been done. We have bheen asking
Pakistan continuously. Aa 1 said;
there are some minors, and we have
drawn the attention of the Pakistan
Government to it. Thes: ate mirork
one poor boy strayed into Pakistan; he
went across, and he was mentally de-
ranged We have pointed this out to
the Pakistan Government

Shri 8. M. Banerjee (fampur): He
was kidnapped two or three years be-
fore. (Interruption).

Some hon. Members rose—

Shrl M. C. Chagla: It does not arise
out of this. I have not got the figures
about kidnapping The auestion was,
how many people were interned at the
time of commencement of the hosth.
lities and how many were :eleasad and
how many are still there, who have
not been released.

Shri 8. 8 Kotharl: Those whe
have been kidnapped are still in prisca
obvipusly:

Shrl M. C. Chagla: I will try and
give that information to wry hon.
friepd; ba can writs to me and I will
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cettainly do that. But !f doea rot arlse
here. I have not goi the h:um

———

1237 hrs.

PAPERS LAID ON THE TABLE

NOTIPFICATIONS UNDER ESSENTUAL ComMmo-
. IZ8 Ace, 108§ -

The Minister of Btate in the Ministry
+f Food, Agricuiture, Community Déve-
lopment and Co-operation (Shri Anm-
assahib Shinde): | lay on the T1able
& ‘copy each of the fMowiny Notifica-
tioms under “subrsection (6) of section
4 ot the Essential Commodities Act
N58—

(1) The Rajasthan Foodgrains
(Restrictions on Border Move-
ment) Fourth Amendment
Order, 1967, published in Noti-
fication No GSR 989 In Gazet.
te of India dated the 29th June,
1967.

GSR 1031 published in Gazet-
te of India daled the zIrd
July, 1967, making certain
amendments ‘o Notification
No. GSR 1842 dated the 24th
December, 1964 [Placed in
Library, See No LT-3715/87].

1217} hrs.

BUSINESS ADVISORY COMMITTEE
Fourte REPorT
The Minister of Parllameatacy Affairy
and Communications (Dr. Ram Sublkayg
Singh): I beg to move
“That this House agrees with the
Fourth Report of the Business Ad-
visory Committee presented to the
House on the 10th July, 1987.”

Shyi Bal Baj Madhok (South Delh:)
Sir, in this

(2

~

we might do away with the
Lunch Hour, or. we misht sit an hour
late, say, up to 7 2., w0 that the
Demands fo: Grants could be discus.
ad, as many Demands as possible.
)

Mr. Spealr: 1do nol know  ‘The
motlon is now there. The Business

D. G. (Dlllﬂ,. of mﬂﬂ*{
Commaunications

Advisary Conmities discussed all this
But even at 5 o'clock, if you do not keep
the quorum, I wonder If you will be
able to keep the quorum after 8 raa.
1 find that sometimes, except some
Members who want to speak, the rest
go away I do not known. If you keep
the quorum, you can coatinue uv te
7 also. Nobody objects.

w1 T ANE QR (ATE)
¥ defy wiew ¥ ag AAFY wEH"
g fs 3o T wARge Afg w1 wd
X AF TEa T NI WA
frr o1 @ ¢ TR T A
TR

Mr Speaker: That has rothing to
do with this report. 'Inis is enly
about sitting on Saturdavs and the
Demands for Grants That is a sepa-
rate item Next week, we shall neet
again, and fix up the srograrmme for
the next week But this is only tFout
the Demands for Grantis aad the exten-
sion of time for the Demands s» that
Demands of two more Ministries can
be discussed and a third one, if pos-
sible, But the minimum is two—gdy-
cation and Petroleum and Chemicals
and if possible, Steel also could be
taken up. About Mr. Madhok's sug
gestion, if they are prepared to ait til
7 r.M., nobody objects. We shall see,
Now, the question is:

“That this Mouse agrees v ith the
Fourth Report of the Buslness Ad-
visory Committee presentsd to the
House on the 10th July, 1987*

The motion was adopted.

*DEMANDS FOR GRANTS 1967-§8—
contd.

DEPARTMENT or CoMMUNICATIONS—

contd,

Mr. Speaker: The Houss wil new
taken up the Demands for Grants under
the Department of Communications We
have got a balance of 1 hour 50 mipse-
tes. Dr Ram Subhag singh will e
ply roundabout 3.30 r.m. Bo, I think
up to 330 we mav -Afscuss the De-
mands and that will be all right, I sun

pose Now, who was speaking vestar
dav?

‘Moved with the Tecommendation of the Preadent
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An hom. Member: The Minister of
Staje Intervened and he fnished.
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WM W ¥ oW fwm R
W e i v g At Af
& 81 woerc ¥ far fawrr WY
¥y, TTwre Fyfasuen » A,
wowre g fwm o dfed, Rraace
T it d 0k A w
e whm & it ok Aify
o &

e e NAR i wfg
agfr o arc faewm & Sfwnfaf &
*fag gfed ol o ag ¥ g
dorwon faad Awwr afes & afew

Mr. Speaker: Mr. Rabi Rai may
speak. He has got 8 minutes,

8hrl 8. M. Banerjee (Kanpur): We
have given Mr. Sarjoo Pandey's name.

Shri 8. Kundu (Balasore): Mr. Ram

Charan will speak on behalf of PSP.

it wey awiw (wrfige) : ws

Yo ¥ wH W quh Afvag §N
f& WE W WA FTH
g ufes ywfaw sragh SEras

4

TR g am faw featy & ¢ wwar o ¥ W waw § o fred
R e wragm  fe A @ R ¥
wgagt  favrr ¥ wrafaw &0 qagk  ww A it A A
w foom ¥ ww dew q® frad fox @ ot TN wW W
vitares, aracww, cnfaw X winfe- fewarar 0t fis g@ war X Femr maw
jwa, ey wgfaw, ffoaa gt At wiadr * T
e W,  fafige, ame e ¥ Wit g aY OF TN
feqem 2eifir fafude, s ag e e ...

gtw fawrr wid §) S g @O g WP weew: frw asie ?
gram ag § fs ag fowmr o o

® @ eoh Wi o A e o qew oow ¢ frer 20 O ¥
o § W @ oage e g

¥ §0 W g Rw s w9 A

& foww ¥ ara nfmt seit or 7R ferga faeft § ) T
o W@ § e AR MA@ ¥ W ¥ s00 v FAWR
fot wega g sEiew fwmw  femo ages ¥ W o @

sporm e § O @R s fawrr wy forwd forata
g A awdt Aoy Fewrr ) Afew & x st W ot fran A AN TE
ik & 5 e oTe e gt ofers sifadf St e T frwmow

o foar | woare | SR AN
¢ 1 dar fy Ferc firer sy W & g
g s Qaiw o §odd w3
afvori w1 o aftwdm fs oy v
wtmar) o s &t frerad
£
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™ e wor 4%, gt % W
Y st w1 wmre et
2 ot & bk ¥
wanr fr sgtemr @t b
E g AR ¥ ow
*vrcd meliwiforas
7T ft 7 oy § 1 T vy o amE
& 1 AT AT T AT A T qwATST
B Dwi Y oy et wra
qgArT ¥ 7 qAre g gov
wff fAAI T w7 Iy
o v § W W AtvT g
AR AT 7 @y &1 " way Y
N wl A wE germ A AR
wrd §fr ag sz wigsrd g Ul
JATH TIAT AT Y | S AdEy &
A Ia ACH fearar T wEare f
FETH 4RI AT Iq T 0 Frd Ay
gk Harma § froag aoe
AT W oA §? FE AET
£ w5 I A ww
AW W VA A TAy wF
fag adrazy 7w vz Y st &
erisam 3 @ 1r AT 3w g
WI A Fi T 1 T' e fardiz
wagi . aTEfrma@aiawys
g1 o A Frarsil M
FITT &L DroEY RN AN R wT @
T 3T 3.2 QA § T & aOR
wYE oA AfT & 1 A grg ¥ Awaw
FITT T TT TAAE  OTEEAS
gl fsarg 18 1 Ta% g4 sy
feastargi g qur o 9
RIT A T AV AW wHG wAT
w4 g A W A% § 1 wAwfay
¥ W@ F AT @ § 1 wpRER
¥ Wi uge 7o 3 I wifgy
7840 WMT T 4 AT M §
TEC AT M T FqET F qR §
gar ag ¥ gad A ¥ § fomw &
ag® vt fawe § 1 wrarow sdqfan

;i&iﬂf
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*fg @R ooy oft § 1w aw
¥ it ged gfaerd o N wwT
oft 31 O FtreT ¥ o e B
qtwrfat it ¥ faad s weT v
2 | T I FF A oT gleww
& orft N fs @ aAl F wwowA@
T § Wte Qe Y7o ¥ G2 G
wdardr § arag SavT gver FIH v Q@
wefeerdt a¢ § v 13 7F aF T
o« &3 § ag qrU sar &y Ty § WY
I BT 9 wHATE W wAT HQ@
ENITIMW o § 1 Fecaomay
FzA1 § I Feafae & ey age fem
wa & Ag WA ¥ O g ®
HIC ATHIT & 77 T4 3 | WY W
wyA g1 f5 9 oY ¥ wn g g
CEIGEE G R CE LR . 1
& F37 91 f& ANTWA AT
AT & srafa § R
At aTg AT wfzg 1 AT aga @
a1 § | qrAg 747 A ¥ wgr fogw
gt ¥ frym w1 wifgwe €
fau 1 faaar wmg Q@ war 7 wdt
Wt aaw foar Afws sawr arar @
AT TAT 1

12.23 hrs.
[Mg. DErUTY-SpEARER in the Chalr]

N I FW@ & faq T g
Gar T 17 o & wra Sarerdy @
T A=BTE ¥ FI FT % | ITET A
aFT W FT ST AEY @ 1wy A4 WY
oY ®Y 7w & T G, " o 12 B
FHAT FHqT § AT K AT FGT A
¥ fog | wAETER o e ¥ wmer
A% OF W7 60 94T TAWT A7 G
2 s A A @ o Fawr
AT FTTH G 9Tl § | g€y 4@ WR
qrat feen 81 o) Y qdwifan
&1 xo% faq g wror ag s woeTe
7 37 shfal & fog g grom §o
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My fradag spuod R emeTas: O Be el ¥ aven§ vena

FORTT A IART A0 9T sara A ¥
T AR Frewgy qC saTA AT R A
T ghaarat a7 soa 29 § 0 Fwm
# oY a% aF wrwes 43 § &g @
AT ey ATY 1 3T 312 I wrafaEr
Y a7E ¥ sqr 7Y &

wit 7@ mqw gu fs feelt &
T e 3 ZTmrs fewdde &
1¢ Y wzAY & @ T 6T A W@ w7
14 &Y wrEdt @ v AfFy I® @
* fag &€ a7y Af fawrar war
ot W A2 TEfle 9dr aw@ 9%
e & AW ? wer i 7 oav g
oA # X WAT I AW FT A9 W
Fow 1T JAIT FT ¥ I w0
qg T gD gudw ¥ A el o

ot A ¥ TR F ot 78 A
g9 WiTo Uxo o ¥ FHNWY R
I fag o gfrar 7@ £ 0 7 w@R
g weg A gl frad e
N X 4N wgRa ¥ wyar IgRT  For
Y arEr FO I QT F ) w=WA |
T FW KN §T AW &) wrEA ¥
e o wer Q)Y 2 aferew w7 w
aEC 7@ 2, ar qtwrw O Ear
#E & zarar wgY § 1 W K om A
sgamwgaf fix o & ammr ®
@AYo N W oAwn | e
, B¥AY JT AW wEY A 9T e A
frar admr 1 waC OF 0K ANT X
gt & @i, It Wiy, ©: B gnv
FreNE A} AT §Ed ATH OF WEE?
oY T qTHTH w W A WTGRT FHTAATR
47 wdm ? ary @ o af v
*@ ¥ 1 w0 gw 9T ot vty fifg fr
T wueresi Y AT wRET

wrfe 2w G wg: Twer duy gt wrw forw &
oS T W ¥T ¥F ) Yew R
TCH AN ¥ AW g N
& wrefY 7% a5 s e g feamer
ag & fr 2ow A7 ¥ woow T wd
UF XA N7 AT T T whw TR & wwer
& @ oY 7, T AR ¥ W
T A 13, A ¥ a9y & g
R v, 7§ w1 1 geT o fF qw
& 29T § oy & fqu wrf ¥ gure
@ WX Sl G F@ qaANg W
¥ f w1 Tt 1wkl %
¥ FrAY ®) AW g0, AT 3 wmg W
A anm @ WA &, ad
T ¥l @ 0w Wy 3fARa W
fptt A mifor 2 83, gar o faerlt
#r wifow %3 sie 9% ¥ Y 92 Afe=
@ T® T WY IR ATA AgAN
®1 30 A AN § WKW ey
™ A T Wy § 1 onT iy aft
¥ 2w FY §9T wTm oWRd ¢
uX ot areA § fy wwre fawrr a1
&0 gowaTgd s g1 Wi 57 & afafes
¥ omar &Y wraw ¥ wplemy e
M %1 SA% g aify T eww B
e &Y arwr A@r g7 X AT ETAR
s wfgy fo® sl S oo
T WA P §T (R F 7

IR WEAY AT G
Lol BAR Uil

oY 7oy Ty AW A RS
frre & auelt a0 ~mey & AW E
fawnr & ot o nwwe AW § w§ AR
ST TR AFT T T WOT &7
R | & nw aaars s gamgnTe
¥ 2ot fawmr & qw &% wEEC #
71 agt 7R A Q@ ey AR § ww7 qu
wr amX § W o7x o wg g8 D
T w7 | ww QP Al e Qw4
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Loy ¥ W g eswd ¥ faws
wowre w1 wdeell m wihr W
AT ) g7 T QT wEay
woft qift W ey qtma gt o5
W vzt fs ¥ o5 o sy
¥ g § 1 yafag vat wwl) sgma
w sqrr ¥ wifge g ot
X NRE F ¢ 0w AT gar
wfrsfar o i gaer & 4 gremn
g ¢ s agt Nt as ¥ e
T8 &1 7 57 XATR! F T A sqaear
tarafiskwy Awv g &)
7 WA ¥ 97 nrar § fs A wat o
HATT ¥ 7T § Ag 989 @ ¥ AqF
Fr g e S S A2 gy
Ay mraan g v faam T A
AW 4 AT 3 AT m. A w2d CTRiee
T R veforgr 1 ®q@ el Ty W
Fr- =1 & oY 7g g & wmar fagre
¥ a4 g wi sredem &
TRIW e &7 & 1 fer @
Iq@ M § A q@AE WFTT w
®gT 3 AT X wwiw wie
7 & el o § am?) et & Y 9YE
Tater Tafmr & syaear ah &
it AiRT ¥ 7w w2 o9
fro? gu wamel A aww sae
T 1 i wg ¢ fie ot ga § wawr
o, freg gu oY wfowfoq @ &
79 ATET ¥ AT & §16A AN HA
T W g wur fagr aq onfe oy
¥ wAAr ot ag qANT 2 7 ¥ 06 gard
W & arondy ek § ot ozfe
wREE |

rene wiRT & amwr @ wi
fear awar g wgr 74T o v qf
gt & 1 Ty wvE A o ¥ Al
o Ak swewr A8 8 & wmg
fe frod ¥ et # wiw o anfen
wreeqr ¥t Wy |
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aY fawrfi wdar § W w3
% T q AT BT Wil S &
gfwam WX s fear o W
76T AFT 9T A 7w 6w
qie Faere wo =ifzw | el Wi
® BT SR A0 A W ¥ wx A
WATRT 90 F & A § 55 QU ST
£ fiferw 27 1+ w6l gy W @
TTHIS HFEATHT & G4 AT A0ET
R ATTE R AN Ay ar @ ¥
W fowir ¥ e ®f qrase
T R Y oo F AF AN W @
§ X unT wat wERE T WA A
F¥ aY 9Yo 0T &Y 7 W AT WS
Wiz § a7 1A Y 9T FT aEw W
TAAT ET AR q¢ KT HT Y @1 g |
e d@ a4t aveT & aqde §
fr 2g w1 wito X e fmg w@s
ot w3t wifgs waeqr & sWA
Ty gu foiis gawar @ grawer &
o7 faqmr & w W T} 9 dar
5 5731 o= faliewt R wdwifr
®Y gfar 23 7 e nfasfoa 7 fre?
T T ¥ | SqITAT gAW HIA
a4, wTAT sy v wfge
Shri D. C. Sharma (Gudaspurl® M
Deputy Speaker, 1 feel very happ)
when I am asked to speak on thas
Ministry, because it is a Ministry of
the people, for the people and it is
also presided over by a gentleman
whom I may call as the man of the
people. Therefore, [ think thet this 1»
ont of the few Ministries in the Guv-
ernment of India which reaches every
hamlet, every home, every city every
village and gives service to inuduune nf
people in this country. I wish cther
Ministries were also 30 extenzive in
the field of thewr work as (his Ministsv
is. I wish that other Ministries also

werg 8o careful about the needs of the
common man as this Ministry is

When I look through the Rapori 1
find that during the year under re-
view 5850 millon postal articles. 44.

@
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million telegrams and 381 million
trunk calls were dealt with. The num-

post offices rose from 9,860,805 to
more than 19 lakhs and the number
7,66,942 to 8,57,822.

|
;

But India is a wvery big and vast
country, inhabited by so many crores
of people and whenever anyone of us
goes to his constituency the first ques-
tion that is put to him is this. “Can
uur extra departmental post office be
upgraded to a branch post office” or
“will {t be possible to have this branch
post office upgraded to & sub post nffice”
und so on and so forth Every village
in this country wants a post office, a
hospital, a school and a panchayat
rhar. 8o, I would say that the Govern-
nent of India would be wianing the
hearts of the people and alsn eniist-
g their affection- if they were to
spend more money on the Mimis'ry of
Communications. I wish that the bud-
get for this Ministry should be 1n-
(reased two-fold so that no village re-
nams without a post office 2nd no
village remains without those services
which we need very much in free
Tndia today.

1 know that during the First, S2cond
and Third Plan much good won k has
neen done by this Ministry There is
no doubt about it, but. as I have al-
1eady said, the demands are so many
and the fulfilment of them is not ade-
quate to the number of calls made on
this Ministiy. Therefore. my i st
point is this. This is a Ministrv which
serves the cummon man. the Miterave
and the highly educated, the »Mirer,
men, the ignorant men. the educated
peon, orderly, class 1 and class 4 peo-
ple Therefore, for making its servi-
ces more widespread, the budget of
this Ministry should be raised two-inld
so that it can go to those places where
it has not gone now. For instance,
I know of some backward areas uad,
unfortunately, 1 represent s me back-
ward areas in my constituency. In

JULY 11, 1967 . Communicetions)
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thost backward areas the postal con-
veniencés are not as plentiful as they
be. At one time my cuneti-
was known as Narod Jamal
i a backward srea, always
. You will be surpris-
ed to hear that the constituency railed

Jamal Bingh had only a branch
office Whenever I have gone

people have clamoured for hav-
ing a sub post office. Therefore, while
1 want that all these cities rhould
have az many services as possible—
trunk-dialling, three postal deliveries
every day, express letter service und
money order ri-vice—I
would ask the hon. Minister to take a
survey of the backward areas ir this
country and then try to du something
for them so that the backward areas

Will that happen? 1 think it cam
happen. I think the Planning Commis-
slon may have already made n survey
of the backward areas and If you lnok
at the pigeon holes of the IMlanming
Commission you will find «ome survey
of the backward areas lylng there
After having done that, durinz the
Fou-th Plan the hon Minister should
Kive post offices, branch post cffices te
those backward villages und backw ard
areas.

I also want to submit to the hom
Minister that these extra-departmental
post offices are an anachronism, They
are reminiscent of the British Empire.
They are relics of colonialism. They
are remnants which have been left be
hind by those persons who were at one
time our masters. Extra-departmental
post offices should be abolished and in
their place

Mr. Deputy-Speaker: Only two
minutes more.

shri D. C. Sharma: How many
minutes will you glve me?

Mr, Deputy-Speaker: In all ten. I
am giving you one or two minutes
more
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which are not very relevant, ve
portant or very valid.

Myr. Deputy-Speaker: Now the hon.
Member’s time is up.

Shri D. C. Sharma; One or two
minutes more and I will sit down. I

people; therefore, I do not mind it.

My next point is that the lot of the
employees of the Railway Mall Service

DG. (Dept. of ABADHA 30, 1000 (SARA) Communications) 10892

Hons. I must say that the arrangs-
ments in the Punjab were such as
could net be improved upon and we all
felt very happy. But when ypu come
to Delhi and when you go to some
other city, you find that half the tele-
phone calls that you get are for a
wrong number, 25 per cent of the calls
that you get are meant for some other
person, 156 per cent of the calls that
you get are for some person who is not
living in Delhi but in some other place
and only 10 per cent of the calls are
real calls. I, therefore, think that the
telephone service must be Improved.
That can be improved only if you have
telephone exchanges in every sizable

ister not to have women on night duty.

The last point—and I would speak
only one sentence—is that when I go
to a place or a city, I see the building

it is a symbol
India. But I would say that in
tion to the building for the post
the hon. Minister should also
what you may call quarters
people who work there. 1
must make a survey of this
must have a phased programme
all the postal employees, from
postman up to the postmaster,

sFE8
5?59%&59%
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{Shri D. C. Sharma)

helr own places to Jive in gnd cap
all those pmenities of life which
you and I enjoy

Wl T wew (i) v
i, @ v wwy art wny ¢ farr
W ¥ ool & g ow A Wt
wiv @t @ Eh W g W
WY ¥ oy w v § fe
o % §9 feudie & v fred @
¥ afafrcef & dfew wromd) fired
¥ w¥ Qe feardge ¥ wufsfin-
wh wrkd T sy whoww
Hofgmrdtte ¥ r gl ) wWH
W il ot § 9w ¥ g
wg e gt agt sOwes s W
tffrRu e sak e mfsed at
wfrdtr W, v warw poIdnA
W que sfewms wifter 28,
e q& SRedT A At e g
§ st wt ot off fawfr 41 @
wn  Ifpr gfrent frar sl ot
Wer W Wl ¥ faedt g, frew
Qg ¥ ALIF AAL | JEH I
5§ v A & ) o et & X
s &t Fe d w1 anar § Jhey
I N weny @ T § A 757 95
av g Niswm s g

MaEIvy & ag @A
WE s a N ww 3 e e
wor § e 6w us Y 4
o flear o § 1 At ot ¥ g
t fswresg W s iz frar mr
s dew ww3w Wew g
110 & 150 aF IEY TR TwAw
wigh a1 Wi OV & W e afe
wuiy oF weEer dor g f S v
3w qefmr
T WA N wre & et gy
fdfze o wtey §, W

e gom few e o Wy, W

PO. (Dapt. of  JOLY {1, 1067  Gommuniessions)
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ey ANk W e wrfew
ot wreolt e sT R Sw WY 309
i fr sx b o R W
fowl & fxww ww fv wimé
w tavfr o sowy
R ) W g e g
e e ¥ qomen § Afier
wr ek Wfee o et
fort Ar wopoe § s fore g
WErarg¥sowr F
Taer fiv T Ty 9w W e
wifgy | e afr ¥ ww e
60 T % frmar =fyw

I

iﬂﬂ

Shri Sonavame (Pandharpur) It
should be abolished, It should not be
given new life

Wl W wWw : wgR dfew 9T
IR @ ey Imw sanfen
syfer o v @ v @ Ol
waar & A ¥ & o faad w g
U FTR ST @ WYX T ey
W ot g g & vy W ¥
fafezar o3 &%) & v w7
s g fo swemy wowh ¥
wd, mfe ¥ ¥ga @ gAog S ®
it fafesar wtey  fowr

g
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gfrent F wee gereger i,
W wredr ghed ved
v e wiwT S @ e
Qv ¥ ¥ o W
Y @ wN & o oeh A
W R WAy o §F
WRft §, taige e @
v 1 wfwg g v ¢ fy
i Ay qERT w0 oo
wieh A fw Tamy N W,

21
i
i
:

¥t Qo wgar §, M 90 & ST AN W
Ww ravwm ¥ Wwwm
oy 54 {Fx v wE § ) Wt
TR Boqofgw o, I wH &
Wi ww @Y W fe
ofFd  ® #o To 7 WWRT Wi
s foed 400 ¥Y § ww FAw q
T BT AT qgET WA yfew
WHAA BT o Qo ¥E T HXA @
wiwfE = Wo Qo FATAT T |

THHH ® AR AT § A
o qtwrY Y o &1 % SETger A
AU SR CO B L
g e § o gk gw-wre wifaw
1% 704§, ww fis wa w1 feoman
1war 2088 &1 W o fro wm
o, fiwhw 2 W@ 2087 T
t wrgwfar® rod ¥
Sftir ¥ frerre ¥ werez qveh §,
wife Wi Wl § s S e

DG, {Dept. of ABADHA 20, 1889 (SAKA) Commumications)
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FRm R W, T Wy
wi o 1w Fag e s & A
gEx wfosr ow o 3 e i
e, ofe Sy & 2RET o
T FR W ue T o Wy
ot afz @

Y MW B ® sHwIfEr ¥
st & AT Fevdgew qrafyawe
o e a1, foed e s W
fordwm ot qEiT @ @ wew
forgger wrem & &1 T Ay w7
A € AT 4y | & ww fawegee
Fiew faha a1 ww a7 fawr
m g, afe wiafas & gawr qEde
wa gramy | e 3% fireger wvew
w1 foadwa Tawr g e € | SAe
@ T AW fory qefafadem &
ferdiew wudmawe & wic iy
% fodwe w1 gme far g &
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[fraeft wardw we]

w fewmr ¥ oF wk e
wow frat fr gemw & fedt ¥
we e am ok s gafne
o feqr mar§ 1+ qT dw A qg Wi W
ar oty fe rary ¥ @y
aes PRt Y W whgwdald
farare fiwmn amer g )

wwR-wTE wwr ware fierm W Oew-
Wt (¢ g0 §o vwowW) @ T
I w AW A o)

i waRA g %% [\ g
FIFT AR AT AR WX FR
W & g @it F e wraf g W
IR T Fay 9 wifew
Mowrs wifpw  wic e wf
N waew §), dfeT worw §
THAET w1 w10 v T fagr amv § 4
i o wEn g fs Qe wfew
T BT §7 7T T Hrf vy 1
#1 W @ W oW ik
g ar 'l'ﬁt. ar fre fte TF e
fawm ¥ gAY B wEC e ¥
wif difew H & wh oo ¥
oy o1 fermn wrar wifgw |

AT aF In-wrew & fawl  wT
e g, AN Wy WA
agw v fod oy §, dfew e et
few A ¥ 4@ @, A IuwT A
@ ¥ fay feer ¥ fawrady soit
it §1 @ T W §W AT A,
W S W g aees g
B!

ot o Fo TUTW : A I W
A #@r ok §

ol wamiw wrg : bW T AN
& st fordie Wb

JULY 11, 1987 . Communications)
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wEre Wit ey ¥ fog o wyr v
it

ot feftew evwd Wi
Wit I gemwrd W e gt
t o % ard feegwr T ¥ T
t1 WX O AT W wg e g,
& v wrey ad & A, @t ey
wer w¢ faar w1 wdumr gy &
o ¥ s At 81 & o
g w8 Ff) Foepw
fir @R Y sy dee &) e
o TwA, @ R s ok
€I, ofe AT g FTwTAR |

e Gx e fawrn ¥ wwiFed

g

%1
§14

a 4 3
%5;331%33
g;ga %
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ot wpT wew weew  (FWEy)

sosow wew, & wwT Ty Wl
e vk e fer, ofe &
warcfirarr sl st dare e
wremt e wo faerg e wT
wg) darfe ot dro e wat ¥
gt whww ¥aro ohem ¥
Qo wgr gerewr e fiear w o
war fawr & ga it ¥ @ s
s mgTr ¥ v fear g xw ot
s 6@ & gfeer swfi Fraf
T§ gferwr & aTQ at & qar T
wor &, e gw & W Wi
FAE AW W

Mr. Deputy-Speaker: Ile may re-
sume his speech after Lunch.

13 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the clock.

The Lok Sabha reassembled after
Lunch at Four Minutes past Four-
teen of the Clock.

[Mz. DxruTy-Spzaxss in the Chair]

DEMANDS FOR GRANTS—contd.

DxparT™ERT OF COoMMUNI-
CATIONS—contd.

Mr. Deputy-Spesker: We sholl now
take up further consideration of the
Pemands for Grants under the control
of the Department of Communications.

Shrl Yamuna Prasad Mandal may
now resume his speech.

ot T KA WA TR
wiew, § g W W fv et g
wrw Frfe & aw@ o e QF aga
a® wrw ¥ aut g€ O "< fawm ¥
wrdwalet ¥ o ggar & W @
St & v Y fawmr Wi o
sy ¥t oftrwrer & e o aat
ware frwrn & wrdwatut F o ot

10000

e gt 1 v ¥ wwa fred ot
e wwwer € 9 6 ot Freft Rwr
% o ¥ 0 W v ¥ oy o oy
fie s favmr & WP w7 e wr
Vet T | XA ft A I W ey
Ty MY @ § vl ey
oY fer O AT w1 § e W
rw ‘ARY @ T & oo ag Ty
fer T wvw X gL EwT & and off
FET AR & Y s wh €
gy I FriwatTr e @ 9T
X § TAEY TUT FY RGT A 907 e
fi wd Kot & W & ATC wveT Tqw
Y fiear ot T & 1 & weeft wgew ¥
wgm f wrT wide & afes far §
R yiE ¥ A wre oy frewr
fiwam o fis @7 o o WA |
FHTOATE BT WX A & gy i e
oot & WY Y sy w o qETer
W WTY 3 w1 waw fear § ) dfee
AT I ¥H FW * wreawar ¢
fora W Aot ¥, vy ot & wrd-
woint ®, a0 fawr & sk v
qral & W3 o wfuw gl faw
wrT ot o glear I AT @ A,
w1 W %Y firdr O ag o< wesy W
wCHRT § | ATUAQE WY weer Iew
71 e faamm 39k aewf ¥ fag
e yo feefafai wieamas
Aoy vy Wi § ISy fawragt §
T # W1 Y S AT | 9y e
t O%T qOeTX T ¥ FT T R
fer®@T 1 HrH T AT F I
< wTe FY ot warddt & 1 faw oy
AR H AN A AR Ny
Tk ¥ e O o § o T A
ﬂma‘f!‘mtaﬁmﬂ-qw
o Wk ¥ avE ¥ W7 dare fawrr
AARy AreT wEi ¥ fgt @
W< sara fear e wifgy faw i figet
¥ W agE ww saw et amar
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[ T S weww)
it oY Wt ot g e & P o o
girer ot § o v wew e §
WITE ¥ FORIT IAET SATH W el
1 W & W grE IR B g
it At It gt o 9k s
Wimgar et g fe g wix Wt
dmsT FT &1 ARk § NI gfA-
T 4T A g 7 ¥ s
I T Qi A fecaorre AT aon &
s WY 9 ¥ fadar | faedr ot
g} YT TS IO | AU A w@A
fawrer 2r & g wg I g WK
o) g% agT $O FTT AT § | gafag
Fagss @g )

T (AT GEA TSY 7Y F07
fawrr v W@ ¥ f6 Q7 97@T e
wag NI A T aTaN @
q1 5 wifE 718 O v A F T
T TTH WY ITHT ST ATAT AR |
Ay orgr-fenites 9 wifeda
o § | IaX N ydeai @E X gOF
o § 1 ¥ g AN farer
oy sfaed & wifes &7 & Wiy 99
30 ¥94T X & ¥g ST @G AG
F@ | ¥ AN TTCEF A T &
fore ¥% =16 19 TG E | AT TN
= us 741 Ffew gy aifge
TYHT FTH AT 39T AT T | THRT
feqrE ey TRE-WITEAT W17 &iad o
BE agairaT A R E
ara 3w ¥y @7 @ fF g OF O aww
AR cedich B R R R R
oy scaft s § 1 3@ ¥ Ay
wgar fs we Sfqwa A o §r 2
T qfE ag gt of et @ g
it & foed oo X qg v fear § o
I AW $T AT F TN A9
Ty e | 79 &7 1y W farr e ol
grdv & T A% 979 @ AT £ )
T AT AT aE T wEt F wor v

JULY 11, 1967 Communications)
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§ v ¥ e (g W) wa § g e
(o) Wt Sw T I wT
aet ¥ gt o wwar 1 g e ot
T s aer wife T ¥ W
ST wTeH (We any) ¥ g i
TWEAE

vafg & ¥z o o fy wdng-
AT g N qug ¥, wplrn g &
e st ¥ ardr gawrd gwT
frrareft § 1 7Y & ot ORY qg glear
wfa® & qraft stz o gar ordm
ot e & ot FETT N QueAt srinfy |
# aar< fawrr & o =Y agr o wrtw
¥ O a3 AT w0 W gww fag &
I wgm 6 & 1069 ¥ g7 A
ey vl mA ot @ § ar ag faue
T M & Ty T g e w7 gfawr
gAY WY O @ Sy gra ¥ fear
ST fge

I AR ATTHT qEET BT
TG AATA G W& |

st a9 ww weaw : 99 & O,
QY faee & gt av wat F @R |
# g T ot fr mat ¥ 9 wifew W
AT F B a6 AT A< 9T 7=
#gRT * ear AT wifer 1 7w gt
¥1 fawg & fr wmo & wff =Y v aw
smaeqr &t ¢ AfeT dar fr Mo ot
ot ¥ w1 & dvxd ofamy ¥ 73 gfewr
qaw w @ ¥ foy e A7 & sgn
ager 1 faod @ & warr swear
Fr 97 fatig ¥ eqre frar oy I90-
FOM grE-Aae dwraff @ @
FarT ¥Y Gl fadry w7 sy ¥ o )
oA T 10-20 oW wifRder W@
vawx § woe gaw 0 fafws swre )
wrweat ¥ wifge wg W o §
FRTHT TN TR WM AEEQ
g afen fed ¥ sk wi o ®
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iize (sfees wgram) & @ e
wfag & SYoft s fie g frwd
ot Y ot wavd by far do

a7 1939 a% iAW wfew #
sryeqr ¢t ot gk agw ¥ w4 T
o wift a9 O ¥ vy ag efiy
frrard argw ¥ Fraw 0 A
Jak At g e § TP A Ty
0 xag ¥ dr ot et st ¥ ag
aaw qfae w1 w1 ey o for
ot oy wre daer e, et ot
waed wift o Qur ¥ Gk § 8
o & T AT IR wEd ¥ Tgma
ftagw e @ € & oWt oo
gfe ag @t fer ¥ aF &y o
Gaam wfed TOT %Y § A
T ot ww ¥ ww wad ¥ fafow
v ¥ 17-18 TwwifEr ¥ qgh ¥
Taw g T &Y a | @ fag
uftr wravawar ww@ @t AT e &
w UF e il ¥ @fF wear
¥ gk g ¥ ww Wt w Wi
Qar g & u-fam & i<y oo ey
¥ g TF wY fesliady s awx § 4
g O AT I g & fF W Y
LAY W ST 3T wWfE

oo e Sreew sfdwe
¥ Tt ¥ wearery w7t oo & 3 339%
ot Y wf § | WA Y 9 P
7 ¥ s 7 fEy W w7 W
s ¥ e & s ¥ I
e & arw iy 1 § gy M@ ¥ wreww
ez afere ¥ W Fxw gl § ww w
it dw ¥ freder wE o
¥ 1 g umer feid & guy w=i st
¢ f5 g g freibew @ w1 W
freite w1 OwX W w Wy
wfew ol wigw wafe i o
Fextr v

Yogod
o w e ag A o e ik

W AL qEF X wUAT 1 o G
aifee € WX 12500 2w wifey
£ 1 o g Y AT g woer
giwdaradt ¥ 9 TAnh § a7 Ty
* wifrw 9T aifiee & wTeet ¥ art
At e ¥ rA a1 gy
# smar & fe g w13 i ¥ fag
% 9 wifew & fegeam & st e
4500 A¥t & farg g% e wifew &

wed gt 1000 whftw & fagar
2000 Thite ¥ fag 20 e wiftee
& AT IW o T Frevw woew
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¥ am woere o § ax o wivwd-
arft ot ot § ey 13wk AW &
fgor e afmr §t wwr &
@ AW ¥ gar ¥ v ¥ e Nt
wragmiy frerdfy ¥ 1 ag W Y Wy
wrft sfge s 20 arer & ord &
TR W [ & wOY S oaw oy
e e wfsa o gfrar &% 0 ¥
R ¥ W AT ¥ s T
or€ 1 # wror ag AT FTETCY AT
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a1k sfx g, wfor ar 9§ o dwe,
W fedt i g 9w Fedae
o o e ¥ § 9% afwg g
e wifes &1 ¥ W et ¥ aw
T WY % T G S ml ar
W § ow o ww g ¥ fear )
w TF W GUT TR TORT W G
winw & o § ¥Fw o)

D.G. (Dept. of JOLY 11, 1Y Cpimmiotiogtipny }
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wx gy 2Wwie wer sy &
o fis vod worr w1 Tefroe
gz & § §fe ag wft s & W
qy ¥ wrare i wewm & e
TR Tt § ) g aff feed W
w9 wT AW WY aw e &
firg &fecr forez 3 qar § Wi @y T
UF TOF g wow § 0 W e
ORI Y § W A # gH dEr
wrat § fe & g fewr o weenr
off far

ST AR Sror Y wwar §
oty st Y Wl dfew forer ol
o Y W wewd W dur Wi
w7 ST firerar § 1 Y AR WY o
& QT wgAT g A AT A AT
wifegy wife 77 3 arm mew SR
X T A T AW ¢ WP E ™
T U # R T @t ¥
Mg T A AT T & Farg i g
AuTw g o & 1 g A
gt § 3 ¥ g W aw v gt
g 7% 4 are ATy war W ko
@ fod 0 ®YQar Y s § fie wrr
@ ¥ wemr w1 w gwes g,
FOFTT ®Y awell® ¥T % vy Y |
afer o g 2w G
e W g & Y ww oo e e
wrEm ¥ T S g & feld
FOOTTA w1 319 Qo &4 Adr aré )
akafTe & & oY W wv
T ¥ o wT @ § I F ¥ cfem
e (e arer wrewr o
TF § 1 I§ B e A o wg e
g1 39 ¥ waw 5 W T AT g
wart k& | IW *Y agr wT 10 T
Wt fear an a5 a1 1 fred wrwtw
wreart § vaw 1 #OT vo o fadeft
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ot xw 2w ¥ foldr amrl ¢ oY wrvwTn
fetft T v § o O TOww
fawrr ® st oy wifgy 1 ww &
N e W aEw g i
wtew ¥Yoeor 9 §, Frm ey
WIAT T¥AT & T 6T 6T Y qwAT 94T
O wTOAT WY T v AW & fud A
e ¥ ghiray o grrvggar § 99
o gft & fodk aga s @) @wor T
o faReft v Wt w1 W oY 9W
¥ ofy Y wwar qr | ¥fe @ @
gt | oY dur wmar arar § o ok
R Ut ¥ arafre @e & e
arart & orgr #v€ v A gt wicET
&ur v T | et g WY K gE
Far wrgan § e gfea e e
¥ ¥ ag OF o @ ¥ A9 §¢
o wgdd & ot 2 A awds
W rFA N gfe ¥ e
Lol

e ¥ wrw ¥ O ¢
& xf #Y OF @ wEAT AEE |
& gt § fr st @ et & k-
At § g aga fadt ¥ AT wT @R
§ 37 & 9 WX §—F T qaa-
TiIx AN @ A ww @ § s

@R § Ao g7 N W w1 sy
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wgT ¥ o) o T W § IR
atw gemT wwar qt v v e §
WG T ATAT qTHeT X & gAY
frft e T TR R R A Q1
& wrdw aft At s ¥ &
g § e aanf & ot o sic
¥ wger Fesii @ O st o o7 Y R IR
R & vy v o foke ot &

Ffaar * gfrwr & o #F wgn
wiger § e % 3@ * ghar wg ¥
wifgy 4% §f gl & o SET
g gt wifig

e feardite @Y ot o
tw i M gw guft frever
ot | ag fggearht fafred &
% § 1 2wt o fggerh 2fafied w
FTTRTAT WY AT AW Y Aq @I
@ & a0 fis e e
fred # w70t § 97 ¥ SRAOREA
ot ag w8 I ¥ ww @ ¥ ) -
fzz amd ®1 oY woy fggerT w
FOT & v grg & faar & e @
¥ Ay A9 W 1 AT GO A W
% ot ¥ ffa a T v e § fe
fergen & figrd) Y s § o ¥
AW ¥ 7Y wran fis ws fren ¥ gy
fafiet amd  #§ FoprT # w7 &
fawenr & 1 fedt weare fggema &
w3 o ¥ T wor A § 1 F s
ffrsa s wmromgd ) swer -
Tt ag &fr At e owh § fo
o ﬂ‘l‘feﬁw‘{oq‘ﬂ‘eﬂuﬂ"
vt 2fifed & oot § | o & g
ITHT WA FET q¥r § o
vt ag 97 w3 fg=Y § vy Wl
o ¥ ¥ T wrages @ 2
wifs gal N Wy w e gE
et § otz T #F O o ol
Y ¥T ¥ At § | s o
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[t wref wR=fror]

5 ak AT ¥ ark § ) W wee
SR R A N o Kum @t
firt @&t | ag qw erow £
¥ gt et & wwwrT A
e ¥ fggerr 3 A
g

e ]
*
-~

woet FE AN 7 M v g h
¥ fir gt Efafirz < oy ey o i
fe=t & waar ¥1 FuT g % o
a% agt ary S’ @Y S w3
qi fa@ @ fr faar q@oft w1 wa
R JT I A e & g fir g
rsR e d | & @ W s i
qrar | WY o ks § § g7 Ao
T AT FT AP wW R
afsT 7 wawar g Y wifad

72 o) e ¥ S & g ¥
forar g 2 fr frgd o 2fefiest
¥ wifew =tr waghr & frd age
wsB @ | 17 A & grarer @Y fedt
oAST & a1t ¥ 1 37 & avaem e
t s 37 i & amz wiaq) 3y weqeam
® awz ¥ IF FEUA & faAr W
wiaw & famr ot faar od amon
¥ AT TR 124 vo R F¥ My
0 mw A T otar e Ay g
o waga ¥ Fry o=y @ @ fr g7
fer e ¥ € Az gewar
FETAF MR I F AR 12 To
fiedr 7 1 92 @Y X fear gar &Y s0-
100 Zfafrze oy a7 o 1 oY foufr
At e Gy 2Memrs femive &
art i

# sraer g fr awd we ¥
arfor e gt a1 v ¥ ww a
&7 fear ar i @ fie oAt A R,

JULY 11, 187  Communiogtions) 19980

o ¥ v Wt 7 o gt o @
| Frgm t fearee qe que ¥ W
arariry ¥ § I Baw 25 ¥e ¥
@ WE FR w0 LAT § | AR
& arey o s wy gy &, vt ¥
* are N Aifer g g, WD
qT w17 ¥ qORT Wyt  f felt
@ & wrfe® wod AAgQ ¥ @9 wv.r
aam w2, & gm e Nt o
W T e @F 2w ferdae
for ¥ w3 T AT I W W
FH FQ § w whafar ¥ art
¥ agr Tifaar w@ Wit 9T W afr
gfead ¥ ¥ I ¥ @ T
TErT 3 & AR A N A | o e
a# frar oAt wfg® J% s
a7 fir et ow woifq TET * 5 T
T qAAA i wHiat ¥ fad o
e 37 X § wrag OF o A A
WA A gL A W &7 Ararar
# weA @Ay ¥ ag A% §r ;e
93 gud | Iy W T fear am @ R
& 1gen g waertegn ¥ At & A
§ IR T qETH GATTA T FH AQ
TgRT L1

Shri Narendra Singh Mahida
(Anand) 1 shall be very brief

1 had seen the days of dak runners
m our country and I have .een the
present age when our air mail 1s
beng carried by planes We have
made progress which can be compared
with any other modern mation 1n the
world

Letters and telegrams deliver good
or bad news, and the whole community
15 affected by thus service So, 1t is a
very important service to the nation

On the whole, the Ministry has done

tributes were paid for the efficiency of
this service I will mgntion here for
your information, that Mr Chapla, dur
present Minister of External Affalrs,
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mﬂm&.mamwl
filty jotm Nbm in thus

Many telephone exchanges have also
been opened, and I am proud to say
that the telephone exchange at my
native place of Chandod was opened
1 record time, Telephone directories
bhave also been published in regional

languages, and they are being wel-
comed

There iz a shortige of mland letters,
and I want the Mimster to uttend to
this need

I have been pressing for a com-
memoration stamp of the late Sayap-
rao Gackwad I was also Instrumental
in hammering at the mimstry in the
consultative committees for a stamp
for the late Sardar Patel It was only
after a lot of perseverence that the
munistry had the stamp of Sardar Patel
1ssued sometime back 1 say with the
same emphasis again that the Maharaja
Sayajirao of Gaekwad, though we may
he against the princes in the modern
days, had rendered valuable 'ervice to
the afflicted Haryjans long hefore
Mahatma Gandhi thought of them, and
Ambedkar's service 1s modelled on the
late Sayajirao's work So, because he
was & Maharaja he should not be
neglected and we could at least pay
a small tnbute to his memury by
1ssuing a stamp I very earnestly re-
quest the Minister that a stamp should
be 1ssued as early as possible n
memory of the late Maharaja Sayajirao
who was a nationalst and also a re-
former 1n this country

There have been many delays in the
delivery of postal articles like letters
I can quote Iny own instance, and
bring it to the mnotice of the hon
Minister A letter posted by me m
December, 1966 to my wife, to Dell
was delivered here on the 24th May,
1987 Another surprising example is
this a letter which my dsughter
sddressid to her husband to Khetn,
distriet Thunghunu n Rajasthan went
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to London, and it was sent back from
Londen e, tiis is #hib g photf of
rifsdisbttion Endt ddlay in the delivery
oY Jettery

Mr. Deputy-Speaker: Did you pay
any ext‘a charge for it?

Steri Nxrémdra Stiigh Mahidy: Some
polite lady from London sent it back
here I did not pay, that lady had paid
for the awr-mail I do not understand
how it all happened; but that she had
sent the letter back from London with
a covering letter 15 a fact I have the
letter here It is very surprming how
sometimes service is rendered by the
postal authorities here'

I should also hike to bring to the
notice of the hon Minister an amazing
case 1n QGuyarat circle A bwlding
has been rented by the postal autho-
rities at the monthly rental of Rs 800
at Ahmedabad

This Mimistry 1s now proposing to
rent a house whose rent 1s 25,000 a
month! It 158 shocking 1 want the
hon Mimister to enquire fully into the
case  All-India Postal Employees'
Union, Class III, Gujarat Circle, has
complamned to me mn the matter and
has written to the Fmance Mimster
in this connection, too

There are various references in the
audit report of the Posts and Tele-
graphs I refer particularly to Dages
10 13 and 14 of the report and bring
them to the attention of the hon
Minister

Mr. Depaty-Speaker.
Member's time 18 up

Shri Narendra Singh Mahida: That is
why 1 am not repeating what the
auditors have written Lastly, I must
pay a well-deserving tribute to the
Minister of Communications, Dr Ram
Subhag Singh, for doing a very huuian
act One of the employees of the
Posts and Telegraphs Department was
1l at a height of 12,000 feet, at Kaza
station, in Himachal Pradesh Mr D
V Parat, a 40-year old wireless
operator was 11l with a heart attack.

The hoo



I would like to sceom-
modate as many as possible,

Shri K. M. Abraham (Kottayam)

ble for this sorry state of affairs

For effimency there should be an
adequate and contented staff The
second requurement 1s that working
and hving conditions should be good
The third requirement 1s that the tools
with which work has to be carred on
should be provided in time These
things however, are totally -ussing
today There 18 sarious shortage of
staff throughout Kerala and other
parts of the country The P & T 1s
dependent on raillways, for providing
buildings for mail office 1n the ralway
platforms It is dependent on the rail-
ways for construction, replacement
and provision of mail-vans 1n ralway
trans The P & T in accordance with
its need, approve and sanction the
openmg of new sections by ralway
tramns But the ralways do not pro-
vide maul-vans, though years and
years pass on

The P & T Board 1z experimenting
all kunds of schemes of admimstrative
changes or innovations which have
totally failed to bring about improve-
ment of the service

In RMS they hsve introduced the
Regional Director Scheme, and created
three zones This has resulted in

the advice of the Foreign Consultants
who have lmid this condition for the
grant of ald or assistance The de-
centralisation of the Telephone Reve-
nue Accounts offices has only impaired
the smooth functioning of the res-
pective offices and has brought much
suffering to the staff

Despite huge  expenditure the
expectations of the public sre not
fulfilled. The people of Ernakullam
and Cochin have not peen provided
automatic telephone system in spite
of repeated representations Rural
suburbs of Kottayam have to book a
Trunk Call to contact Kottayam
friends This handicap has ot yet
been removed The whole Udum-
bumchola taluk of Kottayam Dastrict
has neither telegraph offices ror tele-
phones

The P & T Board has failed to pro-
vide stationery, forms, seals, furmture,
sorting cases, hand-trucks, motor vans,
dnll bags, etc It 1s surprising to note
that m RMS throughout Kerala there

that the staff cannot work.

With regard to amenities the less
said the better The RMS Rest House
n Dell 1s having insufficient accom-
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staff have to wait outside till those
who are resting quit the bedzs There
1s filth all around No fan is provided
T am shocked to learn that there are
no rest houses 1n Shornur and Erode
for RMS employees

In the P & T offices cycle-sheds are
not provided There is no recreation
room or tiffin room 1n offices

The Government has rejected the
claim for the grant of the special
compensatory allowance for P & T
employees whohad to shuft from one
place to another The employees are
very much dissatisfled with ‘Le atti-
tude of the admunistration in refusing
to extend the concessions to the staff
of the offices which are decentralised

Though the P & T admunistration
have opened departmental dispensares,
yet 1t 13 managed most shabbily Com-
plaints have been lodged agawnst P &
T doctors at Patna and Nagpur but
no attention 1s paid The construction
of a departmental building and quarters
for the staff has been very poor The
department has not taken adequate
mtiative to have buildings of its own,
which enables vested interests to munt
money To cite one glaring wstance,
the office of the General !anager,
Telephones, Bombay 1s at present split
up and located in about eight build-
ings in distant and different localities
All these are rented buildings and a
sum of Rs 6 lakhs 1s incurred annually
as expenditure on this count The
wony and the chmax 1s that the de-
partment has never chosen to take up
the construction of buildings and avoad
this huge expenditure even though a
plot in Cadell Road, Bombay 1s in
possession of the P & T department
since 10 years or more I have re-
ceived complaints from Cannanore,
Shoranur, Olvakkot, Alwaye, Erna-
kullam and Cochin A D's, Thiruvalla,
Kottayam and Calicut from ny state
that these towns badly require new
bulding for RMS offices The staff
also are being subject to much hard-
ship due to shortage of accommoda-
tion The department has made no
serious attempt to construct quarters
for the staff even in major citles lke
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Bangalore, Trivandrum, Calcutta,
Cuttack, Lucknow etc., the rent
charged for the quarters is also high
and the employee 18 made to forego the
House rent allowance also when he s
in occupation of the departmental
quarters When I went to Trichur 1
was surprised to find that no quarters
are provided to P & T staff

Hence there 13 no wonder that the
P & T department works inefficaently
There 1z need for drastic changes in
the entire set up of P & T department
if the things are to improve m the
near future

Shri K Anandag Nambar ind Shri
N Sreekantan Nair have movad the
following cut motions

“Victimisation of the Telegraph

Traffic Employees by treating sick

leave supported by medical certi-

ficate as ‘Dies Non'"

“Need to refer the upward revisiom
of pay scales of telegraphists 1o arbh-
tration ”

“Need to remove ‘show-cause
notice’ threat to withdraw the recog-
nitton of the AITTE (Class III)
union”

These demands are also to be treated
as very urgent

Shri B. N. Shastri (Lakhumpur) 8ir,
I rise to support the demands for
grants of the Ministry of Communica-
tions This munustry has five Jubjects
under 1its control, but I am sure the
common people are mainly oncerned
with the P & T Department alone
P & T are the greatest of all the ser-
vices that the Government have ren-
dered to the people, because it con-
cerns all people of the country. The
postal system has gone into the
remotest parts of the country If any-
one goes winto the mterior most part of
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commerce. That element should be
allowed to play its role freely and
effectively. It i1s highly regrettable
that telephone bills are accumulating
year after yeur and the amount 18 quite
high. There should be an attempt to
realise the arcumulating amounts as
otherwise the department cannot func-
tion effectively.

This department, besides serving
the people in respect of communica-
tion, helps thu Nation in other respects
also. Besides the usual savings bunk
account, the post office sells different
savings certificates and helps the
Nation to tide over its financial diffi-

of JOLY 11, 1987 Eommunications)
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of so much cerruptiom all Jver the
country.

In the modern' world, & country is
judged whother it is advanced or bhack-
ward from the postal system it mam-
tajns. The more a country is advanoed,
the better are the poatal tacilities
there. Therefore, India should have
made an all-out effort to modernise its
postal facilities and its postal system.
Otherwise, India cannot compete with
othsr modern countries in all parts of
the world. It is a common feature
that year ofter year, there is increase
m postal rates and telegram fees. We
do not grudge it. But we expect that
with the increase in postal rates and
telegram fees efficiency and speed of
the department will also increase. I
have recejvel a telegram yesterday
deljvered from the Delhi main office.
It was reccived there on the 8th July
at 820 AM. It was delivered to me
on 10th July at 11.30 A M., ie. after
50 hours of its receipt by the mamn
office. This shows the efficiency of
this depar‘ment in Delhi

Coming 1o my State, I beg to point
out that Assam is backward in many
respects and Assam 1s neglected in
all respects. In total disregard of the
wishes of the people, the PMG's office
is located at Shillong, whereas Gau-
hati is the central place not only of
the State of Assam, but it is conveni-
ent, and easily accessible from NEFA,
Nagaland and Manipur. But, aot for
the benefit of the people, but for the
benefit and comfort of the top officials
of this department, the PMG's office
has been located at Shillong, because
Shillong is a hill station, with a cool
climate all over the year, with pano-
ramic views und scenic beauty. There
the tosging wind touching the ever-
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But up till now not a single commemo-
rative has been issued of any
pefion in Astar should not
naglected in . Though
rnaﬁli-lhlﬁ;ﬁ '?omnri.nthe
eastern-most part of couniry, I
want to sound a word of caution:

“giwrfy efnr iy g
Ig the husk s taken awxy, the grein

neglected in this way. Since the birth
centenary of Lakshminath Bez Barua,
an 1llustrious son of Assam, is going to
be celebrated in the year 1988 I hope
this department will seize this oppor-
tynity to issue a commemorative stamp
m his memory.
So far as employment is concerned,
there are about 5 lakhs or more
employees in this department. But
there is a feeling in Assam that full
justice has not been done to the
children of the soil. There is a feeling
of disappointment among the youths of
Agpam that this department is a taboo
for the youth of Assam and the ave-
nue of employment in this department
is sealed for them. I appeal to the
j to look into this matter. I
that full justice will be done to
Assam in this respect. I would also
like to suggest that & Member of
Parliament or a Member of the State
tegislature from Assam should be a
permanent invitee to the selection
epmmittee or board for all appoint-
ments in this Department in Assam
Circle. With these words, I support
the Demands for Grants.
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are, Sy W ST W Oy g
w1 g7 Ty afar & (g v s
qT A e 2w § 1w e dAEE 3
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AN AT e fer aw ffiger
TEET 97w A g ¥
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w4 ¥ W7 I & Ay ¥ WY wF
wH17 ¥ wgfamm @ 2 1 gafan
v gam & fr qraeT wa ot s
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71 q1g g fr F# Wimer & §r ¥
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Shri B. K. Das Chowdhury (Cooch
Behar) Mr Deputy-Speaker, Sir 1n
a welfare state certain organisations,
industries and  basic seivices me
managed and controlled by the State—
rather nationalised in oider to ichieve
maximum benefit for the maximum
number of people at the mimimum
cost—and the Posts and Telegraphs
Department 1s undoubtedly one of
them It 13 strange to find that 4 maxi-
mum cost 15 being charged instead by
the Department today for their arti-
cles and services—one paisa postcard
18 now priced six pase and 50 i1s the
case with the other articles and <ervices
offered by the Post and Telegraphs
Department Instead of serving the
people at a mummum cost, we are told
by the hon Minister of Finance in his
Budget speech that even with sugh
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high and exorbitant rates, the Posts
and - Telegraphs Department has been
running at a loss. It is really difficult
to understand the profit and loss busi-
ness of the Posts and Telegraphs De-
partment; more so when one goes
through the budgetary allocations. It
is seen from the Demand that an
amount of Rs. 15.78 crores is paid to
the General Fund by way of dividend,
a little over Rs. 2 crores is appropriated
to the Development Fund and Rs. 2
crores to the P & T Revenue Fund. So,
the position is quite clear that the
department as a whole does not show
any semblance of loss; loss arises only
when a huge amount of money of Rs.
15 crores and more is appropristed
for dividend and other purposes. Pro-
bably that amount is charged by way
of total capitul charge or rather
interest for Lhe tolal capital outlay.

In spite of these huge dividend and
other development and reserve funds,
the Posts and Tclegraphs Department
as a whole is out to make a further
profit of Rs, 3 crores for this year,
According to the new revised rales of
certain items, the department would
reccive an amount of Rs. 4.44 crores
in a full year. If we are really out
to achieve maximum henefit at a
minimum cost then this increase in
rates is not justified. Even in the
cours¢ of normal business a businnss-
man would not dare to charge inte-
rest or dividend for the total capital
outlay for year after year and put
on the people increased cost in each
and every year. Again, the capital
outlay has been accumulated over
years and taken from the public by
way of additional taxation. The
people are made to bear more and
more taxes by way of these increased
rates for postal articles and services.
This is absolutely a capitalist way of
approach to balance the Budget and
not in the least socialist which hon.
Ministers often times go out to
preach.

The Posts and Telegraphs Depart-
ment does not take proper care to
improve efficiency and thereby they
do not pave the way to earn more
profit., This is abundantly clear from
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the report on activities and also the
Audit Report wherein it has Ueen
well stated in Chapter III page 7 of
the Audit Report that “the collection
of telephone revenue in respect of
bills issued up to 31st March, 1966
are in arrears as to the extent of
Rs. 6.11 crores as on the 1st July,
1966." Further, the department fail-
ed to do away with certain avoidable
extra cxpendilure on cable lines, as
a result of this the department had to
bear an extra expenditure of Rs. 20,360.
There is also lack of supervision in
the execution of telephone expansion
projects in which a capital expenditure
of Rs. 5222 crores was incurred in the
wclephone branch during the three
yeurs ending on the 31st March, 1866,
and as a result, much of the potential
income was lost to the department
although highly sularied officers are
gelling special pays along with other
faney emolumenis and allowances. 1
most humbly submit that the hon.
Minister should take note of all
these points and facts and take
proper action against all those erring
officers. This is another instance Which
justifies us in saying that by adupting
efficicncy measures the depariment can
earn more profit and therefore the in-
crease in postal rates is not cequired,

From the report on ‘Activities’, one
finds that there are 4,98,067 employees
of which 174,161 are extra-depart-
mental employees. It is not easily
understandable as to what made the
department to keep more than one-
third of their employees as extra de-
partmental or rather as casual em-
ployees with pay ranges from Rs. 30 to
Rs. 40 along with certain allowances.
in any case the total of these emolu-
ments does not exceed Rs. 50 or so.
It is not easily understandable, even
unimaginable, that a man working as
extra-departmental employee can
manage his livelihood along with his
one, two or three dependents with
such a scanty pay. There is a peculiar
strangulation of departmental rules
and procedures through which those
unfortunate ‘extra departmental em-
ployees are compelled to work. It is
nothing but an attempt to rob Peter to
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pay Psal whie the departmental
officals are rmakimg merry of the cost
of those unfértunate extra-depart-
mental employees.

Further, therr services are at the
merey of thelr immediate superor
officers—sometimes inspeetors  and
others—and more often than not they
are bemg kicked out of employment
against which these extra-departmental
employees have nothing to say There
are instances wirere even for ten years
together they serve as extra-depart-
memntal employees but are not taken
n anty regular cadre I ask the hon
Minister to look into these facts Are
they not serving the department with
satisfaction even at the cost of theiwr
blood* Are they not an integral part
of the department® Are the depart-
ments not exploiting their poverty and
therr helplessness®* May I ask the
hon Minister how long this inhuman
exploitation would conmiinue® I re.
quest the hon Minister to examine
their cases with sympathy, and I fur-
ther submit that thear services be
recogmsed as regular employees

1 must appremate hers the fecling of
my hon friend, Mr Patel, wno dwelt
on the distress of the poorly paid em-
ployees 1n germeral They are not only
half-fed and haslf-clad but they have
many more lagitimate gmevances
aganst the departments concerned

The advantages and privileges to
which the Class IV employees ai1e cu-
tatled, such as dress, {ootwear,
umbrrella, cycle allowancs, etc, are not
gven to them w time, and whenever
they are given, they are not a jroper
order Thes eemployees have to wait
1 long gueues to get thewr medical balls
cashed. I request that the hon Mimus-
ter may conmder all these facts and
figures and oomsider giwang them more
dearness allowances m wew of the
dearniess of the commoditess. 1 also
request that the pay and allowaaccs of
employess be given an tha prusciple of
nead-based quantum. aad not on any
artificial adjustmant,

Mr. Deputy-Spexker: My Sonsvane
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Shri Nambiar (Tiruchicapsdll) 1.
want only theee minutes,

My, Deputy-Speaker: He will get
14 minutés, but a hitle later

Sirt Somavane (Pandharpur) I rise
to support the Demands of the Départ-
ment ‘of Comtmunications I am happy,
the Ministry 1s headéd by our hon. D
Ram Subhag Simngh who is handling
this Ministry for the first time and I
am sure that he will bring to bear his
emergy and new outlook on the sub-
Jects that are under his charge

I particularly want to bring to his
pointed notice the dificulties mn rural
areas regarding posts and tclegraphs
The most antiguated mode of com-
mumeation 1n posts and telegraphs in
villages 15 that of runner-system The
runner-system wasin vogue before
Independence and even after 20 years,
we have not given up that systeen. We
are 1n a cycle age as our late, revered
Pandit Jawaharlal Nehru had smd
and even then, the runner is made to
run with his bag for about five or tem
miles from the Railway Station to the-
village, he 315 not given o cycle
nor are the State Transport services,
which are runmng on roads, made
use of The plea 1s that loss 15 incurr-

villages where there are only extra-
departmental post offices and these
exira-departmental post offices serve
the round-abeut wvillagea, probahly

grams, there 1s no full-tune pasb-
office, letters are not available through-
out, m the pestal savings bank, we cap
withdraw only upto Rs 20; there mre

no srrangements for express delivery
leﬂtu.andmmymm
are avaflable in towns and clties =sre-
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not available there. Therefore, people
living in rural areas, the agriculturists,
cannot avail themselves of (hese facili-
ties. Suppose, there is a case of emer-
gency or a riot, the villagers residing
in such areas cannot send a telegram
or- a telephone call to summon the
Police for help during such emergen-
cies; they have got to run on a cycle
or send a messenger because the ST
gervices operate at times once or twice
a day. Therefore, it is of utmost im-
portance that these extra-departmental
post-offices should be upgraded and a
lot of help should be given to the vil-
lagers. The cities are loaded with one
tacility after another, one mode of
communication after another, but the
rural areas are neglected. This scheme
of things should stop and the hon.
Minister should pay more attention to
rural areas. As a case in point, I have
‘been residing in my village for the last
7 or 8 years; even after sending repre-
sentation to the hon. Minister and to
the departmental secretaries, my vil-
lage, which is 12 miles away from the
Railway Station, has not yet got a
syb-post-office; this is, in spite of a
Member of Parliament residing there;
with all the inconvenience, 1 get my
letters sent by the Lok Sabha Secreta-
riat after about a week and I am not
able to send any telegram, nor can
I receive any telegram; the telegram
for me comes from a post-office 12
miles away. (Interruption)-

Shri Nambiar: We will support him.

Shri Sonavane: Therefore, my re-
quest to the hon. Minister is that, with
his rural background, with his rural
bias, he should pay more attention and
care to these rural areas and do his
best in providing them with sub-post-
offices. I wish him success in this
sphere and say that we will judge his
work by, his care of the poor and the
rural areas, I -wish him-success in this
behalf.

Shri M. N, Reddy (Nizamabad): The
time gt my disposal is very short. I
would like to, ipvite the attention of
the bhon. Minister to section 9 of the
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Telegraph Act and such other sections
in the various P&T Acts. You will be
surprised to note, Sir {hat all these
seetions are the remmants of the pre-
vious regime which never considered
or claimed itself a Welfare State. What
has been done in those sections is that
they have simply substituted ‘Govern-
ment’ for ‘Crown’ wherever that word
occurred. That is the attention this
Government and the hon., Ministers
have been successively paying to this!

Wherever the public utility and
essential services like the P & T fail
for any reason whatsoever in the dis--
charge of their duties, the cost that
was paid for the service should be re-
funded. This is what "is done in
Western countries, whether they claim
themselves as a Welfare State or a
Socialist State. This is the simplest
thing that we can do in this country.
That is, when you are not in a position
to discharge your duties, when tele-
grams, including express telegrams,
are @elivered after many days, the
amount that was paid should be re-
funded without any request, with good
grace and regrets. There should not
be any application or a request; just
for one or two rupees nobody would
waste his time and money and wait
for the reply from that Department.
No amount of counselling or debate in
this House would rectify the things
unless the Minister personally, with
all earnestness and zeal, looks into all
those small things, which do require
rectification. The P & T Department
is essentially a public utility depart-
ment. Therefore, it should never be
considered as a commercial under-
taking where profit alone will be the
incentive for efficient working. I :m
emphasising this point because the
loss that is incurred now in the
Postal Department is sought to be
recovered or compensated for by the
exorbitant charges on telegrams and
telephones. Even after paying such
exorbitant charges, we are not having
that efficiency in the services which
should be commensurate with the cost
that we pay. . i
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[Shri M. N l.eddy.]

We always have the most unhappy
experience of the delay in the book-
mng of trunk calls. We wait anxiously
for a long time finally to hear either
that the line is out of order or that
the call can be expected only after
a few hours or the next day and so
on That creates so much of awisgust
in users and, I can understand, what
one would do if the operator or the
person m charge happened to be be-
lore one, but 1t 15 remote control and
one cannot do anything, and so in dis-
gust often one puts off the receiver.

Therefore, I would submat that the
services should be improved and the
efficcency should be improved before
the rates for these services are in-
creased.

As regards the use of khadi in the
P & T Department, I would submit
that it 1s a big fraud on the public
exchequer The sonner it is disconti-
nued, the better 1t will be for the
public exchequer Whatever justifi-
cation may have been therefor it in
the past, there 1s no justification for
it now Perhaps, 1t 15 a measure only
to encourage the Khadi Commission
which 15 composed, as we all know, of
discarded and disgrunt led Congress-
men ‘Therefore, khadi should be dis-
continued and in 1its place scme hand-
loom or other cheaper mill-made cloth
can be utihsed

Surely, 1 would commend snd
appreciate the efficiency of the
Bangalore Telephone Industries and
also the teleprinter industry.
Wherever credit 15 due, we must cer-
tamnly pay our compliments; these are
making good profits and working very
efficiently. Therefore, we should en-
courage such industries and irvest
more funds in them so that they nnot
only earn foreign exchange but also
supply the much-needed equipment for
our telephone and telegraph depart-
ments.

Coming nearer home to the pro-
blems of my area, 1 would submit that
1 and many other friends had helped
the P & T Department, although we
were not supposed to help them, in
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acquiring a very valuable site, for a
pittance, in Nizamabad proper in the
fond hope that we would have an
automatic telephone exchange there in
the near future. It is a very valuable
property, but it Is not yet commis-
sioned into use; an old building is
there without any use, because in spile
of the fact that the plans and esti-
mates had been approved, neither the
work has been let out nor has con-
struction for an automatic telephone
exchange started there. Without that
bulding, 1t was stated that they could
not have an automatic exchange, unc
without an automatic exchange there
cannot be any improvement in the effi-
ciency of the service. So, 1L 15 a
vicious circle with which we are con-
fronted there.

Apart from this, there 15 a tele-
phone exchange at Armur and Bodhan,
some 16 miles fromn Nizamabad, and
both are linked to Nizamabad Town
exchange. But, for 20 days 1n a month
both the exchanges remamn out of
order, and yet they are not ashamed
of collecting the rental; and they also
charge the booking and rancellation
charges, the PP charges and so on. In-
stead of improving the services there,
they 1nsist on the collections, I do not
know for what reason I would
appeal to the hon Minister to lock
into this.

There is an exchange approved and
sanctioned in September, 1968 at
Kisannagar near Nizemabad It 15 &
very big township which has come up
recently with an industrial estate,
schools, hospitals and so on. But the
work on the exchange has not been
started there because I am tuld that
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for a number of years without doing
anything, but they simply give us
statistics that so many work, have
been sanctioned and so on, it is of no
ase, it 13 self-delusion.

Therefore, once again, 1 would
appeal to the hon Minister that even
at the cost of our exports, let us have
more equipment for our intérnal use,
and whatever projects or plans were
sanctioned should be implemented at
the earhest so that the people will
have all the benefits of the amcunt
that 15 invested,

Shri Nambiar (Tiruchirapalli): I
only want to drive home the points
mentioned m my cut motion Nos 74,
75 and 76.

Cut motion No. 74 deals with the
victimisation of the telegraph traffic
employees by creating sick leave sup-
ported by medical certificate as dies
non. When I had raised this question,
it was almost agreed to by the hon.
Minister that there would be no vict-
musation But now that period s being
ireated as broken service or as dies
non, even though they have got ieave
to thewr credit So, I would 1equest
that leave may be granted to ithem for
that period.

Cut motion No 75 refers to the need
to refer the upward revision of pay
scales of telegraphists to arbiiration.
This was agreed to by th2 hon Minis-
ter when the question of their struggle
was withdrawn The hon Mimster
said that 1t would be referred to an
one-man tribunal My humble request
to him today 1s to carry out that pro-
mise and put it before the tnbunal
consisting of one person

My third cut motion refers to the
need to remove the show-cause-nolice
threat to withdraw the recognition of
the AITTE (Class III) Union. There
was a show-cause-notice issued at that
tume That may be withdrawn now,
‘because everything is normal now. But
that show-cause notice 15 still hanging
there; that piece of paper is still there;
let it be blown up by the hon. Minis-
ter by anuther letter from here. That
is my humble submission.
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Finally, I would say a word about the
extra-departmental staff, Let him
show some mercy on them. They may
be treated on & par with the depart-
mental employees. Let the hen.
Minister's generosity prevaill upon
those poor men,

1530 hrs.

[Surr C. K BHATTACHARYYA n the
Chairl.
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Dr. Karnl Singh (Bikaner). Mr
Chairman, communications and speedy
communications—are  essential 1n
any developing country like India.
It is a matter of much regret that
spite of the fact that we have been
independent for 20 years pow, our
communications are sadly lagging be-
&ind the rest of our development, It
appears to me that we ars tyying to
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e
build a jet age Indiz with a buack-

-w‘ m uAIW I nave m"h"

I feel that if we wish to put right

, the’ problems afflicting ‘the posts and

telegraphs di and the tiunk
service, it 1s naf only necessary for us
to request the but we must
also request the admimstrative services
and our labour union leaders to do
thels bit, because all of them put to-
gether can only put the service right

I feel that 1n a country like India,
faced as we are with Pakistan on the
one side and China on the other, it is
essential that our communications are
speeded up, It must be essential not
only for Government and the citizen
but also for the military to b~ able to
communicate between their border
posts and their headquarter., admitted
of course that they have their own
means of communication. I sm afraid
that the trunk services m the country
have completely deteriorated. If you
pick up the receiver and dial for a
trunk call from here to Bombay or
Calcutta, you can very well spend the
rest of your sitting by the tel2pi.one.

Shri 8. Kandappan (Mettur): You
can better take a car and go there.

Dr. Karni Siogh: If you want to
get through to border cities like
Bikaner, Jodhpur or Jalsalmer, you
will have to wait for two or three days
and at the end might be told that the
trunk call is out of service. We hava
approached the hon. Minister and his

predecessor about this difficulty of
communication with these border cities
and the trouble that this has been

like to tell the hon, Minister that we
are.all educated men {n ¢his Houss; he
had better go snd twell it to the

marines!
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The actual truth js that there is
‘Wilfiething Bdsieally “wrong With the
Wank servives. If the 'Minister plves
any assurance concerning the trunk
"service, I would like it to be remitted
to the Committee on Assurances to
deal with 1t so ‘that if they asure us
that the service would be restored
within a month, it will in fact be
restored within a month.

Now, the objectives of socialism has
been proclaimed from the house-tops
particularly by the Goverhment. I
would like to know how is it possible
for a poor citizen to be able to contact
his family when the cost of an urgent
trunk call is prohitibive. A call from
Delh: to Bombay costs half the salary
of a poor man If he wants to get
through an ordinary trunk call book-
ing, there 15 no chance of getting
through at all [ hope Government
will consider that at least oidinary
bookings also should be given a cer-
tain amount of priority.

Coming to the question of the tele-
gram service, my hon. friend just re-
ferred to the fact that a large number
of ordinary telegrams how are sent
by post. I think it is a mdtter of very
great regret that in a dounfry lke
India when we have a telegrarh ser-
vice, ordinary telegrams sént parti-
cularly by our poor brothers do not
get throngh to destination except by
post. Often our letters reach quicker
than the telegrams. I hope Govern-
ment wi)l do something about ths.

The point has also been made that
in case a telegram 1s sent by post, the
money should be refunded. I think
this should be done ipso facto, auto-
matically. The hon. Minister should
tell us that in ‘the cuse of all those
telegrams sent by poOst, the ‘money in
excess of the 15 paise for postagé will
‘be refunded to the ¢ithzen who fends

‘the telegtam.
Bl L'K. Geral: It is refunded

ammu&ﬂy

mmw:u not. Many of
my telggrams were hvvmwﬂh-
wtlnyﬂhmdbehl to me.
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Shri Rangs (Srikskulam); You-dannot

get the mouey anless you more
on torrespohdehce pans

Dr. Karnl Singh: Thyt is hardly a
welfare society.

Briefly referring to the postal ser-
vices, over the last number of years
it has been my experience that at feast
10 per cent of the may just does not
get through, Often we have to send
letters in duplictte whenever there s
anything important, t0 ensure that at
least one of the copiea gets through.
If we are trying to develop a dynamia
society, a country which is going to
compare with the rest of the world,
how on earth could we possbly
achieve those results unless our tele-
phones, mail and telegrams are speed-
ed up? I hope that the hon, Mmuister
will take us into confidence and tell

us how he proposes to achieve those
dynamic results so that India ean pro-
gress further,

wiweht oot ok @ (dww) - wwfa
e § ¥aw 2 fore § quht =
qare FT T | A 0 Frafa & F
A fae¥ gu are® ¢ oev fr w0
ZATHT T qEEqy T & | aroqner
YT TATAVAT AT F A Ay ¥y &
T T I & | ey ¥ w0
7 7 Ivae oA ee &Y an &
ot % Trore WfSaT ¥ O o Wi
81 91 5 97 9% Ty W) sy
T wifgq 1w Mg ¥ werarfe
TR 81 T Wi IE% AT
oy grfe ot g fad o ¥ e
oI 7% & e wit O oy gt 3o
Y sqwedt wfy §1 OF § | A W
Zquet & dar Fr gy 7 oY 37 AN
¥ ZAWT FY AT § | W WY
tw wiK fedy wy & dem wfgg Wi
Fowé ofear & o Sok o e
gt o Spreay woltwrigg
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Shri D. N. Deb (Angul) 1 rise tO
speak a few words on the Demands of
the Department of Comunications.
With the limited time I have at my

disposal, 1 shall cover briefly only &
few points.

In reply to a short notice guestion
on 5th July, 1967 the Hon. Minister
has admitted that a postal racket hos
been unearthed at Calcutta very re-
cently 1 cite this just to show that
everything is not going on well with
the Ministry of Commumecations.

The Post and Telegraphs Department
had earned admiration in the past for
Its services, but after 20 years of In-

we have been observing
that the efficiency in th administration
has been deteriorating. There is 1O
sanctity attached to the work of dell-
very of postal articles, letters and
packets. The bookpost is the most
unprotected thing. No one is sure if
he can send anything by bookpost
sately. Newspspers, calenders, diaries
and interesting magazines are slways
pinched in transit
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© We are told that with the rise in. sector is not very satisfactory, and the

population and increase in the stand-
ard of literacy, the volume of ~ostal
work has abnormally increased, but
the reinforcement in staft has not been
made accordingly. 1 understand the
number of postmen should have been
increased, but this has not been doue,
and as a result even express delivery
letters are not dehivered in time

The condition of late delivery of
telegrams is all the more irritating,
and as for trunk calls. many members
have already expressed their views, and
vesterday the Hon Mimster has 1lso
explained un some points regarding
getung new trunk lines and so many
others things So, 1 do not want to
t'ake any time on that particular polnt.

All this has been done in spite of the
department of posts and telegraphs
bemg considered a commercial depart-
ment What 15 actually happeming is
that the department is being exploited
by the Government to get more revenue,
while no case i taken to improve the
efficienty of the department The Hon.
Finance Minister had proposed to In-
treas¢ the postal rates even in this
budget This shows that this depatt-
ment 1» being utilised by the Govern-
ment to balance 1ts deficit

The report -<ays on page 21

"Owing to the financial strin-
gency the opening of new post
uffices <uffered a set-back™

“With the opening of new post
offices and increase in the number
of delivery staff considerable pro-
gress has been made in providing
better dehvery facilities.. "

In spite of these things, 7,56,438 com-
plaints have been received, and in my
own State of Orissa, complaints bhave
been to the tune of 12,000. And es
pecially in the rural areas because of
the way of delivery it is abnormally
delayed,

The department of communications
ia also looking after the Indian Tele-
phone Industries at Bangalore, and the
teleprinter faciory at Madras. Gene-
rally the performance in the public

telephone industry is np exception to
that. Still, the report mentioned that
during the year 1965.66 the telephone
industry has earned a profit of Rs. 74 33
lakhs I am sure if the management
was more efficlent, this figure cculd
have been increased, and there vas giso
scope for earning forelgn exchange. It
15 also in the report that orders tor
Rs 150 lakhs have been received from
foreign countries This is very en-
couraging It greater attention is paid
to the promotion of exports, the per-
formance can be more impressive.

In conclusion, 8ir, I wish to say 8
few words about the Hindustan Tele-
printers The report mentions that an
agreement is being entered into with
some foreign collgborators to manu-
facture Hindi teleprinters. I ansh io
impress upon the Government that this
work should be speeded up The
Samachar Bharati 1. fceling a great
handicap in dolng its work of irans-
mitting messages without Hindi tele-
printers, and this will be a great help
for transmission of Hincdh messages.

The Minister of Parliamentary Affairs
and Communications (Dr. Ram Subbag
Singh) : I am grateful to Hon. Members
who have participated in this Jdebate.
About two dozen Hon. Members have
taken part, and most of them have
generally appreciated the working of
the Commumcations Ministry. Even
those who have not, like my hon. friend
Mr. Kandappan have also heen very
constructive

The communist member Mr. Sarjoo
Pandey was somewhat parsh on the
P & T Board members and some « ther
officers, but he did not cite any instance
which should be looked into by the
department, which is run by the P & T
Board. The one instance that was
pointed out by him was about an officer
of Allahabad, but he dig not say what
type of mischief he was doing. He
sald that in 1959 a mouney order
from Asansol, I do remem!
t the ietier which he wrote %0
, and 1 asked him to
order recelpt but he

3
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{Dr. Ram Subhag Singh.]
yet done that. He has in a way failed
in producing relevapt papers in that
regard.

He said that a letter was written
during Constituent Assembly days, and
that letter was replied to only recently.
I do not know what type of criticism
he wanted to offer, because now he
should appreciate that even old ietters
are being replied to.

I am greatly thankful to Shri D. C.
Sharma, because he wanted that the
budget should be virtually doubled it
we want to render good service to the
nationa

The service that is being rendered
by this department is such that it
virtually touches every nook and corner
of India and virtual every family in
India, because a soldier might be on
the top of the hills in Ladakh or in
Aijal or anywhere in Nagaland or
NEFA or on the border of high Hima-
layas, but that border security or army
personnel is looking for mail, and it is
our military postal service personnel
which provides that succour to him.
Because they take interest in sending
all the mails in time, and I would have
liked that some of our Members should
have gone and seen the working of the
department. It is also a matter of
great satisfaction that our overseas
communication service is virtually con-
necting every nook and corner of the
world with our coutry, and through
radio photo service, Telex service, tele-
phone service, it is also rendring g~rvice
to our press people and it is good that
Shri Prakash Vir Shastri and some
other Hon. Members have pointed out,
and the Hon. Member who bDreceded
me pointed out to the Hindi teleprinters
and I believe that my DMK friend will
bear me out, because I do not want to
do any injustice to any language in our
country, even to the. languages which
are not poovided in the Comstitution;
the languages which have got a vlace
in the Constitutien are somewhat
better-placed, but, those which have not
been pravided any plaee in the Counsti-
tution alsp have got-to be lookeg afier.
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Shri S. Kandappan : Even the Tamil

money order forms which had been im

circulation, have ngw been stopped:

Dr. Ram Subhag Singh: There was
time when he was speaking and
obviously he forgot to point out that
matter while he was speaking. He
was only dwelling on the fact that there
should not be bilinguism in the adminis-
tration. But I did not do that. I{ was
done by others, may be by Prof. Ranga
because he was a member of the Consti-
tuent Assembly and the Constituent
Assembly as a whole took the decision
which we are faithfully carrying ouf-
We will carry out that decision as faith-
fully as we can.

Shri S. Kandappam: Sir, he is side-
tracking the issue. I was asking about
the implication of it, and the 2xpendi-
ture.

Dr. Ram Subhag Singh: Now, I may
point out the budgetary position, es-
pecially as Mr. D. C. Sharma had
raised that point. In the budget esti-
mates for 1967-68, the revenue receipfs
have been estimated at Rs. 182.62 crores.
The realisation of the revenue during
the closing months of the last year did
not, however, come up to our exvécta-
tions. If this trend continues, it is
felt that revenue receipt during the
current year will be about Rs. 117
crores. On the expenditure side, we
have provided Rs. 175.65 crores as the
gross expenditure, which include a sum
of Rs. 3 crores as arrear contribution
to Renewals Reserve Fund. We have
also provided Rs. 1.62 crores s the
arrear dividend for 1965-66. It is anti-
cipated that there will be an additional
expenditure of about Rs. 4 crores for
the increased dearness allowance con-
sequent on the recommendation of the
Gajendragadkar Commission. If, how-
ever, the revenue does not come up to
the budget amount of Rs. 182.62 crores,
we may find it difficult to pay the
arrear contribution of Rs. 3 crores to
the Renewal Reserve Fund and also
the arrear dividend of Rs. 1.62 crores,
because. the revised estimate for 1966-
687 revealg a deficit of Rs. 8.5 crores
and Rs. 5.9 crores respactively in the
working of the postal and telegraph
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‘branches. According fo the budget
estimate for 1967-68, the estimated de-
ficit is expected to amount to Rs. 9.7
crores on the postal side and Rs. 3.9
crores on the télegraph side. Having
¥egard to this deficit, the proposed re-
vision of P & T ftariff is only to the
tune of Rs. 4.44 crores; the break-up
is, postal tariff, Rs. 1.84 crores; tele-
graph tariff, Rs. 1.02 crores; telephone
tariff, Rs. 1.58 crores.

Several Hon. Members, particularly
-Shri Shashi Ranjan arid other friends
pointed out the need for reliet to
small newspapers. I consider that as
a very real point and we will sym-
pathetically examine that, and it will
be indicatéd during the discussion of
the Finance Bill.

Shri S. Kandappan : What about the
telephone arrears?

Dr. Ram Subhag Singh: I am coming
1o that. It is good that Shri Kandappan
has pointed out that. The telephone
arrear is a big amount, and I do not
want to mince matters Here, and 1 do
‘#dmit that it is hot a happy affair,
but still, it is going down. On 1st Ju'y,
1965, he arrear was to the tune of
Rs. 6.11 crores. Omn 1st October, 1968,
it came down to Rs. 5.24 crores. On
1st January, 1967, it was Rs. 5.23 crores,
and on 1st February, 1967, it came
down to Rs. 5.13 crores. On Ist March,
1967, it came down to Rs. 4.94 crores.
But this is in regard to the Delhi tele-
phone district. The outstafiding has
4lso come down substantially. The
fhree-months old attrears on 1st July,
1966 were Rs. 2.75 érores; this has come
down to Rs. 2.6 érores on 15t May, 1967,
Bécause we have already taken suitable
steps in regard 4o realising the arrears.
‘But again, I respect the sentiments ex-~
pressed here on the floor of the House,
'and 1 take this épportunity to iell this
House that I have instructed our de-
partment that everfbody who is in
arrears particalarly prior to ist Janu-
ary, 1965, must be served with a re-
gistered notice that he should pay the
arrears and that this process must be
completed by 20th August—the serving

~of notice to each man and woman who
is in arrears,

log48

Shri Umanath (Pudukkottai):
Private connections are cut off within
15 days or so, if arrears are not paid
within that date. Why not the same

principle be applied to olher connec-
tions also?

Dr. Ram Subhag Singh: In respect of
the post-1965 period, it is being done
aniversally, but what I mentioned now
was for the pre-1965 period. Here, in
Delhi, there are over 63,000 telephones
and virtually 50 per cent{ of them are
in arrears. After that period, we shall
have house-to-house check; there may
be an Inspector for 2,000 telephones
and he should contact them after
'servihg the notice. I assure the House
that either we will realise the arrears
or we will disconnect all the telephone
connections during this year, be it
government telephone or a private
telephohe.

Shri S. Kundu (Balasore) : Are you
simplifying the methdd of collecting
the arrears?

Dr. Ram Subhag Singh: Not simpli-
fying~ This process which is in exis-
tence will continue. On top of that,—
this is regarding old arrears which are
hecruing and crores of rupees are in
arrears—with a view to realising them,
I have introduced this new process.

Shri S. Kundu: What the Members
said was that fhe arrears have mulfi-
plied due to the inefficiency of the de-
parfment.

Dr. Ram Subhag Singh: I admit
that. I had conceded that earlier.

Shri Jyotirmoy Basu (Diamond
Harbour) : You can disconnect the
subiseriber who has hot paid. But then,
if the telephone remains ineffective for
days togetheér, has he got the right io
smash the receiver? The service has
gone to dogs.

Dr. Ram Sublag Singh: He always
talks In terms of smashing. Those who
know how fo smash never talk about
it. (Interruption).

Shri Jyotirmoy Basu: Read the
Calcutta paper’s editorial.
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Dr. Ram Subbag Singh: 1 have read
it. Reading is not your monopoly. 1
have resd the Calcutta papers also.

Now, durnng the pre.lndependence
period, there were only “2.116 oast-
offices. Now, their number nas gone
to 97,000 and we propose to open new
post-ofices also during the fourth Five
Year Plan, During the fourth plan, it
is proposed to open 9500 post offirey in
rural areas and 2500 in urban areas.
Mr. Fernandes said he calculated Bom-
bay area also as an urban area.
I do admit that postal facilities must
be extended more and more in back-
ward areas, hilly areas and jungle areas
also and surtable postal { cilities should
be extended throughout the length and
breadth of the country, be it at a loss
also

18 hrs.

Mr. Sharma pointed out about survey
of backward areas There has bLeen
some survey, but for refreshing our
memory, I shall have that calculatad
on survey report basis also

With a view to increasing tele-
communication facilities, we want {o
open a satellite communication seivice
also. Steps are being taken to e.tao
hish a ground station in India for parti-
cipation in the global ~ommunication
satellite system. The necessary land
for the establishment of the ground
station has been acquired at Arvi near
Poona. It is hoped that the ground
station will have been established by
the latter half of 1988, by which time
the Indian Ocean satellite i1s proposed
to be launched The satellite over the
Indian Ocecan area, which will extend
commercial capability to India oand
sther areas 1n the region is expected
to be launched in the latter half of
1068, by which time, the Indian ground
station is proposed to be set up.

1 have already referred to small
newspapers, The service which they
render to the nation is quite signifl.
cant and therefore, we are going to
consider whether we can do something
to help them.

. The rates that are there in the postal,
telegriph and telephone systems were
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fixed on an ad hoe basis. I do not want
that we should proceed on an ad hoc
basis. Therefore, I feel 1hat a suituble
commitiee, consisting of officials and
non-officials should be constituted to
go 1nto the entire tariff structure, If an
expart committee gives advice, that
will be a good guideline for us, We
are soon going to constitute a tariff
enquiry commitiee Its terms of refer-
ence will be

(a) To review ‘he princip:es
followed from time t» time in
fixing the rates ang tarifts for
different P & T services.

(b) To review procedure ang the
principles adopted to ascert-
ain the cost of different ser-
vices and suggest modifica-
tions, if any

(c) To review *he cccnonues of
the various services provided,
the extent {o which the un
e*onomic  tervices  campete
with those which are relatively
more remunerative and suggest
measures for prevenfing the
diversion of traffic from the
remunerative ‘o tha unfemu-
neérative services

(d

—

To evolve principles of tariffi-
cation keeping in mind the
Interests of trade ang Inousiry
and at the same time teking
into account the commercial
character of the P ¢ T Depart-
ment.

{e) To examine whether 14 is neces
sary to provide special conces-
sional rates to any class or
classes of users ar in respect
of any particular services pro-
vided by the Department.

{f) To evolve principles for the
expansion and extension of
P & T facilities in new areas
to meet public needs keepinz
in view the commercial churac-
ter of the P & T services.

(g) To suggest any other measures
considered necessary for im-
proving the finances of the
Department and making the
services effective.
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Mr, Singh Deo and some other Hon.
Members referred to the need for re-
constitution of the Board or making
suitable modifications in its cocstite-
tion. The House will be happy to know
that we have already *aken gome steps
in this regard. The position of the
Member (Finance) vis-a-vis the P & T
Board has recently geen reviewed.
This Member is now an officer of the
Ministry of Finance. it has been de-
cided to integrate the finance functicn
with the I & T Board on lines sumlar
to those obtaining in the Railway Bcard
and this 13 being given elfect to very
shortly. Posts are being created for
the Member (Finance) and his flnance
wing in the P & T Board It has also
been decided to give the Member
(Finance) functional responsibilitier
He will hereafter be in charge o'
Accounts and Budget in 4ddition to
Finance.

It is also intended to delegate enhanc-
ed financial powers to the P&T Roard
and to the P & T circles i.e PMGs, etc.
80 as to enable the cases to be disposer
of more quickly at their level On
the pattern in the rallways, 1* has aisv
been decided to transfer the function
of the keeping of the aceaunts of the
Telecommunications Branch of the
P & T from the Department of tle
Comptrolier and Auditor General to
the P & T Board This change.over
will be commenced this vear and get
completed over a five-year period The
changes I have referred to will bring
a greater measure of cohesion to the
P & T Depariment A further exami-
nation of the structure of the Board
will be made 1n the light of the
recommendations which the Admanistra.
tive Reforms Commission rav make

Shri K. P. Singh Deo (Dhenkanal):
‘What about the post of Director-
General?

Dr. Ram Subbag Singh: As 1 said,
I am waiting for the recommendations
of the ARC My intention {s to make
it just on the basls of the Railway
Board.

Shri Shashi Ranjan referred o the
Delhi-Patna Muzaffarpur link and the
Tepeater station at Bhagwanpur. Now
it iz being based on the micro-wave
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equipment. This micro-wave projec. 1>
scheduled to be completed in 1088.6Y

Some envelopes were shown by Mr.
Prakash Vir Shastri. I will soon have
it changed to the standard be expecis
He alsg referred to Hindi teleprinters
and wanted the number of Hindl tele-
printers that are needed. I Jd¢ adm*
as Mr Fernandes said, over the last 7
years this matter {3 under conside:-
action, I will see that by next year o
Hindustan Teleprinters I imited starls
producing Hindi teleprinters aiso along.
with English teleprinters, sc that we
can meet the requirements of the Hindj
newspapers and Marathi newspapers
also

! FETHEIC  WreW Wue §Te
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Mr Singh Deo also spoke about th«

mall motor service for Dhenkanal and
Kalahand: He wil] be happy to know
that State transport buses are now
utilised for conveyance of mai! betwee.
Cuttack, Dhenkanal, Angul and Atha-
mallick which has resulted in rereipt

of mails at Dhenkanil twy haours
earlier

Sbri J. B. Kripalanf (Guna)- What
about opeming of private letters?

Dr. Ram Subbag Singh: That i.
wrong. But public men should not
mind it

16-10 hrs.

[MR. SeEAKER 1 the Chair].

The post offices at Dhenkanal and
Athmallick are housed in ex-Stale
bulldings The Department is nego-
tiating with the State Government of
Orissa for the purchase of these build-

ings

Shri N. N Patel pointed out that the
head post office at Bulsar i3 functien-
ing in two rented bulldings. Tha cons-
truction of the departmental building
has been entrusted to the Gujarat State.
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[Dr. Ram Subhdg Singh.]

PWD. Administrative approval and
&tpenditure sanction for a sum of
Rs. 4.35 lakhs has beén issued on 5th
November, 1966. The detailed estimate
fs under preparation and we are pres-
sihg the Btate Goverhinent to cornmence
construction of the building during this
year.

Some Hon. Members referred to the
shortage of forms and al o inland
letters. I am ained o find that even
in a place like Varana91 there is short-
age of inland leffers. I will see to
it that ﬂ:ev are supplied in time, Re-

garding non-essential forms, they are
printed in Government presses under
the C.C.P.S. and we shall request the
“départment concerned to print more
forms.

Shri M. N. Reddy : In this conuectidn,
why do you not change the colou- of
the inland a&lso It is very dull and
drab.

Dr. Ram Subhag Singh: I am trying
to change the colour of the irland and
envelope and also their size. But the
difficulty is t inland letters are
prifited at the Nasik Security Press and
g’fevy are at the moment not ready to
undertake that. Anyway, I will press
them to do it.

Shri Sonavane pointed out some vil-
lage post office. I hope that will be
elevated to the position he wants.

Some hon. Members referred to the
extra-departmental employeeg of the
P. & T. The strength of the ED staff
as on 31st March 1966 was 1,74,000,
which is a big number. They are not
required to work for more than five
hours a day. Their remuneration is
based on the recomiméndation of a
idepartmental committee called Rajan
‘Committee. They are now placed
under varicus categories. Our attempt
will be to see that they do not suffer
any undue hardship.

Shri Nambiar; They should be
brought on par with the regular em-
ployees.

Dr. Ram Subhag Singh: I have heard

him patiently. He referred to ‘the
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promise that 1 made, But if he had
been attentive 'in Parliament and if
he had perused the " Eaper which I read
out on the floor of the House and what
my esteemed friend, Shri Gujral said
yesterday, he would have found that
I had not deviated from that. I
Honour every promise or statement I
make here or elsewhere. Iy I have
made any promise to anybody. I am
going to adhere to that. I do not want
any of our staff to be put to any diffi-
culties or suffer because I have made
a promise and did not implement it.

Shri S. Kandu: Let me make the
Minister understand....

Dr. Ram Subhag Singh: He can ask
questions later on; not now. I am not
yielding at present.... (Interriptions)
He can ask any number of questions
later on.

Shri K. M. Abraham referred to the
necessity of introducing automatic
telephones in Ernakulam and Cochin.
Cochin is already having an automatie
exchange of 2,400 linés capacity. As
on 31st March 1967 there are 1988
working connections and 139 in the
waiting list.

Ernakulam is Having at preésent a
CB exchange of 2,200 lines capacity
with 2,108 working connections and
1,373 in the waiting list as on 3lst
March 1967. A new building has been
constructed for installation of automa-
tic exchange. Equipment installation
work is in progress and 3,000 lines are
expected to be commenced during
1968, Equipment has also been order-
ed for éxtension of this capacity to
5,000 lines. Work on this extension
will be taken up during 1968 and com-
pleted during 1969.

Shri M, N. Reddy: What about
Nizamabad Automatic Exchange?

Dr. Ram Subhag Singh: There also
the matter will be looked into.

Shri M. N. Reddy: What about
Assam. It is very much in our mind.
“Not only Assam, but all the border

areas around Saam should receive the
highest consideration and priority. The



*0938 D.G. (Dept. of ABADHA 30, 1889 (SAKA) Communications)

suggestions that he has made are
most welcome, I will see to it that
suitable postal and telephomic facili-
ties are provided in those areas. He
also referred to commemorative
stamps That will be examined.

Some hon. Members referred to the
need for improvement in the quality
of service Shrimat: Laxmi Ba: said
that whenever she lLifts the telephone
in Hyderabad people get afraid of he:
-and they disconnect whereas in Delh
they do not listen at all. My attempt
will be to see that Delh: emulates the
worthy example of Hyderabad.

Then I want that the Inspection
Organisation, which 15 in exis-
tence m our department, which
inspects the working of our various
wings, should be suitably strengthen-
ed to see that there 13 real and efli-
clent working, because I do not want
any delay i1n the service rendered by
my department Shm Mahida sad
that two letters were delivered to him
very late  Whenever any letter,
money order, parcel or anything of
that nature 1= received by a postal
umt, it must be promptly delivered to
the person to whom 1t 1s addressed

In addition to that, we are going to
set up an Efficiency Bureau in the
department I have already asked
the department to go into 1t and they
are working on it We want that the
work done by the department and its
employees is Dproperly analysed and
everybody 15 induced to put in s
best in the department

Then, we propose to fix a time hmit
as to how soon a telegram or a money
order should reach the addressee. We
want to ensure that a money order
will reach the addressee within a week
it he 1s 1n any corner of India. Simi-
larly, a telegram must reach the per-
son, even if he 15 1n the mountains,
within 12 hours from any place in
India. I would ses to 1t that this mat-
ter is gone into and the schedules
which are fixed are strictly adhered to.

Regarding housing and other faci-
Tities, it is true that the postal per-
sonnel is very badly housed. Housing

J274(A1) LS8,
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facilities are available only for 4.2 per
cent of the personnel (shame, shame).

Yes, it is a shameful matter but this
has been the tradition,

Shrl 8. Kundu: In this department
shame has become a tradition

Dr. Bam Subhag Singh: As Shr
Gujral has pointed out, we have
made a provision of Rs. 15 crores dur-
ing this Plan. But we are not going
to be satisfied only with this. The
moment our ways and means position
improves, we will make suitable add-
tional allocations for this purpose ’

Regarding the welfare achivitiés,
there are about 8 dispensaries and we
will go on improving these facilities.
Then, I am happy to say that, just
like railways, P. & T. department has
already started giving scholarships to
the sons and daughters of the P. & T
employees For technical degree the
number 15 300, the amount per month
is Rs 50 and it is tenable for four
years, for techmcal diploma the num-
ber is 50, the amount per month is
Rs. 30 and it 1s tenable for 3 years and
the number of non-technical scholar-
ships s 50 for Ra. 15 to Rs 20 per
month tenable for three years We
wdl also increase these,

There were two tests recently for
the entire nation. These tests were
the war with Pakistanh and with China.
The general election was also a test
for our nation If anybody examines
the performance of the P. & T. Depart-
ment during those three critical pern-
ods, I think. he would not be ashamed
of the performance of the P. & T
Department. I take this opportunity
to congratulate all the employees of
the P & T who acquitted themselves
well during the time of that ordeal
and I hope during the coming years
also they will prove their bona fides.

Shri Nambiar: About the extra-
departmental employees the hon. Min-
ister stated that he will have.. ...
(Interruption)
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Mr. Bpeaker: 1 will now put all the
eut motions to the vote of the House

oo (Interruption)

Some hon. Members rose—

Mr. Speaker: We are daily losing
time on the Demands. On Food
Demands we are losing time; on other
Demands we are losing time. Three
hours are allotted for a particular
Demand angd it goes on for five hours.

" Shei Namblar: [e has promised.. ...

Mr. Speaker: Whatever promise he
has made. 1 am not responsibie for it.
1 am putting all the cyt maotions now
%o the vote of the House

8hri Nambiar: Jf he gives a promise
that he will look 1o the extra-depart.
mental employees, we w.lL not press
them.

All the motiong were put and
negatived

Mr. Speaker: Now 1 am putting the
Demands to the vote o the House.

Shri Nambiar:
mise

let him give a pro-

Mr. Speaker: The questivn is:

“That the respective sums not
exceeding the amounts shown in the
fourth column of the order paper, b.
granted to the President, to complete
the sums necessary to defray the
charges that will come in course of
payment during the yaar ending the
31st day of March, 1968, in respect
of the heads of demaads entered in
the second colump thereol against
Demands Nos- 93 to 87, 142 and 143
relating to the Department of Com-
munications.”

The motion was adopted.

(The motions for Demands for Grants
which were adopted by the Lok Sabha,
are reproduced below—14.}
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Dzumanp No. $8—Derasmanr oF
Coanunzca2moms

“That # sum not exceeding
Rs. 834000 be granted to the
President to complete the sum
necessary’ to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1968, in
respect of Department of Com-
munications.”

DeManp No. 94—O0VERseas Com-
MUNICATIONS SERVICE

“That &8 sum noi exceeding
Rs. 1,55,68,000 be granted to the
President to complete the sum
necessary to defr8y ihe charges
which will come in course of pay-
ment during the year ending the
81st day of March, 1968, 1n respect
of Overseaz Communijcations Ser-
vice.”

Denvanp No, 95—Posts anp Trrk-
arAPHS (WoRrxmNG ExpENsEs)

“That a sum not exceeding
Rs. 1,17,00,67,000 be granted to
the President to complefe the
sum  necessary t0 defray the
charges which will come :n
course of payment duning the
year ending the 31st day of
March, 1968, in respect of Posts
and Telegraphs (Working Ex-
penses).” <

DEmanp No. 96—FPosrs anp  TELE.
GRAPHS Drvioenp 10 GENERAL REVENUE
AND APPROPRIATIONS TO Reseave FUNDs

“That a sum not exceeding
ml lslﬂnmum be granted tp the
President to complete the sum
necessery to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1068, m res-
pect of Posts and Telegraphs Divi~
dend to General Revenue and Ap-
propriations to Reserve Funds”

Desaws No. 97—OTHIR Revexur Ex-
PENDATURE OF THE DrPasrvExt or
CoMMUNICATIONS

“That & sum not exceeding
Ra. 21,60,000 be granted to the:
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nm

Deniaxp No 142—Caprrar Outray oN
Posrs aNp TreLcrAPHS (NOT MET FROM
Revenvug)

sum not excseding
Rs. 38,42.00,000 be granted to the
President to complete the sum
fiecessary to defray the charges
which will come in course of pay-
ment during the year ending the
3ist day of March, 1968, ;n  res-
pect of Capital Outlay on Posts
and Telegraphs (Not met from
Revenue)"”

Demane No. 143—Orrer CarrraL Ovur-
LAY OF THE DEPARTMENT oF COMMUNI-
CATIONS

“That a sum not exceeding
Rs 1,15,57,000 be granted to the
President to complete the sum
necessary to  defray the charges
which will come 1n course of pay-
ment during the year ending the
315t day of March, 1968, in respect
of Other Capital Outlay of the
Department of Communcations,”

————

10.22 hrs.

MmasTrY oF Foop, AGRICULTURE, CoM-
MUNITY DEVFLOPMENT AND COOPERATION.

Mr. Speaker: The House will now
take up discussion and wvoling on
Demand Nos, 32 {0 37, 121 and 122
relating to the Ministry of Food, Agri-
culture, Community development and
Cooperation for which 10 hour: have
been allotted.

Hon. Members present in the House
who are desirous of moving thelr cut
motions may send slips {o the Tsble
within 15 minutes indicating the xerial
numbers of the cut motions they would
1ike to move.

10960

Dxsarp No. $2—Mnastey or Foop,
AGRICULTURE, CoMMUNITY Deviiop
MENT AND COOFERATION.,

Mr. Bpeaker: Motion moved:

"That ¢ sum not exceeding Rs.
08,290,000 be granted to the Presi-
dent to complete the sum necessary
to defray the charge which will
come in course of payment during
the year ending the 31st day ot
March, 1868, in respect of Minls-
try of Food, Agriculture, Commu-
nity Development and Cooperg-
tion *

Demanp No. 33—AGRICULTURE

Mr. Speaker: Motion moved:

“That a sum not exceeding Rs.
6,17,89,000 be granted to the Presl-
dent to complete the sum neces-
sary to defray the charges which
will come in course of payment du-
ring the year ending the 31st day
of March, 1968, in respect of Agri-
culure "

Denvane No 34—PayMiNis 10 Inpian
CouNcr. or AGRICULTURAL RESEARCH

Mr. Bpeaker: Motion moved

“That a sum not exceeding Rs.
11,00,39,000 be granted to the Presi-
dent to complete the sum necessary
to defray the charge which will
come 1n course of payment during
the year ending tbe 31st day of
March, 1068, in respect of ‘Pay-
ments to Indian Council of Agricul-
tural Research.”

DemanD No 35—CoMMUNITY DEVELOP-
MENT PRosects aNp NATIONAL ExTEN-
sToN Brrvicy

Mvr. Speaker: Motion moved'

“That a sum not exceeding
Rs. 7,60,000 be granted to the Pres:-
dent to complete the sum neces-
sary to defray the charges which
will come In course of payment
during the year ending the 3ist
day of March, 1948, in respect of
‘Community development Projects
and National Extension Service.”
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DxManp No. 36—~FoREsT
Mr. Speaker; Motion moved.

"That a sum not exceeding
Rs 1,07,63,000 be granted to the
President tg complete the sum
necessaty to defroy the charges
which will come in course of pay-
ment during the year ending the
S1st day of March, 1968, in res-
pect of 'Forest’."”

Demasp No, 37—OthHER REVENUE Ex-

PENDITURE Or THE MinisTRY OF Foob,

AcRrcuLTore, ComuniTY Devevrop-
MENT AND CO-OPERATION

Mr. Speaker: Motion maved:

“That a sum not exceeding
Rs. 25,60,04,000 be granted o the
President to complete the sum
necessary to defray the charges
which will come in course cf pay-
ment during the year ending the
31st day of March, 1968, in respect
of ‘Other Revenue Expenditure of
the Ministry of Food, Agriculture,
Community Development und Co-
operation'."

DeManp No. 121—Purcaagss or Foobp-
GRAINS AND FERTILIZERS

Mr. Speaker: Motion moved:

“That a sum not exceeding Rs.
4,76,61,76,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come n course of pay-
ment during the year ending the
81st day of March, 1968, un respect
of ‘Purchase of Foodgrains and
Fertilizers'”

Devanpd No. 122—OT1HER CarrTaL OUT-

LAY OF THE MINISTRY OF Fo0D. AGRICUL-

TUREg, COMMUNITY DEVELOPMENT AND
CO-OPZRATION

Mr. Speaker: Motion moved:

“That a sum not exceeding Rs.
21,10,59.000 he granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
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Dr. Kamal Siogh: On 1 point of
information, Sir. I wish t0 make a
request. In 1952 when the Pasrliameut
had met, many times the Speaker had
given Members of Parliament who were
new an opportunity to initiale debates.

Mr. Speaker: That s not to be raised
now.

Dr. Karni Singh: This is a thing for
future also, not only for this debate.

Mr. Speaker: Even for the future it
cannot be discussed now.

Dr. Karmi Singh: Other parlies
should be given an opportunity.

Mr. Speaker: I know; most of the
parties have suggested that to me, But
it should be discussed between your-
selves first. Till you, the parties of the
Opposition, discuss it between your-
selves, naturally, 1 am just continviag
like this, It Is better we meet one
day-

Shri Ranga: It has been a tradition
throughout and I do not see why there
should be any kind of a discussion
among ourselves at all

Dr. Karnl Singh: You must give
everybody a chance.

Shri Lobo Prabhe (Udipl). Will you
give me a chance?

Mr. Speaker: Shri Lobo Prabhu

Shri Lobo prabhu: Sir, I hope, I will
be able to speak without havirg to
yield my place again tu ofhers. The
subject is a very important one. with
thousands, millions starving and dying,
food is not a subject in which there Is
room for party politics. It is not
a subject in which  criticlsm
has any place unless it 15 constructive.
It is not & subject where mere repeil-
tion for ten hours should pass Zor
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rhetorie, It is a subject which we must
examine with care, with a great deal
of thought and with a sense of res-
ponaibility which perhaps has not been
realised so far. It is a subject which
has been with us for 30 years, since
1039 our food problem has been with
us a3 something almost natural, some-
thing almost we camnot do without
If, therefore, I appear in any way
aggressive in my debate, it is because
of the age of this problem; it s be-
cause it has become a dogma. The
food policy has become a dogma with
the Food Ministry of fear and fumbl-
ing and I may sometimes tend to be
critical, but I wish not to be mis-
understood. I am trying to do my
best.

I have been in the Food Ministry; 1
have been concerned with this pro-
blem for a very, very long time and
if 1 do say something about it, I am
saying it not only from my hcad but
also from my heart.

Shri Sezhiyan (Kumbakonam): From
the stomach also.

Shri Lobo Prabha: 1 would like the
Food Minister and the Food Ministry
to consider only three tabies publish-
ed in the Economic Susvcy. The first
relates to the indices of food produc-
tion, the second to the indices of
general prices and the third to the
availability of foad These statistics,
very startling statistics, scem to estab-
lish that our food problem 1s not rain
made but 1t 158 man mad:; 1t is wot God
made but it 13 Government made. I
wish to point out as well as I can that
these statistics establish (hat every-
thing this Government has dome has
gone the opposite way. Tner claim
that our food problem arises from
population, from drought and from
shortage of inputs i1s completely refut-
ed by these statistics,

1 refer first 1o the question of prices
and production which these =tatistics
discloss. The present availability is
of 142 ounces and the present price
index iz 215 for foodgrains and 212
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for food articles. In 1952 when the
availability was less when the avall-
ability was only 13.9 ounces, the index
was only 100. So, it is apparcnt that
with a greater availability you have
an index which is more than twice.
There is, therefore, no connectijon bet-
ween avallability and price,

The second question is about the
effect of population. These figures of
availabiity make allowance for popu-
lation. After making ithat ailowance,
we have 14.2 ounces per head Just let
us see what this means. 14.2 ounces
1s only one ounce short of the general
average for the Jast 16 years—15.3
ounces Is it starvation, gentiemen,
to be one ounce short? I thunk, our
problem, looked at from those figures,
15 one which 15 not explained by the
ministry's policles and by anything
which the Ministry has yet put out.
Then this particular figures of 142
ounces must bc¢ moderaled. A third of
the population is under nine years of
age or over 65 years of age, they are
presumed to consume only half of the
ordinary adult ration. i means
that our ration today 1s something in
the region of 18 ounces, the highesat
possible cereal ration in the world,
and yet, we have a famine, yet we
have to go begging for grains. ! went
the figures to be explamned. Those
figures arc theaic What I imply is ths,
There 1s a difference between what is
available and what is consumed, bet-
ween the ration of half a pound or
eigh? ounces, which is allowed in all
our towns and thus Agure of one pound
or 14 or 15 ounces There fs a differ-
ence and this difference is made up by
the food poliies of the Governmeat.

The second factor to iake |he blame
is rains or monsoon and that 1s also
one of government’s making This is
a country of continental proportions
where there is always drought in one
place and flood in another. If you look
over, you will find that between one
vear and another, the difference ia nut
so much Perhaps I may remin the
hon, Minister that last year ghout this
time we were all congratulating our,
selves that there was a good monsoon,
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but laterly 1t has developed—at least
the Food Ministry says that—to be
the worst monsoon, the record for a
hundred years or more. How can that
be? I would not deny that the people
are not starving in Bihar, I would nct
deny that there is shortage, but that
shortage 18 made by the Government.
11 you put the maginot lin® acruss
Bihar and say that not one grain shall
go to Bihar from the neighbouring
States, the people there are ocound to
starve; the shortage 13 gomng to be
cxaggerated, the people are gong to
go short of food What happens?
Please listen to the other factor. With-
out a crop, the largest proportion of
the people have no work they have
no purchasing power and this lack of
purchasing power is matched with an
mncrease m prices That iz jour
famine 1n Bihar, that 1s the famine
made not by rains but by man, not by

God but by Government

I come to the third factor, the
shortage of mnputs It 1s always said
that the Government 15 domng 1ils »est
and that s not realised—uns policy
regarding fertilisers. The produtoion
last year of 723 mullion tonnes is the
same as the production in 1855-56
Since then, I would hke the Minister
to mark the increase in fertiliscrs.
from 190,000 tonnes to 940,000 ionnes
this year; there has been no shortage
but the crop production s the same
as it was ten years ago Take iriga-
tion. In 1955-56, 246 lakh hectares
were urigated, at present there are
350 lakh hectares irmgated. What has
happened to this water? Why has the
production not gone up since 18567
That means that in spite of this water.
this mnsurance against a bad raonscon
your production remawns the .ame'
Take the other item, expenditrue of
Government including the expendi-
ture on community projects; it has
risen from Rs 90 crores m 1960 to
about Rs 250 crores in 1965,

With all these nputs, what has
happened to our production during the
last ten years? It 1s where it was
There is only one answer to Uus and
that is, the controls, The controls of

-~
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Government hive been responsthie
for what we are suffering today.

I can illustrate that in another way.
You can see three different phases of
controls, In 1932-83, Government sus-
pended controls and the production
index by 1956 had risen by 20 pcints
and the price index had fallen by mx
points, it fell more; it fell more an
1834, 1t fell to as much as 30 points.
The production also rose from 54 mil-
lion tonnes to 69 million ionnes Se
from this one act—] am very proud
of that one act for which my leader,
Raja)), was responsible; of course, a
great Jeader on the other sde, Mr.
Kidwai, was also responsible—you in-
creased production and you reduced
the prices.

Now we come to the next phase,
195862 In that phase, zontrols vere
reimposed, not in a very defimte way
but fortunately for this country, in a
wise way administered by, I would
say, a good Minster or a very cdJ4ble
Mimnister, Mr Patil, relaxing them all
along even after they were cnforced
The production went up by 10 polnts
in the index, but the price went up
by 16 points.

We come to the third phase, from
1963 to the present, the phase of con-
trois, the phase of Kamara) Ministers,
I mean, the phase of the de-Katnarajed
Ministers. What happened? During
that period, your production had gone
down by ten points and your piice
index has risen by 115 pomts There
statistics gre there for any one lo see
i the Economic Survey Never in the
history of this country has there been
such a rise in prices in just four years.

Now we must examine as to what
happened 1n 1963 What cnanges in
policy and procedure were there, what
brought forward this change, this in-
crease I1n price, this fall in prodactiun.
I will make one statement Today,
the controls have made cultivation a
crime ] am not referring only—my
hon. friends are there watchful—to
the Preventive Detention Act und to
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Xpe ghersos threstened by the com-
munists against the landlords, That 1s,
of course, an extreme manfestation of
making a cultivator & criqunal. But
even the other things, everything that
the Goverpment has done anie 2962-
83, have discouraged production.

I shall begin with the sax changes
which took place after 1968 The first
1s procurement What 1s procuremen’?
I think, there are a good many of our
friends there who are quite famuliar
with the procedure, how the sillage-
officers fix a very high quota ‘or the
weak and the poor cultivators and a
very Light and favourable one io the
rich The rich man again turns around
and mokes his money by profiteering
by hoarding because he feels that what
he has lost-—according to him, with-
out reason—must be made up from the
public ‘Therefore, you have procure-
ment as one barometer of prices. As
procurement increases, the prices in-
crease 1 would like the Minister 1o
verify that for himself, from 1963 as
the procurement rose up from 440,000
tonnes to 4 7 million tonnes last yeai—
of course, this year it has peen just
27 million tonnes—ihe prices have
continued 1o rise.

The second 1s the restriction on
movement which goes down to the dis-
trict or even to the taluk boundaries
Has the Food Ministry realised that
these restrictions only put a premuum
on smuggling and black-marketing,
that the risk involved in smuggling,
that the costs and wastes involved in
smuggling have to be made up by
higher prices and that every rontrac-
tion of the free area of movement
means new levels of differences, new
rises, constant rises. in prices?

The third change made was that
procurement was extended from rice
to wheat and other coarse grains, It
was not realised that these grains, not
being controlled, were able to make up
for the deficiency in rice

The fourth change made was that
procurement would be made rot only
in surplus States as before but in
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deficient States. I do not know what
logic this was that in a place where
there was not enough food, Govern-
ment should come and say ‘please give
us', or rather not' ‘Please give us’,
but ‘Give us what you have vecause
we want lo store it' perhaps for rats
and perhaps for other persons worse
than rats. But this sumple logiz did
not strike Government that .0 pro-
cure where there is a deficlency was
not only cruel but very very—I would
not use the word ‘stupid' but—unwise,

Shri S. Kandappan: Let him use the
proper word

Shri Lobo Przbha: The fifth shange
was the introduction of ratioming, and
the waste involved in rationing. Why
does the Food M:inistry not take note
of the fact that in Delhi 500,000 ghost
cards have been recently discovered?
500.000 cards mean that one-seventh
of the population receives a double sup-
ply This 1s not all, I am informed
that in Delhi quite a large part of the
population eats in hotels. These people
also draw thewr rations without fiving
up anything to square up with the
food that they get in the hotels. This
1s what ration means Ration means
waste, ration means deception and
ration means the loss of food for those
who want it

Lastly, we come to the most im-
portant consideration of the constant
rise 1n prices to which Government
have also contributed by ramsing their
own procurement prices It iz natural
that when prices will rise only fonls
will sell in a hurry; other will only
sell what is necessary to meet their
requirements and the rest must o
into hoarding This is the reason why
in th® midst of plenty people are
perishing. You have encouraged dis-
honesty, you have encouraged greed,
you have encouraged the worst forms
of exploitation....

Shri Sonavane: Has the Speaker en-
couraged all this?

Shri Lobo Prabhu: I am not refer-
ring to you, Sir.
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Shri 8, K, Tapuriah (Pal): At least
do not encourage interruptions lke
this

Mr, Speaker: He is suggesting that
the hon. Member 1s expected to ad-
dress the Chaur.

8hri Lobo Prabhu: I am not address-
g the Chair but our friend there, it
he likes

Mr. Speaker: But he is not expecied
and he 15 not permitted to address him;
he is expected to address the Chaur.

Shri Lobo Prabbu; I have used the
term ‘you' 1n a generic sense, but I
iender my apologies to the Speaker
for fit.

I would request the Government of
India to undo what happened in 1863.
It 13 not difficult, During the next
three months, they can suspend res-
triction on movement; they can sus-
pend procurement, because in the
next three months there 18 no procure-
ment, there will be rain and peuple
will be busy and hardly any grain
would come to the market. This will
have a psychological eftect. This will
prove to you that these curbs which
you are putting are the cause of rise in
prices. If you want to stimulale maove-
ment into the market . __

The Minister of Food and Ajricul-
ture (Shirz Jagjivan Ram): ‘You' means
the ‘Chair’.

Shri Lobo Prabhu: I am sorry. If
Government wants to stunulate move-
ment to the market, they have alieady
a provision 1in the Essent:al Commodi-
ties Act to acquire grain and to re-
qusition grain al hxed prices, Let
this be done, let this be done with the
producers, and let them be paid the
procurement price and then the grain
will come to the market for a better
price. If alter three months, there is no
improvement, if after three months out
people are not saved from the famine
which Government expect in July,
they can return to their controlz agan.
Let them try this for three months. It
15 & very important issue, an issus of
life and death to our people, an issue

JULY 11, 1967 Food, Agri. ete.)

10970
which has been made worse by the
Suez Canal trouble, an issue which hag
been made worse by many other diffi-
cult circumstances. I would beg of.
Government that in this period there

should be a moratorium on the policy
followed since 1963.

Shri N. Sreckantan Nalr (Quilon):
So that the banks may monopolise all
the grans,

Shri Lobo Prabhu; I do not want
my attention to be diverted because
my time is limited.

The next point that I wish to make
is In respect of production. With the
crash programme of production Gove
ernment are very hopeful of achieving
an agnicultural revolution with better
seeds, with more fertilisers and so vn.
But may I pomnt out that with all thw,
when the Chief Ministers were here,
Government did not realise that they
were giving them only Rs. 6 crores as
grants and the rest as loans and still
they are short of Rs. 20 crores Guv-
ernment do not want to give them
cnough money even to 2xecute the
plans that they have? For irrigation,
the Food Minister should demand of
the Finance Minister that there should
be no limit (o the expenditure

So far a» irmigation works are con-
cerned, 1 am glad to reler to you, S,
now and say that about a firimight
ago, you had said that if the expendi-
ture on Bokaro to the tune of rbout
Rs 1000 crores were suspended. all the
jrrigation works in the country could
be accomplished. So, we lave the
support of the Speaker who was in
the Steel Ministry before and who
should know what Bokaro is 8o, the
Food Minister has to press the Finance
Minister to give him as such money
as he can for irngation.

The next plan that I would suggest
1s this. About one-seventh of the
total area is culturable waste. Let it
be given to anyone who wants to
cultivate it. If people cultivate it, they
will employ labour and they will pro-
duce food. Let not Governmen: keep-
it fallow in the hope that the landissx
Inbour will some day have J
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My third point is In regard 0 the
serapping of prohibition. One could
weep when one sees these idle palmy
trees standing; when toddy could feed
the hungry people, one could weep
that people struggling for the sugar
which these trees can produce it but

for a policy which is complefely out-
dated.

1 now tome 40 ‘he most  Teievead
part and the last part of my speech,
about the budget, and abou! what
economies can be effected. [ want to
emphasise one thing that for rawsing
taxes tolalling to Rs. 115 croics, the
Financo Minister has started & process
of inflation which has sent up the prices
of the food articles from 232 points
to 258 points In the last siX weeks,
due to these Rs 1l) ciores Of rew
taxes, the prices have nisepn by 21
points, the highest ever reached and
that too in anticipation of those taxes;
very few of those taxes have becn en-
forced and only the railway: have
raised thewr rates, but 21 pointe have
been registered in the price ol food-
gramns and 10 points i1n the @general
index. Rs. 115 crores represents only
2 per cent of the total expenditure of
Government which comes to Rs. 5150
crores Can Government not make 2
per cent economy in thewr Ministries?
Is it so dificult” The economy 1s only
to the extent of 2 per cent. "he Fin-
ance Minister himself had considered
a cut of 10 per cent necessdry. Why
should he not insist that 1 2 ner cent
cut be imposed on all Ministries? That
would enable us to forget these taxes.
That will start a fall in prices. As for
the Food Ministry, I can indicate many
cuts. For instance, I do not know if
the Minister 15 aware that iace last
vear in the secrctariat of his Ministry
the number of officers had been raised
from 247 to 360. When we are think-
ing of economy, the number of ouicers
in the Minstry is raised. When we
are thinking of economy, the grant to
the ICAR has been raised from Rs. 7.8
to Rs. 128 crores, the grant for Lew
agricultural schemes hay hern raised
from Rs. 1 crore to Rs. 8 crores and
the grant for capital expenditure has
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been raised from Rs. 28 crores to
Mr. Speaker: Yes,

Now, is it necessary in a year when
we are so short of money to indulge
in these expenditures? Then thcy are
making a provision of Rs. 24 ctores for
trade losses in foodgrains. Have they
considered that with this big gap bet-
ween purchase price and selling price,
a provision of Rs. 24 crores for trade
loses B wmeihing {hed mot oot
the conscience of thus country, that

must even shock the conscience of the
world?

So 1n the name of the peopls of
India, T demand that these figures
assembled by me may be considered,
If they can be answered, wecll and
good If they cannot be answered,
they may be accepted. At least, I hope
the Food Minstry after 30 years—I
was myself 1n the Food Ministry; 1 see
Dr Rao; he was also there....

Shri Jagjiwan Ram: The hon. Mum-
ber set the process in motion.

Shri Lobo Prabhu: I hope after 30
years some hght will dawn on the
Food Minstry so that som: day n
the future it may not be said that the

Food Mimistry worked only !n the
dark.

Shri T. Ram rose—

Mr. Speaker: Yes.

Shri Sheo Naraln 70s¢ -

Some hon. Members: Let Shri Sheo
Narain speak.

Mr, Speaker: No, on the last day.

Shri Randhir Singh (Rohtak): I was
at the top.

Mr. Speaker: No question of top or
bottom

Shri Randhir Singh: You have nul
me at the bottom,
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W WU T WA ¥ ¥ ) W
ferdilz & dw & s WX S8 %
FIORX T & o9 §qT | 9oy I
wereft § f wrrer it forer gy § fegre
F gt 1t foer 7 @ Sfwr o O
& worre & g wigar g s s
M & g qa T § At e wver
500 T9 R ot 7Y fawar wifgw o
i ag wore 2w ¥ w7 A aff g
15 0 feeY oY T At ool sfger
w7 a7 v fpmY Y Foreett oft
W GALAT NI ¥ a7 Towew § |
gt Xz ¥ draw oY frw w1 § W
90 TYY TT 100 VT 7.1 4fx wTq rarer
gl g a faar g wroet
MmMA R awar 3 19
¥t e F 7t wrar fiw wfec sl
srhestegry ?
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¥ owa o INT g ¥ AW P
¢ 07 9T o7 v & WY w2 § oft
e fpumt ¥ 97 a5 g At
wc qrf e woere W T0w @
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20 7% ¢F IT & QI EXTT WY
N OTWT N FAEX T W
W wr Wt w1 fiearr urere &
WX AW w qrad ¥ Fag acedm gar

10080

R ey W
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tw ¥ wfafowr qw a1a s W
¢ | G TF IWTET PR A A g,
fgarii #t qfw o2 fafepns faa &
wa &, & qomar § fe e AT xR NG
N wggy i f5 feqrt & SR 3@
T TR e § ) AT A Rt
-q wfeww g ¥ fefmgrn wia
o foid & 1 99 ¥ wergere el
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W% 9T ot el ot ov wfewr &,
T firw § I wom ¥
gt fwar & S scaft 4, s@
BT §TX T NI7g AT W §, wify
for T wrw Wk Fww Iw W R
¥ o g W R £ 1 e A ofw
o ¥ wf w17 &Y wng, dfew ag
wit ox fewry ¥t et Fafeen
a7 aff w< qrf 1| g ¥ faelt WX
wERTeT ¥ draew W, feyr
¥ Ty, o i oty W A dEx
ferar g &

degq % wyraw § v monfa @
v YW IRT 17 &3 1 v Y yfs-
quTe & 918 qTETC W I WeST
€ €, g 5B w997 i oI w0
gt gvh, AfeT aor 75 § fe wrw
Wiw-GETC T IR o7 * g 1T §—
Wit Y q¥ 05 78 ¥ W ¥ vy 0k
& 1 <@ vfw garc & foana o o aw
T g § 1w fwwtr B g
fafera aq mft &, fw o< a9 o1 »if
wfewTe 7Y §, wrhe ¥ 3w TR w1
ar Fa®, ©F w7 ¥ sqaear At
34 WY Wt Igx o Ifwa gEr A
L A

agas Mt wra g, I
gy WY e & ol A W) W g,
3¢ N 3w HT TTETT ¥ Haw
AR, gorR ¥ gigH) WX feary &
sfe a% vy w1 faer gk @R
wier § s gk R F ey wr N
srfre §) oy feara ¥ sfar ol o3
SR %Y Seqw qfeor § |
Shri Annasshib Shinde: I am glad
Jan Sangh is supporting land reforms.

Shri Bal Raj Madhok: We always
support land reforms, but do it the
right way.
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Shri Randhir Singh (Rohtak): Mr.
Depuly-Speaker, Sir, peasaniry is the
very backbone of the country, He is
the pivotal figure, the very lIife and
breath of the nation I have to say
with regret that the stature and status
of the peasantiry is not fully recognised,
I beg to be pardoned by the treasury
benches for saying that a spirit of dis-
appointment, melancholy and {frustra-
tion has. overpowered the entire
bulk of our peasantry in this sub-
continent. He 18 not as energatic and
jubiliant as he should be. Why?

There is a saying by Igbal

AT ATETHY AT FTEY @Y mm,
Aot g, dAT WY, e,
a0

There was a time when peasantry was
everything That time was not far off;
it was within the lifetime of the great
bard. Now the peasantry is being
exploited. 1 warn the Government
through you. Naxalbari is an indica-
tion. The peasant should be treated
well, as citizen number one of this
country, quite often he is being termed
as God of Food, but he is not reckoned
to be 50, He should be a copartner in
the development of the country and
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This is not what he ig going to be-
lieve. Through you, Sir, I beseech the
Government to read the writting on
the wall. Let the farmer ba treated
as the first citizen and allowed to
participate as such in the development
of the country.

I have got a few suggestions to make
in this connection. Give him a re-
munerative price. He is not getting
even of halt of what he is investing
Mr. Deputy-Speaker, you are a kisan
yourself and you now g kisan is in-
vesting at least Rs 250 per kila for hus
produce of wheat., That means ha
should 1nvest Rs. 40 to Rs, 45 per biga.

And what 18 he getting? Only Rs. 30
ot 35 per bigha. So, firstly, he must
get a proper return, & good return.
Now he is runming away, saying this
1% a losing bargain. What can we do
when these millions ang trillions of
peasants start turning thewr back on
agriculture, leave their henrths and
homes in the willages? What will
happen to this country? That 1s more
dangerous than a Chinese attack on
our frontiers, more dangerous than a
Pakistani mggression, or anything of
that nature. Therefore, kindly take
notice of the needs of the kisan before
the situation worsens further.

Then I come to marketing. Now
whatever he has got is looted in
mandis He 15 being fleeced, he is
being exploited. Thigs mandi business
must stop. You should take over the
wholesale trade in foodgrains. You
can ask the Food Corporation to do it
You have to save these poor peasants
from the wolves. the exploiters and
the middlemen. This is the second
suggestion which I want to place be-
fore the House in all humility,

Thirdly, you should save him from
He does not need



10991 D.G. (Min. of ASADHA 320, 1889 (SAKA) Food, Agri. efe.)

I Imow that
my hon. friend, the Agriculture Mins-
ter, has much warmth for the kisan
and I quite appreciate jt. He is our
great leader and now he is In charge
of the Agriculture Minisiry. He has
risen from a humble beginning and he
hes real warmth and affection for the
kasan, the poor, the down-trodden. So,
I want to tell him this Do not give
& single penny to the kisan, if you
want 1t to be returned the next year.
If you want to give um loans give
hum loans for a long-ferm  The private
money-lenders, the taccavi business
and the co-operative societics have not
been able to help the kisans and those
schemes have been a thorough fajlure
A lusan should not have anything to
do with such institutions As I sug-
gested in the first session of the Lok
Sabha, 1f you can establish an Indus-
tnal Finance Corporation tg grant
loans to industrmalists and traders, 1t
1s & big question mark why you can-
not establish such an institution for
granting loans to the peasants The
peasants, smail or big, must be given
a large amount, not a few hundreds
but, say, Rs 15000 or 20,000. to be
repaid over a period of 15 or 20 years,
The :nterest also should not be more
than, say, 2 per cent per annum. The
amount should be recovered in easy
instalments, I know that the Minister
has made a commitment in thig matter
and he has real warmth for the peasan-
try If you want the peasantry to
stand on their feet and produce more
you should provide them finance on
attractive terms. That 15 my sugges-
tion about credit,

Then I come to crop insurance. Last
time the Minister had agreed to this.
Natural calamities like famine, floods,
frost or vagaries of water destroy the
crop of the peasants When a small
junk oz bufallow or a fountain pen or
chattal can be insured, why not the
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crop of the kisan which is worth
millions of rupeea? I know that the
Minister wants to do it, Let him
introduce the crop insurance scheme
without further delay.

Another thing which should engage
his immediate attention iz flood cuntrol
Rainy season has already set jn and
there are depressions everywhere,
particularly In my State. Mllllons of
acres of land would be uander water.
Kindly see to it that you take imme-
diate steps for the draining { water,
either by digging drains or by pump-
ing, because it ultimately affects the
production of foodgramms Would you
believe me when I say that nalllons of
maunds of foodstuffs are ‘estroyed by
the non provision of adequate rieasures
In respect of Nood control Govern-
ment ls lagging behind in bis  Kindly
take immediate steps and ree that
floods do not do further haum (o the
production

Then I come {o pests and piant G1s
cases Would you believe 1t when 1
sav that nearly about 20 per cent of
our total output is destroyed by pusts?

Shri J B Kripalami: 30 per cent

Shri Randhir Singh: May be, I said
20 per cent so that it may rot startle
anybody It will be between 20 and
30 per cent Disease experis say that
there are about 40 diseases and near
about 85 species of special disease
which atfack all on a sudden the rice
crop Similarly, there are !undreds
and hundreds of diseases for wheat
also So, I would request him to take
biological chemical, cultural or guaran-
tine steps to put a stop to the deteri-
oration or destruction of crops by pests.

My next point is about soil crasion.
Nearly about 200 millfon acres ¢f cur
land, which comes to about one fourth
of the entire agricultural tand of this
country, Is eroded We are row told
by experts that about 2 per cent of
the soil of our country is roded every
vear. In my own State, :n Haryana
and Punjab near about 60 per cent of
the land is affected by erosion This is
a serfous problem Government should
take note of it and take such steps aa
are necessary to prevent soil erosion.
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Coming to fertilizers and ranures, I
am very grateful to the hon. Minister
for the dynamic efforts he has put in
to increase the production rf nitrogen-
ous, phosphatle and green manure In
dhis fleld we have made much progress
and qute a good quantity 1s being pro-
duced But that is a small fraction in
comparison 1o our needs The produc.
tion of fertilizers has a direct tearing
on food production If we increase the
production of fertilizers in this coun-
try, coupled with the supply of im-
proved sceds, to which I will come
later, our production of {oodgrains will
Increase by leaps and bounds

Then 1 would llke to say a word
about irrigation We have Irnigation
only in 2] to 25 per cent of our entire
fand, which is a small figure Out of
$30 million acres, we have Iirrigation
only 1n 88 million to 60 mullion acres,
This is disappointing In tne First
plan, you set apart and expended Rs,
400 crores, 20 per cent of the entire
smount, in the Serond Plan you spent
nearly Rs 571 crores and in the Third
Plan about Rs 900 crores I appre-
riate that It was quite a big amcunt
‘thet you have spent. but when we
compare 1t with the size of our coun-
iry, 1t 15 not sufficent

Now we are going about with a beg
gar's bow), trotting every nook and
corner of the world for food, which s
most humiliating It is humliating
aot only to us but also to the peasan
try It is a slur on our pessantry that
ihis country of ncarly 400 million pea-
sants cannot provide food i0 our
brethren Kindly give ou: peasants
water, electricity, good seeds and other
fncentives You will see that they will
give food not only for vour require.
ments but also a surplus which you
can distribute to Canada, America or
some other needy country. Instead of
getting food from America, we can
supply food to America with compound
fnterest TRis is not tall talk but a
fact. Our peasants are the best in the
avorld, the most hardworking, i7teli-
gent and patrictic. It fs & matler of
shame that we have to import food-
grains from abroad.

DG. (Min. of  JULY 13, 1507
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About agricultural implements, our
agricultural implement is the poor
plough for hundreds and thousands of
years. 1 would make a specific re-
quest to the Minuster, through you.
Produce as many tractors as possible, if
not bigger ones, smaller ones or med-
lum ones, and supply those tcactors
at half rates to the cultivators. I
read an article day before ycsterday
that bullock power is proving costly
and that tractor power is proving
cheaper

In my own State there is a sort of
competition. My hon friend would
say that for small cultivators it will
tiot be economic No Sir; I have been
se¢ing in my own village that people
who have got about 10, 15 or 25 bighas
of land, have been tllling their own
Iasids and are Mmaking mdney out bf it
by tilling the lunds of others also.

This bullock business has become out-
moded Now the cultivator wahts more
and more tractors from you. Give
them the tractors and vou will see
that the whole thing Is changed within
a couple of years

Then, there is a very serious com-
plaint about electricity Six or seven
towns 1n the country are consuming
nearabout 56 per cent of the entire
clectricity produced in the country.
Stop that The natlon first the coun-
try first our people first and fowns
afterwards Kindly see that a major
portion of the electricity 1s supplied to
the farmers and that too at half rates
ff you can.

Then, there are two important points
I would lke to submut that you should
take speclal notice of improved seedls
and the high-ylelding variety program-
me becatse canal water atong with bet-
ter seeds determines the yleld or aut-
put of the land It you could intro-
duce improved seeds, the outpuf
will be greater As per data avail-
able only 20 per cent of the land Is
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a long time. Would you kindly see to
it that we teke to improved seeds ns
early as possible?

1 will say something about n.ultiple
cropping also From the harvesting of
rabl to the sowing of kharif, belween
these two harvests, about three
months elapse. This span of time of
ngar about 80 to 100 days should be
usefully employed. Erotic types of
ragi. wheat, paddy, maize and jowar
should be a third crop. If you do that
in areas of irrigation instensity, that is,
wherevere you have irrigation in large
guantity, you will see that it makes
much difference.

Then, tubewslls are proving very use-
ful where canal irrigation is not avail-
able In this connection I would like
fo submit that do not give money to
the farmers for tubewells—Rs 5,000
to each farmer—because most of the
money goes for bribing I tulked al'cutl
it quite a number of times Do not
give the farmer the money. Give one,
two or three tubewells fo a village
from the Government side where there
is no frrigation by canal It will
change the entire situation in the vil-
lage and you will see that the pro-
duce {n that village goes up a number
of times.

1 mentioned one thing last time &nd
this time also I will repeat it, namely,
reclamation of land. Introduce this
and It will be a very great incentive
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the Denmark of India. Haryana Is a
boon for this country., The land of
Haryana is of gold—not only land, but
our animals, buffaloes, calves and bul-
locks. Develop them Give them as-
sistance and I assure my hon. {riends
that if you develop Haryana, every
Member will haye a buffalo or a cow or
a bullack as a sort of a gitf You
should be proud of it. Kindly culti-
vate this very important region of our
country. It is nof because I belong
to that region but Haryana is like the
Milan region of Italy,

Shri Bal Raj Madhok: Do not talk
of Lyallpur.

Shri Randhir Singh: I am grateful to
you.

This is a most fertlle rezion. It you
give water to This reglon and fake
notice of animal husbandry in this re.
gion, 1 aszure you that we will be very
useful for the country

Mr. Deputy-Speaker: The hon. Mem-
ber's time is up

Skri Randkir Singh: I had to say
something about dalry also, I am
grateful fo you that you have given
me time which I did not deserve. With
this I make a submisgion to you again
wntmm%hhmiwdwaI
haye suggested to you and implement
it for the cause of the people, for the
bengfit of the nation and for the beng-
fit of mankind.

Mr. Deputy-Spesker: You deserved
that time because you said that

Haryana is going to be the granary of
India.

Before I call upon the next speaker
1 have to make an announcemant.

Hon, Members may now move the
cut motiops fo Demands for Grants
relating {o the Minisiry of Food, Agri-
culture, Coumunity Deyelopment and
Cooperation, ~subject to thetr betng
otherwise admissible.
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Shrl B K. Nayauar (Falghat): I Shri Ramaviar Shastri (Patna): 1
beg to move: beg to move:

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re. 1".
{Failure of the Land Refonmg Policy

(1.]

Shri Yashpal Singh (Dehra Dun): I
beg to move:

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re. 1",

[Failure to ben cow slaughter (7))

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re. 1”.

(Policy regarding distribution of ferti-

lizers and good vanety seeds (8)].

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re, 17,

[Supply of foodgrains to non-Congress

Governments in the States (9)].

“That the demand under the
head Minustry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re. 1",

[Policy regarding the fixation of price

for sugar cane (10}].

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re. 1",

[Nationalization of sugar and rice

mills (11)).

“That the demand under the
bead Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re, 1"

[Failure to lift zonal restrictions on

the movement of foodgrains (12-].

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re. 1.
[Foilure to bring forwerd crop ines-

rance (13)].

“That the demand wunder the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced by Rs,
100"

[Need to reduce the heavy expenditure
on pay and aliowances of high

officers (16)].

Shri Bhola Nath (Alwar)' I beg
to move:

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced by Rs
100™.

[Foulty working in the allotment of
funds for short term and medium
term logns to kisans in rural areas
of Rajasthan (17)).

Shri Ramaviar Shastri: I beg to

move:

“That the demand under the
head Minustry of Food, Agricul-
ture, Community Development and
Cooperation be reduced by Rs.
100"

[Sloyw progress of sgriculiural educe-
tion (23)].

“That the demand under the
head Minutry of Food, Agricul-
ture, Community Development and
Cooperation be reduced by RS
100™.

[Need to increase the number of agri-
cultural colleges (24)].

Skri Yashpal Singh: [ beg to move:

“That the demand under the
head Ministry of Food, Agricule
ture, Community Development and
Cooperation be reduced by Ras,
lw" v

[Need to improve the working of
Food Corporstion of India (28)}
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“That the demand under the
head Ministry of Food, Agriecul-
ture

_E
|

{Desirability of Intensive Agricultural
District Programme (30)].

Cooperation be reduced by Rs.
100.”

{Desirability of giving preference to
munor {rrigation schemes (27)].

“That the demand under the
head Ministry of Food, Agricul-
ture Community Development and
Cooperation he reduced by R,
lw ) ]

[Need for incentives to sugar cane pro-
ducers and for sugar mills (28)].

“That the demesnd under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced by Rs,
Iw"

{Need to improve the working of the
Central Warehousing Corporation
(30)1.

‘“That the demand under the
head Munistry of Food, Agricul-
ture, Community Development and
Cooperation be reduced by Rs.
100."

{Need to improve the working of the
mechanised farms (30)].

Shri Gadilingama Gowd: 1 beg to
move:

“That the demand under the
,head Ministry of Food, Agricul-
ture, Community Development and
Icoobo.;’nntion be reduced by Rs.

(Failure of the Community Develop-
ment Scheme, Panchayat Sapnitis
and Taluk Committees to Perform
the objects for which they were in-

“tended (33)).
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“That the demand under the
head Minisiry of Food, Agricul-
ture, Community Development and
th reduced by Rs.

{Need to effectively implement Co-
operative Depariment’s schemes for
increased food production (38)].

Shri Ramaviar Shastri: 1 beg to
move:

“That the demand under the
head Agriculture be reduced to Re.
l-ll

[Failure to make the land fertile
(34)1.

“That the demand under the
head Agriculture be reduced to
Re. 1"

[Faslure to increase the production of
cotton in the country (35)1.

“That the demand under the
head Agriculture be reduced to Re.
1"

[Faslure to make the country self-suffi-
cient in foodgramms (36)].

“That the demand under the
head Agriculture be reduced to Re.
1.

[Failure to ensure disease free agricul-
ture (37)]

Shri K. M. Madkukar (Kesaria): I
beg to move:

“That the demand under the
l;;;ﬂAniculmnbendueedbym.

[Need for makwng adequate arrange-
ments for plant protection in every
village (38).]

“That the demand under the
lltggmmmhndwbym

[Need for imparting education to grew

suitable crope in changing seasons at
village levels (39)].
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“That the demand under the
wmumwh
1 w

[Neeqd for comprehensive programme
for wmplementing rninor irrigation
schemes in famine stricken areas
40)].

“That the demand under the
head Agriculture be reduced by Rs.
100.”

[Need for a government scheme for
the manufacture of small tractors
(41)].

“That the demand under the
head Agriculture be reduced by Ras.
100.”

[Need to make adegquate arrangements
for training of tractor drivers (42,1

“That the demand under the
lvead Agriculture be reduced by Rs.
100.”

[Need to test agricuiturci land at vil-
lage level and give advice to far-
mers (43)].

Shri E. K Nayanar: I beg to move:

“That the demand under the

head Agriculture be reduced by Rs.
100.”

[Failure of the agricultural production
in India (44)).

Shr{
move:

Ramavatar Shastei: I beg to

“That the demand under the
?:gwmumwm

[Need for preserving the plants (4)).

D.G. (Min. of JULY 11, 1987  Food, Agrl etc)

“That the demand under the
head Agriculture be reduced by Ra.
100"

|Need jor development
4n].

of faheries

“That the demand under the
head Agriculture be reduced by Ra.
100."

[Failure in implementation of Infen-
nve Agriculture Schemes at district
level (48)].

“That the demand under the
head Agriculture be reduced by Rs.
100."

[Need to protect plant jrom locusts
and other tnsects (49)].

“That the demand under the
head Agriculture be reduced by Rs.
IM‘.”

[Need to make land productive (30)]

“That the demand under the
head Agriculture be reduced by Rs.
100"

[Need to increase the production of
agricullural farms (31)).

“That the demand under the
head Agriculture be reduced by Rs.
100.”

[Need to increase the production of
fruits and fruit products (52)).

“That the demand under the
head Agriculture be reduced by Ra.
100."

[Need to provide incentive to formers
in order to increase supar-cans pro-
duction (53)1.

‘“Thet the demand under the
head ‘Agriculture be reduced by Rs.
100.”

[Need to make available: minor irrigs-
tion facilities to farmers (W)}
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Shri Shola Nxth: I deg to move:

“That the demand wunder the

wa\mtuube!ﬁﬂﬂﬂbyh

[Nesd for adequate arrampement of
ug;i)cuuuralmrkcﬂnaiumjm
(86)].

“That the demand under the

head Agriculture be reduced by Rs.
100"

[Inadequate arrangement for boring
operations in Rajasthan (56)].

“That the demand under the

head Agriculture be reduced by Rs,
lw'll

[Project for ground water exploration
n Rajasthan (57)].

“That the demand under the

head Agriculture be reduced by Ra.
100."

[Nead for starting training scheme for
tractor driving in Rajasthan (58)1].

8bri Gadilingans Gowd (Kurnool):
I beg to move:

*Phat the demand under the
head Agriculture be reduced by Rs.
lwlll

{Need to give proper repressntation to
the actual farmers and expertz n
farming in the delegation to F.A.Q,
and other meetings and conferences
(™ ]

“That tbe demand under the
head Agriculture be reduced by Rs.
100."

[Fuilure of the scheme of youth activi-
ties in villages (74)].

“That the demand under the
head Agriculture be reduced by Rs.
0"

[Failure to make proper assessment of
the. parts of the State Gavern-
ments regarding proposcls for grant
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of prizes to the highest producers of
paddy in the country (78)].

Shri Ramavaiar Ehasiri: I beg 1o
move:

“That the demand under the
head Payments ¢o the Indian Coun-
eil of Agricultural Research be re-
duced to Re. 1.”

[Failure to increase the milk produc-
tion in the country (60)].

Bhri Gadilingans Gowd: I beg to

move:

“That the demand under the
head Payments {5 the Indian Coun-
cil of Agricultural Research be re-
duced by Rs. 100.”

[Need to invent paddy fransplanter for
maechanised forms (85)). -

Shri Ramavatar Shastri: I beg to
move;

“That the demand under the
head Community Development
Projects and National Extenston
Service be reduced to Re. 1%,

[Uselessness of Development Blogks
(80)].

Shri E. K. Nayanar; I teg to move:

“That the demand under the
Commupity Development Prpjects
and Natiopal Extension Service be
reduced by Rs. 100.”

[Faslure of Pamchayati Rej in Kerola
(91)).

Shri Bhola Nath: I beg to move:

Service be reduced by Rs. 100.”

(Faulty working of Commupity De-
velgpment and National Extension
Service and Locgl Development
Works in Rajasthen (93)].
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Shri Ramavaiar Shastri: I beg to
move:

“That the demand under the
head Forest be reduced to Re. 1.
{Failure in preservation of the forest

wealth of the country (99)].

“That the demand under the
head Forest be reduced by Rs. 100.”

fNeed to preserve forests (96)].

“Thal the demand under the
fiead Other Revenue Expenditure
of the Minustry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re. 1.”

[Failure of cooperative societies in
benefiting the poor people (99)].

Bhri E. K. Nayanar: 1 beg to move:

“That the demand under the
head Other Revenue Expenditure of
the. Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100

{Inadequate allotment of food to the
Keralz people (101)].

Shri Ramavatar Bhastrl:
move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Food, Agricul-
ture, Community Development
and Co-operation be reduced by
Rs. 100.”

[Need for development of khamdsari
industry (102)].

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Food, Agricul-
ture, Community Development and

be reduced by Rs,

1 beg to

100"
[Need to improve the breed of horses
in Ind (103)].
Sbri X. Ramaal (Coimbatore): 1
beg to move;
“That the demand under the
head Purchase of Foodgrans and

{Failure to supply fersilizer to
ond middle class peasants at m’;ﬁ
led rates. (118)].

JULY 11, 1967
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Sari E. K. Nayanar: I teg to move:

“That the demand under the
head Other Capital Outlay of the
Ministry of Food, Agriculture,
Coum_unityDewlopmentudCo-
operation be reduced by Rs. 100.”

[Need to heip the fishing industry in
Kerala (116)].

8hri H P. Ohatterjee (Krishnagar):
I beg to move: ,

“That the demand under the
head Minustry of Food, Agricul~
ture, Community Development and
Co-operation be reduced to Re, 1.”

[Failure to ensure equitable distribu-
tion of foodgraing to all States
(183)].

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Co-operation be reduced to Re, 1.”

Food, Agri. ejc.)

[Fﬂilm:: to explore all avenues of pro-
duction of foodgrains on a war foot-
ing (134)]

“That the demand under the
head Ministry of Food, Agricul-
ture. Community Development and
S:;-:pe!‘ltlm be reduced by Ra.

[Need to go 1n for organic manure and
to rationalise the wuse of fertilisers
(138)].

“That the demand under the

head Munistry of Food, Agricul-
ture, Community Development and

ﬁﬁ-ﬂmum be reduced by Rs.

INeed to reduce the inport of jood-
gramns from foreign countrieg (139)].

[Need to take stepe to improve animal
husbandry and poultry, (140)),
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“That the dsmand under the

[Need to take suitable measures for
preserving the live storage and dead
storage of nver valley projects from
being tilted up to keep the irngation
potential safe (141)].

“That the demand under the
head Minustry of Food, Agricul-
ture, Community Development and
Co-operation be reduced by Ra.
looll

[Need to rationalise the
142)].

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Co-operation be reduced by Rs.
100"

land laws

[Need to lift the ban on movement of
foodgrasns from one State to an-
other (143)]

“That the demand wunder the
head Agricuiture be reduceg by Rs
lw "

[Need to do away with top heavy ad-
minstration (144) ).

“That the demand under the
head Agriculture be reduced by Rs
lw "

[Need to go in for intensive cultwa-
tion (145)].

“That the demand under the head
Agniculture be reduced by Rs, 100."

[Need to take suitable measures for
sl conservation. (146)1.

Shyi Ramavatay Shastri:
move*

“Phat the demand under the head
Ministry of Food, Agriculture, Com-
Co-ope-

munity Development and
ration be reduced to Re 1.

I beg to
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[Conetant rise 1n the prices of fertli-
serg (151)].

“That the demand under the head
Ministry of Food, Agriculture, Com-
munity Development and Co-opera-
tion be reduced to Re 1"

[Encouragmg profiteering and black
marketing n fertihsers. (152)]

‘“That the demand under the head
Mitustry of Food, Agriculture, Com~
munity Development and Co-opera-
tion be reduced to Re. 1",

{Failure to pay more attention towards
indigenous manures such g& Cow-
dung. (153)]

Shri Ganesh Ghosh (Caiocutta

South): I beg to move:

“That the demand under the head
Minustry of Food, Agriculture, Com-~
munity Development and Co-opera-
tion be reduced to Re. 1.

[Failure to nationaiwse wholesale trade
m foodgrains. (154)].

“That the demand under the head
Ministry of Food, Agriculture,
Communty Develogiment and Co-
operation be reduced to Re, 1.”

[Failure to grant money to the West
Bengal Government to meet the loss
sustained in supplyng foodgrains at
subsidwed rate n the statutory
ratoined areas. (156)).

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced to Re, 1"

[Ducrimination in the supply of food-
grains to Siates with non-Congress
Governments, particularly West
Bengal. (156)].
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[Shri Ganesh Ghosh ]
*That the demand under the head

operation be yaduced to Re. 1.”

[Failure to supply the promised quan-
tum of foodgrains to West Bengal
after the forming of the non-Con-
gress Ministry, (157)).

Shri H. P, Chatterjee:
move:

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100"

[Need to implement expeditiousiy the
minor irrigation projects. (159)).

Shri Ramavitar Shastri: I beg to
move:

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
opgration be reduced by Rs. 100."

[Nead to check increase in the price
of fertilisers creating daficulty in the
way of more production. (161)].

“That the Demand under the head
Minigtry of Food, Agriculture,
Community Deyelopment and
operation be reduced by Rs. 100."

[Need to check blackmarkating, theft
of foodgpawns, hearding and profi-
teering. (162)].

Shri R. K. Amin (Dhandhuka): I
beg to move:

“That the demand under the hasd
Mipiatry of Food, Agriculture,
¢ Development and Co-
operation be reduced by Rs, 100.”

[Need to establish centrgl agricultural
poli/technics in every district of
Gujarat State (163)].

“That the demand under the head
Ministry of ¥ood, Agriculture,
Comm}mity Development and Co-
operation be reduced by Rs. 100.”
{Lack of coordimation between rs-

search farms and cuitivators of the
country. (1684) ],

1 beg to
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{Need to make soll-testing and soil
survey all over the coustry. (163)].

“That the demand under the head
ini of Food., Agriculture,
Community Development and Co-
operation be reduced by Rs. 100."

[Need to make water provision by
developing tube wells in Bhal and
Nalkantha areas of Gujgrat State.
(168)].

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100."

{Need to make provision for adequate
credit facilities for smproved seed,
pesticides and fertilizers by closing
the community development works,
(167)].

“That the demand under the head

operation be reduced by Rs. 100

[Need to change the structure of agri-
cultutnl education in the country.
(168)].

“That the demand under the head
Mipistry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Need to estgblish rural ingtitutes
and rural industrial estates in every
taluka or block in the country.

(169)].

“That the demand under the head
Ministry of Food, Agriculture,
Community De¢velopment and Co-
operation be reduced by Rs. 160.”

[Need to establish Agnicuitusal Usmi-
versity in the North Gujarat. (1%)3.

“That the demand undes the head
Nigistzy of- Food Agsiculieee
operafion he rednoed by Re. 3R
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Need to deoetop ond
Eﬁmbmuumm. ).

“That the deminid usdér the hoad
Ministry of Foodr Agriculture,
Community Development and Co-
operation be reduced by Rs. 100."

{Neeq to meet more junds to develop
fisheries in Gujarat State. (172)).

“That the demand under the head
Minstry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100."

[Need to develop the well-integrated
schentes of rural works 1 Panch
Mghals and Bhal Nalkantha areas
of Gujarat State. (173)).

“That the demand ymder the head
Ministry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Failure to make arrangement for
crop sngurance (174) ).

“That the Demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100"

[Farlure to make arrangements for
adequate development for produc-
tion of cotton in the country. (173)).

“That the demand under the head
Mmnistry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100"

[Need to stop giving aid for the en-

couragément of cooperative farming.
(178)].

“That the demand under the head
Ministry of PFood, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100"

INeed to develop cold storage facilities
well ypread out in Gujavet. (177)).

“That the demand under the head

operation be reduced by Re. 100.”
{Need to induce industrialists to work
Yor driculfiral grdducion. (178)].

DG, (Wisl. of ASSDHA 30, 1889 (SAKA) Food, Agrl, ete.)
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“That the demand under the head
Ministry of Food, Agriculture,
Commumnity Development und Co-
operation be reduced by Rs. 100.*

[Need to appoint an advisory com-
mittee consisiing of cultivators,
engineers, ond independent public
men to devise schemes for the maxi-
mum uge of irrigation water. (179)].

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100*

(Fatlure to supply due share of im-
ported foodgrams to Gujarat Stats.
(180)].

“That the demand under the head
Minstry of Food Agriculture,
Commumty Development and Co-
operation be reduced by Rs, 100~

[Carelessness in regard to supply of
fertilizers mired with salt, (181)].

Skri Ganesh Ghosh: 1 beg to move:

“That the demand under the head
Agriculture be reduced to Re. 1.”

[Faslure to take deterrent measures
against adulteration of Ghee and
edible mls particularly mustard ofl
(101)1.

“That the demand under the hesad
Agriculture be reduced to Re. 1.”

{Failure to help West Bengal to
develop fisheries i the State.
{192],

“That the demand under the hesd
other revenue expenditure of the
Ministry of Food, Agriculture,
Commumnty Development and Co-
operation be reduced {o Re. 1.”

[Policy regarding fixation of price of
sugar for home market vis-g-vis
tale price of sugar exported (198)),

“That the demand under the head
other revenue expenditure of
Ministry of Food Agricuilure,
Community Development and Co-
operation be reduced to Re. 1.

(Increase in the price of suger for
ddmestic consumption. (197)].
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Shri Kiruttinan (Sivaganja): I beg
to move:

“That the demand under the head
Ministry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Failure to achieve self-sufficiency in
foodgrains and sugar. (200)].

“That the demand under the head
Mimistry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100."

[Failure to promde water, fertilizers
and checp credit to cultivators.

(201)]

“That the dumand under the head
Minstry of Food, Agriculture,
Community Dcvelopment and Co-
operation be reduced by Rs. 100.”

[Failure to provide more funds for
manor irrigation schemes 1n Madras
State, (202)}].

“That the demand under the head
Mmistry of Food. Agriculiure,
Communmity Development and Co-
opcration he reduced by Rs. 100.”

[Failure to bring down prices of ferti~
lizers and to ensure sufficient supply
thereof. (203)]

“That the demand under the head
Mmistry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100"

{Failure to gve subsidy to Govern-
ment of Madras to meet loss sus-
tained by one measure of nice per
rupee scheme. (204)].

“That the demand under the head
Ministry of Food Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Need to maintain low price for ferti-
lizers to encourage grow more food
policy. (205)]

“That the demand under the head
Muistry of Food. Agriculture,

D.G. (Min. of JULY 11, 1087 Food, Agri. etc.)
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Community Development and Co-
operation be reduced by Re. 100"

[Need to take immediate steps to in-
troduce crop {nsurance scheme.

(208) ).

“That the demand under the head
Ministry of Food Agriculture,
Community Development and Co-
operation be reduced by Rs., 100"

{Need to provide more funds for silt~
ing, depthing and repairing of major
tanks mm Madras State (207)].

“That the demand under the head
Ministry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Need to formuldte special irrigation
schemes 1 Ramanathaptiram district
in Madras State. (208)].

“That the demand under the head
Mmistry of Food. Agriculture,
Commumty Development and Co-
operation be reduced by Rs. 100

[Need to improve the working of the
Community development blocks.
(209)]

“That the demand under the head
Ministry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100"

[Inadequate allotment of sugar to the
Madras State (210)].

“That the demand under the head
Ministry of Food. Agriculture,
Comrnunity Development and Co-
operation be reduced by Rs. 100"

[Need to allocate more funds to fish-
g industry in Madras State. (211)].

“That the demand under the head
Ministry of Food, Agricullure,
Community Development and Co-
operation be reduced by Rs. 100.”

[Need to introduce ‘lift srrigation
socwety’ scheme in am.
Digtrict in Madras State (212)1],

“That the demand under the head
Ministry of Food Agriculture,
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Community Development and Co-
operation be reduced by Rs, 100.”

[Need to improve the working of cn-
operative gocieties. (213)).

Bhri N. Sreckantan Nair: I beg to
move; —

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

{Need for enforcing land reforms,
(214)].

“That the demand unacer the head
Muustry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Need to achieve self-sufficiency n
foodgrains and wn sugar. (215)].

“That the demand under the head
Mimstry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

(Failuie to evove a matonal food

policy. (216)]

“That the demand under the head
Ministry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100"

[Need for maintaining regular and
steady supply of rice to Kerala.
(217 1.

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs, 100.”

[Need for comcerted efforts in minor
srrigation. (218)).

mmﬂm“dm;‘nd under the head
ood,  Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

Wecessity for re-introducing
for fertilizers, (219)). ubsidy

“That the demand under the head
of Food Agriculture,
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Community Development and Ce-
operation be reduced by Rs. 100.”

[Need for setting up a Central Cuttle

Breeding farm for jersey breed in
Kerala. (220)).

“That the demand under the head
Ministry of Food. Agriculture,
Community Develapment and Co-
operation be reduced by Rs. 100"

[Necessity for setting up ome of the
five large sized State faTms with
Russian help mn Kerala. (221)].

Shri R. K. Amin: I beg to move:

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Need to take swuitable measires for
soil reclamation n  Kotar arec.
(223)1.

Shri N. bdreekantan Nair: I beg 1o

Move:

“That the demand under the head
Mimustry of Food. Agricuiture,
Community Development and Co-
operation be reduced by Rs. 100

[Need fjor establishing a paper and
pulp mdustry m Kerala under the
F.A.O0./World Bank Scheme. (224)].

Shrl K, Ramani: 1 beg to move:

“That the Demand under the Head
Agriculture be reduced by Rs. 100.”

(Fatlure to achieve the target of
tobacco cultivation fived for the
Fourth Fwe Year Plan (259)].

“That the demand under the head
Agriculture be reduced by Rs. 100.”

[Failure o0 supply enough pesticudes
to cotton cultwators at cheap rates,
(260)].

“That the Demand under the Head
Agriculture be reduced by Rs, 100.”

[Failure to check the sugar production
in the year 1966. (261)].

“That the demand under the head
Payment to the Indian Council of

ra] Research be reduced
by Rs. 100.*



11017

“Thaf the Demand under the Heod
Forest be reduced by Rs. 100."

YPailure to giwe Government owned
fallow ang forest land to landless
apricultural workers for cultivation
of foodgroine. (283)].

“That the demand under the head
*‘Other Revenue Expenditure of the
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs 100"

[Failure to maintain the minimum
necessary sugar production and
distribution to comsumers, (264)).

“That the demand under the heed
Other Revenue Expenditure of the
Ministry of Food, Agneculture,
Community Development and Co-
operation be reduced by Rs. 100.”

{Failure to fix increased 1 emunergfive
price for small scale sugar cane
cultivators, (265)].

“That the Demand under the
head Purchase of Foodgrains and
Fertilizers be reduced by Rs, 100.”

{Failure to provide adequate funds fo
states to improve minor trrigation
schemes to increase food production.
(266)].

“That the Demand under the
heag Purchase of Foodgrains and
Fertilizers be reduced by Rs, 1C0.”

{Failure to supply good quclity Tmice
at reduced price m qll statutory,
informal and modified rationing
areas as well ag in fair price shops
{2611

“That the Demand under the
heag Purchase of Foodgrains and
Pertilizers be reduced by Rs. 100.”

[Failure to provide sufficlent loan
facilities to peasants for agricultural
purposes. (268)].

DG. (Min. of JULY 11, 1987

Food, Agri. ete.)

Fertilizers be reduced by Re. 100"

[Pailure to distribute cheap fertilicers
and stop black marketing in fertili-
zer supply to peasants. (200)).

Mr. Deputy Speaker: The cut
motiwohs are also now before this

that concerns gll of us.
ever well he might be placed in life,
can afford to ignore the cialm of the

hungry millions any more. The plight
of the poor has reached such a pitch
that almost for the past two years we
are hearing reports of people dying
of starvation in one part of the country
or the other When harrowing tales
of the millions of have-nots of this

country are echoing in all corners
the world, 1 am afraid, we have
moral right to stuff ourselves with al'
kinds of delicacies. fatiening ourselve
at the cost of the dumb millions

After saying this it is but proper to
And out the real causes of this apathy
Only then we can gain a proper pers-
pective of the whole problem and
without the right diagnosis 1t }
impossible to proceed with the f{ree
ment.

Sir, I have no hesitation in sayl
that the real culprit is this Governme:
at Delhi They have been ruling ¢
rather ruining thfs country uninte:
ruptedly for the past twenty vears. 1
am not making a wild allegation. I
am saying this with a certaln sense of
responsibility

While replying to the debate od
Irrigation and Power  Ministry’s
Demands. Dr K. L. Rao has stated
thet the Rain God cannet be blamed
for the drought and that it was the
absence of storage that caused the
drought.

Now who is guing to do the
job of storing the much-nesded water?
Nof anybody or everybody could do 1t
It is the Government and the Gow
ernment alone thaf can and should do

SR



10th DG. (Min of ' ABADHA 20, 1889 (SARA) Food, Agne eic.)

urgency of irrigation for improving the
eoonomy of this country, snd I hope
this feeling will be rustained and
eftorts will be made to meet
shortages in the near future

_Eg
¢

g

tragic tale of negligence
of initiative ls repeated in
of fertilisers also I think
per acre yield in India is the
the world With the right
timely application of fertl-
is room for doubling and
ling our Yyield cf certaln
even now, we foll far
demand for fertilisers, and
there is a real drive to boost
the indigenous production of fertillsers
gubstantially, it would be difficult to
mike up the deficlency even iIn a
decade, because the use of feriiliser
snd the demand for the same is grow-
ing rapldly day by day

L
%iigagﬁii

:

There seems to be an unhealthy
‘bivalry golng on between two Ministers
Tas to the priority that should be given
‘either for irrigation or for fertilisers
1 fhink that priority should e fixed
taking into consideration the prevalling

different with some other States where
‘there is still a large source of untapped
‘potential of water and land

In this regard 1 am sorry to say
that the demands of my State Tor ferti-
Hsers wnd minor 4trigation are not met
aflifactodly by the Centre.’ The

1374 (Af) LED- 10

yiven for stripping off
very strange The Central
nent feels that the demand for fertill
jer is more even when there is w0
ubsidy Let them remove the su
n wheat and see whether the dem
goes down Certainly, It
Demand should not be the
principle In fixing the price of fertlll-
ser They must look to the cost

preduction -

Sir, 1 strongly feel that the
in regard to subsidy should be restored.
Also, the racketing that s going om
with regard to nitogenous fertiliser
ptoduced at Neyveli after the decontrol
ol the same. must be ended. In this
connection 1 would suggest that the
Meyvell Lignite Corporation may be
asked to give the sole distiIbution
right of the entire production to the
State Government at least i the
ronditions improve  The 30 per cent
fertiliser of the

b
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of -sufficient supply from the Ceniral
Government.

3 With regard to minor irrigation, we
have got a just claim for more funds.
in ‘the previous years, the allocation
for izrrigation in Tamilnad was meagre
and the reason always given was that
weé do not have rivers to harness. But
now. a comprehensive survey ¢f minor
frrigation peotential in the State has
:heert’ tompleted and the State is
engaged in the stapendous task .of
tapping -them ail at a cost of Rs. 100
czorés in a phased manner. Keeping
1h view the meagre allocation in the
‘past for irrigation and the present
drgency Yor making good the food
shortage in the shortest possible time,
1. 'hope that the Centrai Government
‘would meey the requirement of the
State substantially, if not whoily-

Irrigation, power and fertiliser ualrae
:mportant ingredients t

cost of the produc-
osts of these three
a reasonable iwel it is

gasse
AL
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:
E
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wages is making its impact on the
dost of protuction. So, there is a
pressing need for increased mechanisa-
tion in farmaing Newer and more
tnols have got to be made available
to the farmers and particularly the
‘demand for tractors must be fully met.
Sir, in spite of the imported and in-
digenously available tractors, there is
m wide gap between the actual demand
and the supply. There are comsider-
&ble, in spme cases almosi insurmoun-
teble. -dificuities thet -confrent the

JULY 11,.1067.

_oFoed, Ao ete) | g0
farmers in the matter of servicing
There are three things that need the
lmmadmte attention ‘of the Goveﬁ-
ment: firstly,” the supply must be
assured; secondly, the farmer shouid
be halped -with loans and grants so
as to e.nahle him to purchase a tractor.
and thirdly, servicing tam]tbgw
be made available at a reasonablg cast
and at a, distance within his reach.
Agricultural machines, tools and im-
plements should be produced o0 a
priority basis and factories set up Ior
the same in all parts oiourcmmtqy
Unless these things are done, I am
afraid, we cannot assure a decent in-
come to the farmer without harming
the inierests of the consumer. __

Before concluding, I would 1ikeﬂtn
say” a few wards about the Iond
subsidy. The Tamilnad Gavernmem..
in some quarters, is accused of going
ahead recklessly subsidising the price
of rice. Even responsible spokesmen
uf the Central Government have said
that it is not their business to bear
the burden of the folly committed by
the State Government. I woulg like
to draw the attention of the Govein-
ment to page 37 of the Eﬂ)ﬂmﬂc ﬂ]ﬁ
vey..

Mr. Deputy-Speaker: I tmqk. ‘ the
hon. Member would require some
more time, :

Shnlhmahdnl'laﬂu:[wlﬂm
mtw:mmtu.

..to page 37 of the Economic
Survey for the current year in which
1 find the following passages:—

“The subsidies on foodgrains
were partially withdrawn towards
the end of 1986, but even- sz
they remained high and eost’
Rs. 130 crores in 1966-67. The"
estimate for the currést year i’
that they will eust'ﬂs. 18 ﬂ‘&'ii'

Now, it may even. be more, mﬂ;the
freight of the imported wheat going
up owing to the closure of the Suez
Canal,

Sir, may [ ask this? Whan- subsidy

. teps and hundreds of croves of

1“¥ees+ﬁbdﬂ¢pmbythecenﬁ‘

|-~
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for wheat, is it not just and fair that ~ Mr. Depoty-Speakss: 1he House
they help us to subsidise the price stands adjourned till 11 A, tomorrow
of rice at least to some extent” If they 18 hrs

refuse, it certainly amounts to dis-

crimination. It may not be inten- The Lok Sabha then adjourneq tul
tional or deliberate, but as our Chuet Eleven of the Clock on Wednesday
Minister, Anns, has pointed out, July 12. 1967/Azadha 21, 1889 (Saka)
circumstantial discrimination 18

certainly there

O GIPND el S1 l=1274(Ai)LS—1-2-68M1010.



